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INTRODUCTION
1. the Chairman, Estimates Committee, having been 

authorised by the Committee to submit the Report on 
their behalf, present this Sixty-Fifth Report on the Min­
istry of Railways— North Eastern Railway.

2. The Committee took evidence of the representatives 
of the Ministry of Railways on the 21st, 23rd and 24th 
November, 1964. The Committee wish to express their 
thanks to the Chairman, Railway Board, the Financial 
Commissioner, Railways, Member (Transportation), 
Member (Mechanical and Engineering), Member (Stall), 
Additional Member (Finance), Additional Member (Com­
mercial) and other officers of the Railway Beard, and the 
General Manager, North Eastern Railway, for placing be­
fore them the material and information they wanted in 
connection with the examination of the estimates.

3. They also wish to express their thanks to the repre­
sentatives of the Indian Sugar Mills’ Association, Calcutta, 
Bihar Transport Users’ Association Patna, Upper India 
Chamber of Commerce, Kanpur, and the Bihar Chamber 
of Commerce, Patna, for giving evidence and making valu­
able suggestions to the Committee.

4. The Report was considered and adopted by the Com­
mittee on the 13th February, 1965.

5. A statement showing an analysis of the recommenda­
tions contained in this Report is also appended to the Re­
port (Appendix VI).

ARUN CHANDRA GUHA, 
Chairman, 

Estimates Committee.
N e w  D e l h i-1 ;

February 18, 1965/Magha. 29, 1886 (Saka).

(ix)



C H A P T E R  I

INTRODUCTORY

The old Northeastern Railway was formed on the 14th Brief History 
April, 1952, by regrouping into a unified system two entire oftheold 
Railway systems—the Oudh Tirhut Railway (1.000 Metre 
Gauge) and the Assam Railway (including the Cooch 
Behar State Railway) and the Katakhal Lala Bazar and 
Chaparmukh-Silghat Railway worked by the Assam Rail­
way (1.000 Metre Gauge and 0.610 Metre Gauge)—and the 
Patehgarh District [i.e. Kanpur-Anwarganj to Achnera (ex­
cluded) ] of the Bombay Baroda and Central India Railway 
(1.000 Metre Gauge).

The Oudh Tirhut Railway, the largest of the constitu­
ent units of the old Northeastern Railway, came into exist­
ence on the 1st January, 1943 when the lines owned by the 
late Bengal and North Western Railway, and Rohilkund 
and Kumaon Railway Companies were acquired by the 
State and, together with the Tirhut Railway and Mashrak- 
Thawe Extension (formerly managed by the Bengal and 
North Western Railway Company on behalf of the State), 
and Lucknow Bareilly Railway (formerly managed by the 
Rohilkund and Kumaon Railway Company on behalf of 
the State), were amalgamated as one State Railway system 
under the name of Oudh and Tirhut Railway later changed 
to Oudh Tirhut Railway.

The Assam Railway had come into existence on the 15th 
August, 1947, on the partitioning of the Bengal Assam 
Railway when the portions of this system falling within 
the Indian territory were reorganised into the Assam Rail­
way, with the exception of the Sealdah Division and the 
Katihar District which were transferred to the Eastern 
Railway and the Oudh Tirhut Railway respectively.

The Fatehgarh District, a smalls section of the Old Bom­
bay, Baroda and Central India Railway was constructed 
between the years 1875 and 1884. It was temporarily re­
tained in the Western Railway, but being contiguous with 
the Oudh Tirhut Railway was ultimately amalgamated with 
the Northeastern Railway on its formation in the year 1952.

2. The existing North Eastern Railway was formed as New North 
a separate zone with effect from the 15th January, 1958, on 
the bifurcation of the old North-eastern Railway into two
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Effect of 
Bifurcation.

zones, .viz. the North Eastern and the Northeast Frontier. 
It is made up of the following lines:

Open Line Kilometres

(i) Bengal and North Western Zone—Mashrak-Thawe Ex­
tension and Tirhut Section . . . . . 3,557 02

(it) RohiUoind and Kumaon Section “"917 22

(iii) Fatehgarh—Kanpur—Achnera Section of 
Baroda and Central India Railway

the ex-Bombay
404 89

(iv) Pumea-Murliganj and Banmankhi-Behari 
of ex-Assam Railway

Gan) Section
82 48

T otal 4,961 -6i

The North Eastern Railway, whith its headquarters at 
Gorakhpur, serves as the main artery of the trans-Gan- 
getic region of Uttar Pradesh and Bihar. It serves the 
needs of over 40 million people in Uttar Pradesh and Bihar, 
besides being an important rail link for Assam and Nor­
thern districts of West Bengal.

The area traversed by this Railway is undergoing a 
rapid process of industrialisation and economic regenera­
tion as a consequence of the various developmental schemes 
undertaken during the successive Five Year Plans. The 
contribution of this Railway to this process of development 
in providing transport for the raw materials, machinery, 
equipment and finished products is of special significance 
since the road transport in this area still remains compara­
tively under-developed.

The Railway has at present a total route Kilometrage 
of 4961:61, comprising 52:47 Kilometres of Broad Gauge 
and 4909-14 Kilometres of Metre Gauge.

The Committee would like the Railway Board to exa­
mine whether it can be economical to maintain Broad Gauge 
establishments and rolling stock, etc. for only 52’ 47 Kilo­
metres.

3. The effect of bifurcation of old Northeastern Rail­
way, which extended from Mathura in the West to I^ rin 
in the extreme East—spreading over a distance of over 
3,200 Kilometres— on the operational efficiency of the 
Northeast Frontier Railway and the North Eastern Rail­
way was discussed by the Estimates Committee (1963-64) 
in their Forty-third Report on the Northeast Frontier Rail- 
way, presented to the Lok Sabha in February, 1964.

The latest information communicated by the Ministry 
of Railways regarding improvement effected in the opera-
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tions on the North Eastern Railway, as a result of bifurca­
tion, is indicated in the following statistical tables:

A. Wagon Kilometres per wagon day

Year

1957-58 (Pre-bifurcation) 336

1958-59 • • 2 5 6
1959-60 32-7
1960-61 3 4 8
1961-62 40-1
1962-63 42-6
1963-64 47*3

B. Engine Kilometres per day per engine in use—Passenger 
and Goods Services

Year Passenger Goods

1957-58 (Pre-bifurcation) 178 99
1958-59 . . . . 175 80
1959-60 . . . . 182 92

1960-61 . . . . 208 IOI
1961-62 . . . 229 113
1962-63 . . . 230 117
1963-64 . . . 231 118

C Punctuality of Passenger Trains

Year

*957-58 (Pre-bifurcation) 72 5
1958-59 • 78 3
1959*60 . 84 9
1960-61 . 84-8
1961-62 83 4
1961-63 8 6 0
*963-64 86 5



D. Rolling Stock Utilisation
4

Year Net tonne 
kilometres 
per wagon 

day

Net tonne 
Kilometres 
per goods 
train hour

1957-58 (Pre-bifurcation) 253 3798
1958-59 • • 185 2732
1959-60 . 252 3165
1960-61 . 253 3507
1961-62 296 3886
1962-63 332* 4405*
1963-64 372 4623

The following overall operating-cum-efficiency indices 
arrived at by taking the average of 15 well recognised 
indices of performance, including those discussed above, 
also show a substantial improvement on both the Railways 
since bifurcation:

Year North
Eastern

Northeast
Frontier

1957-58 (Pre-bifurcation) 1000 IOOO
1958-59 910 100 0
I959-6o 97 ■ 7 103-6
1960-61 I0I-2 104-2
1961-62 103 ■ 5 106-7
1962-63 108-0 108 1
1963-64 1136 112-7

Need for
Improving
Efficiency.

The Committee note that while the operating-cum-effi­
ciency index of the North Eastern Railway had • declined 
in 1958-59 immediately following the bifurcation, there has 
been sustained improvement since then. The Committee 
are glad particularly to note that the improvement in over- 
all operating-cum-efficiency index in 1963-64 has been of 
the order of 5 6 per cent. They hope that this rate of 
improvement would be maintained till the Railway is able 
not only to meet all its working expenses but also to pay 
its share of contribution to the General Revenues.

L o sses  in  W o r k in g

4. The North Eastern Railway is one of the Railways 
which has a higher ratio of expenses to earnings, the other 
two being the Northeast Frontier Railway and the Southern 
Railway. The financial results of working of this Railway 
since bifurcation are indicated in the table below:

* Revised figures furnished by the Ministry of Railways in supersession 
of the information given at p. 3 of the Forty-third Report of the Estimates 
Committee on Northeast Frontier Railway.
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The Committee note that the total working expenses 
continued to exceed the gross traffic receipts till 1961-62 
a?id that only in one year (1963-64) the net Railway reve­
nue registered a positive figure of ’ 96 crores.

Expenditure 5 It has been stated that a significant feature of this 
Points!11* 1P Railway is the expenditure on the maintenance and opera­

tion of the large transhipment points at Garhara and 
Manduadih, for which the Railway does not get the propor­
tionate share of earnings, under the present basis of appor­
tionment of through traffic. Though similar factors affect 
all the Railways, the financial effect of the special features 
adversely affecting the financial results of the North Eastern 
Railway is as much as Rs. 1 Crcre.

Net Revenue 6. It has been stated that through sustained efforts, this 
Railway’s net revenue position (before making payments 
of its share of charge to General Revenues) progressively 
improved and reached a near solvent position in 1962-63 
and has improved further in 1963-64. Some unavoidable 
set-back, however, is expected in 1964-65 due to additional 
commitments.*

7. The total working expenses (including appropriation 
to Depreciation Reserve‘Fund) rose by Rs. 1:61 crores from 
Rs. 26’ 20 crores in 1962-63 to Rs. 27*81 crores in 1963-64, 
representing an increase of 6*14 per cent. During the same 
period, the apportioned gross earnings rose from Rs. 27:25 
crores to Rs. 29*73 crores, an increase of 9:10 per cent.

The increase under working expenses has been stated 
to be specifically due to—

(i) Additional expenditure on staff due to the en­
hancement of the rates of dearness allowance and 
annual increments (43 lakhs),

(ii) Additional expenditure on fuel mainly under 
‘Freight Charges* and partly due to enhancement 
of the prices of coal (36 lakhs),

(iii) Additional Expenditure on repairs and mainte­
nance (32 lakhs); and

(iv) increase under Appropriation to Depreciation
Reserve Fund, representing the North Eastern 
Railway’s share of the overall increase in con­
tribution to the Depreciation Reserve Fund for 
all Indian Government Railways from Rs. 67 
crores in 1962-63 to Rs. 80 crores in 1963-64, in 
conformity with the recommendations o f the 
Railway Convention Committee, 1960 (*33
crores)

•The additional commitments referred to cover such items as addi­
tional staff required for coping with increased traffic, additional requirements 
of funds for paying dearness allowance at enhanced rates, annual increments to 
staff, higher cost of fuel, increased dividend on fresh capital, etc.

Position.

Increase in
Working
Expenses.
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8. It is claimed that the North Eastern Railway has oeen 
m aking sustained efforts towards in proving its operational 
efficiency with a view  to handling satisfactorily the increase 
in traffic offering. W ithout any increase in the wagon- 
holding of the Railway during 1963-64, the total tonnage 
loaded and the net tonne kilometres recorded an increase 
of 2* 83 per cent, and 5* 90 per cent, respectively as compared 
to 1962-63.

The Committee note that the Railway which generally 
show a higher ratio of expenses to earnings are either 
wholly or substantially Metre Gauge Railways. These 
have inherently less econom ic characteristic of working as 
compared to Broad Gauge Railways. Passenger traffic also 
generally preponderates on these zonal railways and pas­
senger traffic contributes less to earnings than freight traffic.

The Com m ittee also note that the operating ratio, indi­
cating the percentage o f total w orking expenses to yrots  
earnings, which stood at 14?-6 in 1959-60 has been progres­
sively bmnght dozen to 93’ 87 in 1963-64 They are , how­
ever, concerned to note that the operating ratio is expected  
to rise to 99*4 in 1964-65.

The Com m ittee would like to draw attention to the study 
made in 1961 by the Efficiency Bureau of the ordinary w ork­
ing expenses of the North Eastern Railway and suggest that 
sustained efforts should be made to control the eocpenditure 
so as to appreciably reduce t)te losses and arrest the rise 
in operating ratio.

The Com m ittee also note that the last study was made 
by the Efficiency Bureau nearly four years ago. They 
would suggest that a fresh study may be Jnade by the 
Efficiency Bureau so that effectii'e action can be taken to 
im prove efficiency and effect econom y -

The Com m ittee feel that effective measures should be 
taken to reduce expenditure by economising in staff, effect­
ing reduction in cost of standard repairs to locom otives and 
carr:ages.* cutting down losses in running ferry  services** 
etc. and by positiv*e measures designed to attract m ore 
traffic particularly for sugarcane*** sugar and jute. @  
They also fee l that there is scope for improving the utilisa­
tion of engines, @Ca increasing the speed of goods trains, £  
reducing detention to wnpons in marshalling/transhipment 
yards £  £ etc. thereby improving efficiency and effecting  
econom y in operations.

* See paras 104 & 111.
** Sec para 11.

See para 34.
@  See para 4 3 .

S>e para 24.
£  See para 25.

££ See pant S8 and 66.
2090 (A i) LS— 2.
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Net Loss on 
Ferry Ser­
vice.

Efficiency
Bureau
Study.

F erry S ervices

9. One of the contributory factors for losses on the 
North Eastern Railway is the gap between the expenditure 
and revenue accruing from running the ferry services on 
this Railway. The table below indicates the total earn­
ings, ordinary working expenses and net losses incurred 
by the North Eastern Railway in running the ferry ser­
vices during the last six years.

(Figures in lakhs ot Rupees.;

Ordinary
Year Total working Net

earnings schemes losses

1958-59 25-58 64-54 56 95

1959-60 10 3 6 55 ' 52 63 69

1960-61 8 ■ 65 52-36 61 92

1961-62 10-67 44 23 54 °5

1962-63 7 6 4 3K 70 46-90

1963-64 S ■ 83 46-00 53'93

♦Other elements of expenditure such as Appropriation to Depreciation. 
Reserve Fund, Dividend payable to General Revenues etc. have been laken into 
account in arriving at the net loss.

With the closing of the ferry service at Mokameh on 
the opening of the Rajendra Pul in May, 1959, there are 
two ferry services still working on the North Eastern Rail­
way, namely the Bhagalpur (Barari Ghat-Mahadeopur 
Ghat) service and the Patna (Mahendru Ghat-P*aleza Ghat) 
service. The losses on their working have been attributed 
to the higher cost of operation of the ferry services as com­
pared to the rail services on account of a number of special 
features including the unavoidable expenditure on the shift­
ing of shore connections at ghats to accord with the 
vagories of the river.

10. The Efficiency Bureau of the Railway Board, in their 
study in 1961 on the ordinary working expenses of the 
North Eastern Railway, had recommended that the 
‘rationale of maintaining so many of these services in the 
context of present day conditions needs thorough examina­
tion’. The Efficiency Bureau had also pointed out that 
“ there is scope for reduction of Ferry Operating Staff on 
the North Eastern Railway”. It had also observed that 
“ there appears to be considerable scope for reduction in 
coal consumption on ferry services, as the traffic has con­
siderably decreased since 1957-58” .
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The Ministry of Railways have informed the Commit­
tee that there has been a progressive reduction in the 
working expenses (see table above), and the staff strength 
on running the ferry services, as indicated below:

Staff strength
1-4-59 1935
1-4-60 1651
1-4-61 1464
1-4-62 1421
1-4-63 1 2 1 0

1-4-64 1 2 1 0

It has also been stated that the size of the lotilla has 
been reduced from 16 steamers and 86 other vessels on 
31-3-60, to 10 steamers and 55 other craft on 31-3-63. It 
has, however, been added that the actual reduction in the 
cost of repair and maintenance of the progressively decreas­
ing flotilla year by year has not been in proportion to the 
reduction ol' the flotilla because repairs to the crafts which 
would normally have been spread over a long period were 
concentrated into a much shorter period between 1960-61 
and 1963-64. The other contributing cause is stated to be 
increase in the cost of materials.

11. The Committee desired to have a comparative state- Comparative 
ment showing the earnings, ordinary working expenses Losses on 
and net losses incurred on the running of ferries on North 
Eastern and other adjacent Railways, namely Eastern and 
Northeast Frontier, and the information supplied by the 
Ministry is reproduced below: —
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The Committee are constrained to note that the net 
losses on running of ferry services on the North Eastern 
Railway continue to be very high despite the closure of the 
ferry service at Mokameh on the opening of the Rajendra 
Pul in 1959. They also feel that there is scope for reduc­
ing the number of steamers and vessels on the North Eas­
tern Railway and for bringing down the staff strength. 
Now that all the outstanding repairs to the crafts have 
been carried out, they would like to see a substantial reduc­
tion effected in the cost of repair and maintenance of the 
flotilla. Concerted efforts are also called for to effect reduc­
tion in coal consumption on ferry services on the North 
Eastern Railway.

The Committee view with concern the increase in the 
losses on the running of f e r r y  services on the North Eastern 
Railway from Rs. 46*90 lakhs in 1962-63 to Rs. 53'93 lakhs 
in 1963-64. They would like the Ministry of Railways to 
urgently look into the matter and devise measures to check 
the rise in losses in running the ferry services. They feel 
that it may be worthwhile to constitute an expert Commit­
tee to go into the matter and suggest measures for reducing 
the losses.

The Committee note with regret that the net loss on run­
ning the ferry sertnces has been more than Rs. 50 lakhs 
during each of the last six years; and it is apprehended 
that the ferry services will continue to incur loss. It is also 
recognised that ferry services are causing delay in 'transit 
and great inconvenience to passengers. The Committee 
would suggest that the economics of hai'ing 'bridges across 
these two points may be examined.

I n c r e a s e  in  S t a f f

12. The increase in the total number of staff in 1963-64 
on the North Eastern Railway as compared to 1962-63 is 
given below: —

Tot ill strength as Total strength as Increase 
on 31-3-63 on 31-3-64

Class I 177 202 25
Class II 160 I S3 23
Class III 3?>4^6 34*503 1017
Class IV 51,064 51,762 698

The Ministry of Railways have explained that there has 
been only 2'07 per cent increase in the staff strength in 
1963-64 as compared to 1962-63, as against an increase of 
2-39 per cent in total tonnage moved, 7*35 per cent in net 
tonne-kilometres, 9* 1 per cent in gross income and 6* 1 
per cent in gross expenditure.

It has been stated that out of the above increase, the 
following additional staff were engaged for constructional 
works:

Class I 
Class II 
Class III 
Class IV 

Casual Labourers

21
6

404
456

5703
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13. The Department-wise increase in staff strength, with 
the reasons therefor are given in the table below:

Department
Class
III

Class
IV Remarks

Management
(Admn.)

16 10 Creation o f the Emergency 
Organisation and Training Cell 
and new posts in Personnel 
Departments as also revival 
of certain posts.

Accounts (—)34 (— )9 Reduction due to the simpli­
fication of accounting pro­
cedures (in Traffic Accounts 
Branch).

Engineering 163 274 Due to phased implementation of 
the Mafiin formula* and 
redistribution o f the jurisdic­
tions of Permanent Way 
Inspectors, and Casual Labour 
coming on to Authorised 
Scales.

Transportation . 

Commercial

228

20

(—N 
O 

O 
£7

The net increase is due to 
increase in traffic, extension 
of cabin working, opening 
of halts or flag stations.

Mechanical 73 140 To increase the out-turn in 
Izatnagar Workshop.

Stores 17 30 [Due to opening of a Track Depot 
at Kanpur and manufacture of 
M. C. type wagons in Samasti- 
pur Workshop.

Electrical 90 43 Due to the expansion of the 
Izatnagar Workshop, increase 
in train lighting and power 
work on the Open Line and in 
the Shops.

Signal 355 315 On account of all-round deve­
lopment, and the introduction 
of Centralised T  raffic 
Control.

Medical 61 60 Due to increase in the bed 
strength in hospitals and 
opening of new Health 
Centres.

Security IS (— )30 Certain posts kept unfilled as 
qualified Rakshaks were not 
available (persons wexe 
under training).

Other Deptts. 
(Marine/Press' 

Rly. Schools).

10 33 Opening of new classes in Rly, 
Schools and expansion of the 
Forms >and Stationery Branch 
of the Railway Press.

T otal 1017 698

♦The Mafiin formula regulates gang strength for maintenance of the 
Permanent way according to the density of traffic over different sections.
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The Committee have been informed that the main rea­

sons for the increase in the number of Class I and Class II 
Officers in 1963-64 were:

(i) Appointment of 15 Temporary Assistant Engi­
neers, 3 Temporary Assistant Signal and Tele­
communication Engineers, 2 Temporary Assis­
tant Electrical Engineers in connection with 
construction works in the respective Depart­
ments.

(ii) Transfer of 4 Class I Officers from N.F. Railway 
in connection with the work of Centralised 
Traffic Control.

(iii) Appointment of a directly recruited officer as 
Chemist and Metallurgist (Senior Scale) in lieu 
of the Class II Officer transferred out of the 
Railway.

(iv) Promotion to Class II of 10 Assis'ant Surgeons 
(Class III) to fill up certain upgraded posts in 
Medical Department.

(v) Promotion of 2 Assistant Engineers to Class I, 
and of 3 Assistant Signal and Telecommunica­
tion Engineers, 1 Assistant Electrical Engineer 
and 8 Assistant Traffic Superintendents from 
Class III to fill in construction and other posts 
in Class II.

The Committee note that the North Eastern Railway has 
effected economy in staff only in the Commercial and 
Accounts Departments. Certain posts of Rakshaks remain­
ed unfilled in the Security Department for want of qualified 
persons. The increase in staff is most marked in Signal. 
Transportation, Electrical and Mechanical Departments.

The Committee feel that greater vigilance should have, 
been exercised in sanctioning increased staff, particularly 
for Signals Department *

R a t io n a l i s a t i o n  ov S t a f f  S t r e n g t h  in  S ig n a ls  an d  T e le ­
c o m m u n ic a t io n  D e p a r t m e n t

14. Signalling on the North Eastern Railway, until 1952 Historical 
was looked after by the Civil Engineering Department Background, 
under the Chief Engineer. With the formation of the 
Signals and Telecommunication Department in 1952, 
signalling and telecommunication work on this Railway 
and the Northeast Frontier Railway (which at that time 
were one Railway) was taken over by the Signals and 
Telecommunication Department and was placed under 
the Chief Signal and Telecommunication Engineer.

♦In this connection* please see also paras is  to 17 regarding signals 
and Telecommunication staff.
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Efficiency
Bureau
Study.

15. The staff strength of the Signals and Telecommu­
nication Department of the North Eastern Railway, after 
bifurcation, was the subject matter of a study undertaken 
by the Efficiency Bureau of the Railway Board in 1962.

The study has pointed out that the Signals and Tele­
communication staff on North Eastern Railway has in­
creased from 1667 in 1957-58 to 2568 in 1960-61 represent­
ing an increase of 54 per cent as compared to only an in­
crease of 11-5 per cent during the corresponding period on 
the Western Railway. The study also brings out with 
the help of a comparative statistical table that “ the pro­
portion of Signals and Telecommunication staff to the 
total railway staff was highest on the North Eastern 
Railway being 31 per cent.”

The following concrete measures were suggested by 
the Efficiency Bureau to effect economy in staff:

(a) Telecommunication Staff at Gorakhpur
Separate maintenance staff has now been provided 

for each inter-communication exchange located 
in different office buildings at Gorakhpur and 
for the maintenance of electric clocks, call 
bells, etc. Similarly, telephone operators for 
switch board attendance and for enquiries and 
line maintenance staff for overhead line and 
for cables are provided separately. As the 
division of duties between different categories 
of telecommunication maintenance staff has not 
been well-defined, it appears that there is scope 
for reduction. Intercommunication exchanges 
and clocks need not be manned round the 
clock as generally only faults need centralised 
gang. Telecommunication staff for land lines 
and wireless are still separate, in spite of the 
general directive for dual-'rained staff. Combi­
nation of the duties for staff down to the level 
of Telecommunication Inspector would also 
lead to some saving in staff.

(b) Workshops Staff
A sizeable amount of workshop capacity seems to 

be devoted to developmental and experimental 
works. As the Central Railway Workshop at 
Secunderabad, which is the largest Signals and 
Telecommunication Workshops, is being spe­
cially developed for production of electrical 
signalling materials under expert advice pro­
vided through the Board, it would be advanta­
geous for that railway to take over all works 
of developmental experiments, utilising also the 
facilities available with Indian Railway School
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o f  S ign al E n g in eerin g  and  T e le co m m u n ica tion  
(IR S S E T ), instead o f  d u p lica tin g  it on  the N orth  
E astern  R a ilw ay . T h e  staff and eq u ip m en t o f  
the N orth  E astern R a ilw a y  W ork sh op  can be 
red u ced  a ccord in g ly .

H ow ev er , the m ost e ffe ctiv e  m eth od  o f  red u cin g  the 
w ork sh op  staff w ou ld  be to restrict the scop e  
fo r  s ign a llin g  w o rk s  on  the N orth  E astern R a il­
w ay  to m ore  con v en tion a l lines, th ereby  c o n ­
fin ing  the dem ands on the w ork sh op s  to stand­
ard eq u ip m en t only- T h e dem ands o f  standard 
equ ip m en t w o u ld  also red u ce  if  m ore  co n v e n ­
tional s ign a llin g  is adopted  w h ich  req u ire  less 
equ ip m en t. It is not p oss ib le  to co rre c t ly  assess 
the red u ction  in staff, thus possib le , unless the 
w o rk s  are analysed  cr itica lly . B ut on  a rou gh  
com parison  w ith  the W estern  R a ilw a y  and in 
v ie w  o f  the w ork s a lread y  co m p le ted  on this 
ra ilw ay , it seem s that a red u ction  upto  about 
40 per cen t m ay be  possib le , if the p rod u ction  
is con fined  o n ly  to the actual needs o f  this ra il­
w ay , based  upon  traffic. I f  such a large  re d u c ­
tion  w ou ld  result in id le  cap acity  o f  the fa c ilities  
a lread y  p rov id ed , it can b e  u se fu lly  em p lo y e d  
to take ov e r  w ork s  fo r  other ra ilw ays, esp ecia lly  
o f  the N ortheast F ron tier  R a ilw a y , w ith ou t 
ad d in g  to the exp en d itu re  on this ra ilw ay.

(c )  Signal M a in ten a n ce Staff
T h e S ignal M ain ten an ce  S taff p er 1000 units in 

h eavy  section  on N orth  Eastern R a ilw a y  is 23.6  
as against 42*5 on W estern  R a ilw a y  and on  ligh t 
section  19*3 as against 20*1 on W estern  R a il­
w ay. T h e  average  staff per 1000 units, th ere ­
fore , com es to 21 *5 on N orth  E astern  R ailw 'ay as 
against 31*5 on W estern  R a ilw ay . It w ill be  
n oted  that the avera ge  s t a f f  p er 1000 units on 
N orth  E astern R a ilw a y  is less than  that on the 
W estern  R a ilw ay . T h ere fore , any m ateria l re ­
d u ction  in sta ff does not appear to be feasib le . 
A lso , in v ie w  o f  the in creasin g  n u m b er o f  signal 
fa ilu res  on the N orth  E astern  R a ilv a v  and the 
la rge  n u m b er  o f  insta lled  equ ip m en t in serv ice , 
any m ateria l reduction  in staff does not appear 
advisab le . H ow ev er , the fo llo w in g  suggestions 
m ay  gu ide  the ra ilw a y :

( i)  M ech a n ica l S ignalling S ta ff .— A lth ou g h  the total 
m ech an ica l s ign a llin g  sta ff p er eq u ip m en t is 
com p a ra b le  w ith  oth er ra ilw ays, the assistance 
p rov id ed  fo r  the m ain ta iners in  the ligh ter  se c ­
tions can  b e  red u ced . E v ery  m ain ta in er on the
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N orth  E astern  R a ilw a y  is p ro v id e d  w ith  a sem i­
sk illed  assistant in a d d ition  to  a khalasi, w h ich  
is  n ot th e  p ra c tice  on  a ll section s  o f  th e  W estern  
R a ilw ay . T h is  sem i-sk illed  attendant attached  
to  the M ech an ica l S ign a l M ain ta iners o f  the 
ligh ter sections can  be  rem ov ed  and a fe w  p osts  
o f  sem i-sk illed  artisan  crea ted  in the gen era l 
rep a ir  ga n g  o f  the S ignal In sp ector, as b e in g  
m o re  econ om ica l. T w o  assistants p er  m ain ta in er 
d o  n ot appear justified  on  this ra ilw ay , in  all 
cases, in  v iew  o f  the ligh t traffic. C on sid erin g  
that 2 /3 rd  o f  the sections can b e  con s id ered  as 
‘l ig h t ’ on an estim ate o f  149 m a in ta in ers ’ sec­
tions, this can  cause an estim ated  red u ction  o f  
abou t 2/3x149=-100 Class IV  staff, a m ou n tin g  to 
a savin g  o f  abou t Rs. 1,30,000/- p er  annum .

(i i )  E lectr ica l S ignalling S ta ff .— P ra ct ica lly  all e le c ­
trica l signal m ain ta in ers are p ro v id e d  w ith  a 
khalasi and a B a ttery  m an, w h ile  on  the ligh t 
sections o f  m ost o f the oth er ra ilw ays , th ey  h ave  
g en era lly  one assistant in e ither o f  the grades. 
It is, th ere fore , su ggested  that one o f  the posts 
m ay  be  surren dered . T h e grade in w h ich  the 
assistant is op era ted  m ay  d ep en d  u p on  the typ e  
o f e lectrica l equ ip m en t installed. C on sid erin g  
that there  are abou t 76 E lectrica l S ignal M a in ­
tainers on this ra ilw a y  out o f  w h ich  50 per cent 
m ay  be con sid ered  ligh t, this can  e ffe ct  an an ­
nual saving, on the avera ge  o f  76x1278x4— Rs. 
46,000 p er annuam .

(d )  H ea d q u a rters  C lerica l and T ech n ica l Staff

T h e  staff in  the C h ie f S ign al and T e le co m m u n ica ­
tion  E n gin eer ’s O ffice on  N orth  E astern  R a ilw a y  
is excessiv e , the c lerica l staff be in g  91 as against 
45 on the N ortheast F ron tier  R a ilw a y  or  on ly  
20 on  the W estern  R a ilw ay . T h e  n u m b er  o f  
staff at H ead qu arters  in  the h ig h er  grades is 
also m o re  on this ra ilw a y  than on  the oth er 
ra ilw ays. A s  the N orth  E astern  and N ortheast 
F ron tier  R a ilw a y s  are ad m in istered  on  the D is­
tr ict  system , the W estern  R a ilw a y  fu n ction s  on  
the D iv is ion a l system , a p ro p o rtio n a te ly  larger 
H ead qu arters  c le r ica l staff on the fo rm e r  ra il­
w a ys  can  b e  rea son a b ly  e x p e cte d  w ith  a co rre s ­
p o n d in g ly  sm all am ount o f  sta ff at th e  D istrict 
leve l. B u t, the c le r ica l sta ff in  the D istr ict offices 
o f  th e  N orth  E astern  and N orth east F ro n tie r  
R a ilw a y s  are also la rg e  in  com p a rison  w ith  th e  
W estern  R a ilw a y , in add ition  to  the la rg e r
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H eadquarters staff. It has been stated b y  the 
N orth Eastern R a ilw ay that a large portion  o f  
this staff is engaged in planning. But, it is not 
clear w h y  such large p lanning is necessary on  
this ra ilw ay w hose anticipated increase in tra­
ffic is in no w ay greater than on the W estern 
R ailw ay. A s regards actual requirem ents at w a y ­
side stations, typ ical signalling plans prepared 
by  the R D SO  already exist and the principles 
govern ing  electrical controls have been approv­
ed by the Board. If these instructions are fo l­
low ed  no original planning for ordinary signal­
ling schem es should be necessary on the railw ay.

(e) Officers
The num ber of officers on this railw ay now  is alm ost 

equal to that on the W estern R ailw ay, in spite 
o f the traffic density being m uch less. The 
equipm ent under the charge o f each Inspector 
is, how ever, m uch m ore than on other railw ays. 
It is. therefore, recom m ended that in the inte­
rest of better supervision and econom y, som e 
posts of Officers should be surrendered and 
m ore posts o f  Inspectors created.”

16. The Efficiency Bureau also pointed out that “ it is 
im m ediately  necessary that all w orks and proposals for 
line capacity and im provem ents to signalling on this rail- 

'way should be exam ined carefu lly  in com parison  w ith 
other M etre G auge R ailw ays so as to ensure that besides 
the m inim um  statutory requirem ents and the actual re­
quirem ent for the traffic to be handled, no additional fa c i­
lities or devices are provided. W h ile  there is no doubt 
that advanced form s o f signalling is the right answ er to 
the increasing dem ands of line capacity com bined  w ith  
safety, the facilities actually required  should m atch the 
needs o f transportation. The fo llow in g  w orks under p ro ­
gress or proposed on this railw ay deserve reconsideration  
•on the above lines:

(i) P rovision  o f autom atic colourligh t signalling 
w ith panel in terlock ing betwTeen Lucknow* and 
D aligan j, w hich  provides a headw ay o f approxi­
m ately 5 m inutes betw een  trains, w hereas 
accord in g  to present tim e table the trains ruu 
not less than 50 m inutes apart in the m orning 
and even ing only.

(ii) P rov ision  o f tw o cabins w here one cabin  m ay do.
(iii) P rovision  o f additional reception  lines, facilities 

fo r  precedence, sim ultaneous reception, etc.
<iv) P rov ision  o f e laborate electric-m echanica l sys­

tem s o f  in ter-cabin  slotting and S M ’s con tro l, 
especia lly  in case o f  D ouble  W ire  Central Cabins.



18

(v) Provision of track circuits for putting back of 
approach and departure signals on single lines, 
with traffic not exceeding 20 trains each way.

(vi) Use of thermal element time release circuits for 
holding of routes.

(vii) Providing of approach signals in the ‘ON’ posi­
tion in single line block circuits.

(viii) Provision of interlocking in goods-yards and 
electric controls on goods-line points.”

Action 
Taken on 
Efficiency 
Bureau’s 
Recom­
mendations.

“ It has been observed in the Report of the Efficiency 
Bureau that on the basis of the average number 
of staff for maintenance for 1000 units, the staff 
on the North Eastern Railway is less than on 
the Western Railway and that no reduction is 
possible with the present outlay. It has also 
been stated in the report that the equipment 
being provided on the North Eastern Railway 
is in excess of actual requirements, and as the 
staff provided is commensurate with the work­
load, reduction is only possible if the equipment 
is reduced.

On a detailed examination of the standards of 
signalling obtaining or being provided on this 
Railway, it is found that these are generally 
commensurate with the traffic obtaining. In 
fact, certain sections still have only rudimentary 
interlocking, which should have standard inter­
locking. The design of signalling installations 
generally follows the provisions of the rules and 
the equipment provided is mostly to I.R.S. 
Designs and specifications.

In the report itself, the reduction of the equipment 
at this stage has been considered to be a retro­
grade step, but the possibility of reduction in 
staff in some fields compared with other Rail­
ways has been indicated. With further instal­
lations subsequently added, with consequential 
increase in workload, it has not been possible to 
effect reduction in staff in these fields, as ex­
plained hereafter.

17. The Ministry of Railways were asked to furnish a 
detailed note showing action taken in pursuance of the 
above recommendations of the Efficiency Bureau to rationa­
lise the strength of staff in the Signals and Tele-commu­
nication Department. The Ministry of Railways have 
stated as follows:

Most of the developmental and experimental work 
referred to in the report related to production of
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equ ip m en t fo r  sanctioned  w orks in hand, and all 
these h ave  since been  com pleted . T hese w ere  
in  con n ection  w ith  b u ild in g  up con tro l panels 
utilis ing  som e released  slide fram es, m anufacture 
o f  rod -op era ted  lift in g  barriers w ith  4 h a lf b a r ­
riers to m eet the lo ca l requ irem en ts o f a p arti­
cu lar leve l crossin g  and study o f n ew  typ e  o f  
R e la y  A u tom atic  B lock  p roposed  to be tried  
under the instructions o f the Board.

It has since been  decided  that all m a jor  d ev e lo p ­
m en ta l and exp erim en ta l w ork s w ou ld  be un ­
dertaken  in the p roposed  C entral S ignal W o rk ­
shops, fo r  obta in in g  co llabora tion  fo r  w h ich  
tenders have a lready been  issued. T he w o rk ­
shops on the R a ilw ay  w ou ld  undertake such 
w o rk  o n ly  fo r  s im pler item s w h ich  are requ ired  
fo r  cu rren t w ork s and day to day m aintenance. 
F urther, to avoid  overlapp in g , variou s sim pler 
item s have been  rationalised  and d istribu ted  fo r  
d eve lop m en t and m an u factu re am ong the various 
w orksh ops.

T h e R a ilw ay  w as asked to exam in e the possib ility  
particu larly  o f ( i)  e con om y  in the strength  o f 
te lecom m u n ica tion  m aintainers and batterym en  
by  su itably  grou p in g  the installations and crea t­
in g  a cen tra l gang, (ii)  red u ction  o f one helper 
from  staff p rov id ed  to the m aintenan ce fitter on 
sections w ith  light traffic, and (iii) also to re ­
v ie w  the strength  o f staff in the C S T E ’s O ffice 
a lready job -an a lysed .

T h e R a i lw a y  has subm itted  that, w ith  further instal­
la tion  since added, and consequent increase in 
w ork  load since  the subm ission  o f  the R eport, 
it has not been  possib le  to effect any red u ction  
in staff.

A s regards the n u m ber o f officers, the figures in the 
rep ort in clu d e  a n u m ber o f officers engaged  on 
con stru ction  w orks in hand. T h e actual n u m ber 
o f  officers engaged  on m aintenance in 1961 w as 
11 on  N orth  Eastern against 15 on the W estern  
R a ilw ay , and con siderin g  the am ount on  the 
R a ilw ay  this w ou ld  appear to be reasonable.

T h e need  fo r  e con om y  has, h ow ever, been  im pressed  
on  the R a ilw ay , and in sanction ing  additional 
staff, due con sideration  is being  g iven  to  the 
actual needs and the observations m ade in the 
R eport.

T h e  types o f  w ork s  re ferred  to in the R ep ort co v e r  
requ irem en ts o f  traffic and sa fety  and the n eces-
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sity for the individual items under each of the  
categories has been carefully examined before 
undertaking each such work.

The particular point in the Report about the standard 
of signalling provided on the North Eastern Rail­
w ay being higher than what is justified by the 
traffic has been, and will be, kept in view, while 
dealing with proposals for various works on the 
Railway.”

The Committee cannot help concludinq that the Rail­
ways have not given any serious consideration to the report 
of the Efficiency Bureau and that in spite of the remarks 
and recommendations of the Efficiency Bureau, due care 
has not been exercised in sanctioning additional staff for 
the Signals and Telecommunication Department of the 
North Eastern Railway. They would like the Financial 
Adviser of the North Eastern Railway to exercise a special 
check in this behalf and to see that no additional posts for 
Signals and Telecommunication Department are sanctioned 
unless he ha* satisfied himself that all avenues of rational 
and economic utilisation of existing staff have been export­
ed. The Committee agree with the Efficiency Bureau that 
while advanced forms of signallinq may be necessary 
to meet the increas:ng demands of line capacity combined 
with safety, facilities to be proxnded should match the 
needs of transport anon and. the Committee would add, 
should not be extravagant or greatly in excess of require­
ment.



C H A P T E R  II

T R A N S P O R T A T IO N

T r e n d s  in  T r a f f ic

18. The developm ent program m e for  R ailw ays in the 
T h ird  Plan was draw n up in relation to a total traffic of 
245 m illion  tons estim ated to m aterialise in 1965-66. It was 
subsequently revised  so as to provide for  capacities ade­
quate fo r  carry in g  260 m illion  tons. O w ing to shortfalls 
anticipated in the production  o f steel, coal and cem ent in ­
dustries, originating traffic in the last year o f the Third 
Plan is now  reckoned at about 241 m illion tons- H ow ever, 
since the traffic w ill be grow ing steadily over the rem ain­
ing period  o f the Plan, originating traffic on the Railw ays 
during the Iasi quarter of the year 1965-66 is expected  to 
correspond to a higher annual rate than the estim ate of 241 
m illion  tons for  the year as a w hole. The Railw ays pro­
pose to carry out the rail transport program m e as en larg­
ed so that transport capacities should be adequate and even 
a little ahead o f actual need at the beginning of the Fourth 
Plan.

As regards passenger traffic, the Third Plan envisages 
an increase o f 15 per cent on long distance passenger tra­
ffic. the subarban traffic being catered to the fullest 
possible extent. D uring the first three vears of the Third 
Plan, the passenger traffic in term s o f passengers originat­
ing has risen by 17* 1 per cent over the level of 1960-61. the 
last year o f the Second Plan as w ou ld  be seen from  the 
fo llow in g  figures:

Passengers ( )nt*:iutrini7 mrt millions'
.All Railway*.

1950-51 1955-56 1960-61 I962-M  19*3-64 1965-**
(Pre-Plan (Last year (Last year 'Last \ear

Year) of" First o f  Second o f Third
Plan> Plan") Plan)

'Forecast?

1,284 1.275 !*594 1,^50 I.S6-’ 1,833

(lOO) (99 3̂  ( 1 2 4 1 )  .136- 3̂  vM5 4 (142-8 )

19- The N orth Eastern R ailw ay in form ulating its p ro ­
posals fo r  the Th ird  F ive Year Plan provided  fo r  a gene­
ral increase o f  10 per cent in passenger traffic and 30 per 
cent in goods traffic over  what w as carried in the last year 
M  the Second Plan.
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The actual increase in the traffic on the N orth Eastern 
R ailw ay during the years 1961-62 to 1963-64 are given
below :

1961-62: The volum e of tonnes carried show ed an in­
crease of 3*87 lakhs under all categories, representing an 
increase o f 4*08 per cent over 1960-61-

The numbi.T o f passengers carried * and passenger k ilo- 
m eires show ed an increase o f 5-8 per cent and 15*13 per 
cent. respect!vely  over 1960-61.

1962-63: The goods traffic carried show ed an increase of 
3*5 lakh tonnes under all categories or an increase of 
2 9 per cent over 1961-62.

The num ber o f passengers carried" and the passenger 
kilom etres show ed an increase o f  5-57 per cent und 5* 96 
per cent respectively over 1961-62.

1963-64: The goods traffic carried show ed an increase 
i-f 2 89 lakh tonnes under all categories or an increase o f 
2 39 per cent over 1962-63.

The num ber of passengers carried* and passenger k ilo­
m etres show ed an increase o f 11*4 per cent and 5*60 per 
cent respectively  over 1962-63.

The particulars of traffic handled by the N orih Eastern 
R ailw ay during the last three years are given below :
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(Figures in M illions)

Particulars 1961-62 1962-63 1963-64

Passengers

Passenger Kilometres . . . .  5*958 6,314 7,017

Goods

Net T onne Kilometres . . . .  2,385 3*052 3.276

O p e r a t i n g  E f f i c i e n c y

Engine and Wagon Usage

2U. The Engine and W agon usage is a fa ir index o f ope­
rating efficiency on a R ailw ay. T he table be low  indicates 
the engine and w agon  usage on the N orth Eastern R a ilw ay

•For details regarding number of passengers carried, see para 74*



during the last three years as compared to All Railways 
(Metre Gauge):
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North Eastern 
Railway

All Railways

1961-62 1962-63 1964-63 1962-63

Engine Usage

(a) Engine Kilometres per day 
per engine in use (passenger 
Services) . . . . 229 230 231 223

(b) Engine Kilometres per 
day per engine in use (goods 
services) . . . 113 117 118 146

(c) Engine Kilometres per day 
per engine in use (all ser­
vices) . . . . 164 167 165 169

(d) Net tonne kilometres per 
goods locomotive day in use 26,774 29,650 31,452 30,587

Wagon Usage

(a) Wagon Kilometres per 
wagon day (in terms o f 4 
wheelers) . . . . 40- 1 42 6 4 7 '3 56 8

(b) Net tonne Kilometres per 
wagon day (in terms o f 4 
wheelers) . . . . 296 332 372 474

(c) Net tonne Kilometres per 
goods train hour- 3,898 4,439 4,626 4>545

L o w  U tilisation of E ngines

21. The fo llow in g  figures indicate that the utilisation 
of engines (steam )* in term s o f hours w orked per day per 
engine (steam ) available fo r  use on the N orth Eastern 
Railw ay was am ongst the low est in M etre G auge R ailw ays:

Name of Railway 
(Metre Gauge)

Hours worked per 
day per engine (steam) 

available for use

1962-63 1963-64

North Eastern 
Northeast Frontier 
Central . . . .  
Northern . . . .  
Southern . . . .  
Western . . .

• •
io - 5 
n o  
1 2 3  
10- 8 
io - 7
1 1 4

IO 4 
10-8 
12 3 
1 0 4  
i i '  1 
1 1 5

•There is only steam traction on this Railway. 
30#0<Aii)JLS—3.
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Largest 
Number of 
Branch 
Lines on 
North East­
ern Railway.

Density of 
Traffic.

The Ministry of Railways have stated in their elabo­
rate reply that in comparing the statistics of engine utili­
sation on the Metre Gauge sections of the Railways, it is 
necessary to bear in mind that the Metre Gauge of the 
Central Railway is not comparable, firstly because it is 
relatively small (only 1546 kilometres against 4,909 kilo­
metres on the North Eastern and 2,761, 6731, 3298 and 
5898 kilometres respectively on the Northeast Frontier, 
the Southern, the Northern and the Western Railways), 
and secondly because it is mostly part of the trunk route 
connecting the Northern and Southern Metre Gauge sys­
tems. If we exclude it, the statistics of other Railways 
do not show any wide fluctuations except those which may 
be attributable to the peculiar features of layout and 
traffic pattern, or to the influence of other temporary 
factors.

22. It is stated that the North Eastern Railway has the 
largest number of branch lines, with the shortest average 
length per branch with the sole exception of Northeast 
Frontier Railway as would be seen from the following 
table-

Name of the Railway No. of Branch 
Lines on the 
Metre Gauge

Average length 
of branch line 

Sections

Central 4 157*14
Northern 17 11088
Western 35 73-12
Northeast Frontier 25 63-08
Southern 3r 92 55
North Eastern 39 64 86

23. Engine utilisation also tends to vary with the pat- 
term and density of traffic, and is bound to be lower on 
short branch lines. The table below will show that the 
density of traffic is the lowest on the branch lines of the 
North Eastern Railway (barring the Central Railway):

Name of the Railway Goods train Kilometres per 
branch line route Kilometre 
for the year 1963-64

Central . . . . . 43
Northern . . . . . 1,193
Western . . . . . 1,249
Northeast Frontier 847
Southern . . . . . 1,422
North Eastern . . . . 667



24. The main line and branch line route kilometrage as 
well as the proportion of branch line route kilometrage to 
total (Railway-wise), for the Metre Gauge is given below:
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Name of the Railway Main
Line

Branch
Line

Total Proportion 
of branch 
line route 
kilomet­
rage to 
total

Northern . . . . 1411 97 1885 68 3297-65 5 7 2

Central . . . . 916 96 628-57 154553 40-7

Western . . . . 311946 2778-69 5898-15 47-1

North Eastern 2379-61 2529 53 4909-14 51-5

Northeast Frontier 1183-96 157703 2760-99 57-1

Southern . . . . 3862-30 2869 19 673149 42-6

It has, however, been explained that the above table 
has only theoretical significance as the actual utilisation 
would depend on the number and average length of 
branch line sections and the density of traffic thereon.

The Committee find that the hours worked per day 
per engine available for use on the North Eastern Rail­
way increased from 10-3 i7i 1961-62 to 10’ 5 in 1962-63 but 
again fell to 10-4 in 1963-64. Engine utilisation on 
this Railway continues to be the lowest as compared to 
other Metre Gauge Railways. The Committee would 
stress the need for taking concerted measures to 
improve engine utilisation. Since larger number of branch 
lines and their shorter average length are stated to be 
mainly responsible for the low utilisation of engines on the 
North-Eastern Railway, the Committee would suggest that 
the Railways may consider the feasibility of extending 
some of the branch lines and of inter-connecting them, 
keeking in view the traffic requirements of the areas serv­
ed and the availability of funds.

Speed of Goods Trains

25. The average speed of goods trains in 1962-63 on the 
North Eastern Railway was lo w  as compared to most



other Metre Gauge Railways (steam traction) as would 
be seen from  the following table:

1962-63

Average speed of Goods Trains 
Metre Gauge Railways (Steam)

26

Train Kilometres per Train Engine Hour

Through All Goods 
Goods

North Eastern Railway 147 n o
Northeast Frontier Railway 135 1 0 3
Southern Railway . . . . 1 6 7 1 5 0
Western Railway . . . . . 15*2 13 6
Average for Metre Gauge 161 i 3 ’ 5

It has been stated by the representative of the Ministry 
o f  Railways during evidence that the main reason for the 
low  speed of goods trains on North Eastern Railway is the 
high percentage of sectional, shunting and van trains. The 
percentage of sectional, shunting and van trains on 
North Eastern Railway is 62 per cent of all trains as 
against 42 per cent on Metre Gauge system of other Rail­
ways. The number and percentage of passenger trains 011 
the North Eastern Railway is also comparatively higher 
than on other Metre Gauge Railways. Besides, there are 
some sections of the North Eastern Railway where the 
maximum permissible speed of goods trains is very low 
due to the condition of track.

The Committee note that there has been slight im prove­
m ent in the speed of goods trains on the North Eastern 
Railway in 1963-64—the speed o f through goods trains 
being 15- 0 kilometres and of all goods trains being 11 • 1 
kilometres.

The Committee, however, feel that there is scope for  
improving the perform ance specially in view  of the plan­
ned programme for replacement of old engines, rehabilita­
tion of track, modernisation of signal and tele-communica­
tion facilities, developm ent o f line capacity etc.

Shortage of Locomotive Power

26. It has been stated in the Annual Report of the 
North Eastern Railway for 1963-64 that there was “ short­
age o f power resulting in the unsatisfactory mobility o f
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goods stock and consequent shortfall in the supply of 
stock for loading particularly during the month of Febru­
ary, 1964.”

The Committee are informed that the North Eastern 
Railway had 814 engines at the beginning of February, 
1964, against a requirement of 823. Apart from  the short­
age, a large number of available engines were old and of 
low  tractive effort. The shortage was rendered even 
more acute because at that time 10 of the main line en­
gines (7 Y P  and 3 Y G ) which have a higher tractive 
effort than the others were out of commission due to caus­
tic embrittlement of the boilers.

Since February, 1964, the North Eastern Railway has 
received a total of 49 engines (23 YP and 26 YG ). With 
the receipt of these additional engines in the last few  
months, the shortage of power on this Railway has been 
substantially eased. A  further 68 Y P  type engines are on 
order.

The break-up of the holding of engines by classes as 
in February, 1964 and November, 1964 is as under:

Classes of Engine February,
1964

Novem­
ber, 1964

YP 131 154
YG 187 213
YB . 50 50
YL 118 118
WD 76 76
P 90 84
PM 7 5
B ■ . 59 55
RC 18 18
RS 19 21
GS 4 4
T 20 20
LS . 4 4
ST . 3 3
H 8 6
F

T otal . .

0 
*

N 
wCO

8

839



plumber and 27. The Committee find from the following statement 
nTTTncaf1 furnished by the Ministry of Railways that the number 
Locomo- and percentage of overaged locomotives on the North
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Eastern Railway were about the highest 
on the 31st March, 1963:

in the country

Railway

Stock 
owned 
as on
31-3-1963

No. of 
overaged 
stock as 

on 
31-3-63

No. of 
overaged 
stock as 

on
31-3-64

North Eastern Railway 819 186 172

Central Railway 150 23

Northeast Frontier Railway 519 53
Western Railway . 934 175
Northern Railway 346 78
Southern Railway 1024 246

The following is the replacement programme of the 172 
overaged locomotives:

Locomotives proposed to be replaced during the 
year 1964-65— 11.

Locomotives proposed to be replaced during the 
year 1965-66— 11.

Locomotives proposed to be replaced during the 
Fourth Plan period—150.

The Committee would like the Railway Board to ensure 
that the North Eastern Railway are given their full quota 
of new locomotives in replacement of the overaged ones 
and that the percentage of overaged stock is reduced to 
the extent feasible.

R a t io n a l is a t io n  S c h e m e

28. The Rationalisation Scheme governing the move­
ment of traffic offering for and emanating from stations 
on the Metre Gauge systems of North Eastern and North­
east Frontier Railways was first introduced in the year 
1954 in consideration of the following factors:

(i) There was shortage of Metre Gauge stock 
against the growing requirements oi transport 
demands generated as a result of post-war 
development in the country. It became, there­
fore, necessary to shorten the lead of movement 
on the Metre Gauge in order to maximize1 the 
use of Metre Gauge stock.
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(ii) The traffic had to flow into the Metre Gauge 
system through a large number of tranship­
ment points, each with its own limitations.
The capacity available for transhipment had to 
be taken into consideration while canalising the 
movement of traffic.

(iii) The line and terminal capacities available on 
the Metre Gauge system were inadequate to 
match the traffic needs and only a rationalised 
movement taking into account the quantum of 
facilities available, would cater for the free 
flow of traffic into and out of Metre Gauge 
system.

It was in this context that the Rationalisation Scheme 
was first introduced for governing booking from Broad 
Gauge to Metre Gauge in the year 1954, and from Metre 
Gauge to Broad Gauge in the year 1955.

29. This scheme has been modified subsequently taking Modification* 
into consideration the progressive augmentation of facili- in Rational- 
ties and expansion of transhipment capacity effected from §*|Jenic 
“time to time.

With the construction of the Rajendra Pul and the 
^creation of transhipment facilities on an extensive scale 
at Garhara, and the completion of various line capacity 
works, progressed on the North Eastern Railway during 
the Second Plan period, it was considered desirable to re­
lax the Scheme to the extent feasible, since under the 
Scheme traffic was being canalised by longer routes and 
this involved payment of higher freight charges calculat­
ed on the carried route. There were frequent represen­
tations from the Trade that traffic should be canalised by 
the shorter routes so as to obviate the need for payment 
of higher freight charges. Having regard to these re 
presentations and the increased availability of facilities, a 
substantial modification of the Scheme was effected from 
1-12-1959.

The Scheme has been further liberalised from time to 
time, and till October, 1964 included only the following 
restrictive features on the North Eastern Railway:

I. Via Barabanki

Traffic offering from Broad Gauge stations is per­
mitted to be booked via Barabanki only for the 
Metre Gauge station falling within the 
‘Barabanki Zone’ which includes all Metre 
Gauge stations east of Sitapur (exclusive) and 
west of Gorakhpur (inclusive).
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Recent Re- 
lixation in 
Rationalisa­
tion Scheme.

II. Via Bhagalpur
Booking of traffic via Bhagalpur from Broad Gauga 

stations is limited to the following stations:
(i) Stations on the Katihar (East) district of the 

Northeast Frontier Railway.
(ii) Stations on Murliganj—Prnea Court and 

Banmankhi-Behariganj sections of the North 
Eastern Railway.

(iii) Loco coal for Barari Ghat is also booked via 
Bhagalpur.

Traffic, with certain exceptions, for these stations is 
not permitted to be booked by any other routes, except 
ria Bhagalpur, Manduadih or via Sakrigali/Manihari Ghat.

Traffic for no other Metre Gauge destination is permit­
ted to be booked via Bhagalpur even though this might 
constitute the shorter route.

In the opposite direction traffic from stations on the 
Murliganj-Pumea Court and Banmankhi-Behariganj sec­
tions is permitted to be booked by any route other than 
via Garhara.

Traffic from stations west of Maheshkhunt is not allow­
ed to be booked via Bhagalpur.

III. Via Monghyr Ghat
This route is open for through booking of coal and 

stone-chips for stations on the following Metre Gauge 
sections:

(l) Sahebpur Kamal Jn.-Mansi-Supaul;
(ii) Saharsa-Dauram Madhepura; and

(iii) Khagaria-Samastipur.

It was the practice in the past to permit booking of 
traffic for Broad Gauge destinations from stations on the 
Barabanki Zone i.e., stations east of Sitapur and west of 
Gorakhpur, only via Barabanki even though the routes 
via Manduadih and Garhara happened to be shorter. As 
a result of frequent representations from sugar trade ac­
tion was taken initially to equalise the freight via Bara­
banki to that obtaining rta Manduadih, the cheaper route. 
Subsequently action has been taken to scrap the Barabanki 
Zone in so far as booking from the Metre Gauge stations 
to Broad Gauge destination is concerned.

30. Recently a further review has been made of the 
need for retention of the truncated Rationalisation 
Scheme, taking into consideration the substantially aug­
mented facilities that have been made available during 
the Third Plan period, and the higher transhipment
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potential created at places like Garhara and Manduadih.
As a result of the review, all restrictions on the move­
ment of goods traffic via Bhagalpur have been removed 
with effect from the 21st November, 1964 with the excep­
tion of heavy lift consignments weighing over 10 tons.
Booking of goods via Barabanki from Broad Gauge sta­
tions continues however to remain restricted to stations 
falling within the Barabanki Zone. It is proposed to re­
lax this restriction as soon as adequate transhipment 
potential has been built up at Barabanki.

The Committee are glad to note the relaxations which 
have lately b*en made in the Rationalisation Scheme and 
they hope that it would help the Railway to attract the 
much needed increase in goods traffic.

31. It has been represented to the Committee by the Movement 
Indian Sugar Mills Association that:— Longer **

“It has been invariably claimed bv the Railways Routc- 
that there has been a remarkable improvement 
in the supply position of wagons and that they 
are now having surplus capacity. Keeping 
this aspect in view, the Rationalisation Scheme 
of Transport which was brought into force 
mainly with a view to reduce the load on the 
N.E. Railway and under which consignments 
to certain directions from various points are 
allowed to move only via the dearer route to 
suit the operational convenience of the Rail­
way, the users being required to pay a higher 
freight, is difficult to appreciate. For instance, 
coal traffic to sugar factories in North Bihar and 
certain parts of East U P. situated on the 
North Eastern Railway from West Bengal and 
Bihar is allowed to move via Manduadih, while 
the normal and the shortest route is via 
Garhara. It is suggested that with the im­
provement in the supply position of empties as 
claimed by the Railway, either the Rationali­
sation Scheme of Transport requiring the move­
ment consignments by dearer route be abolish­
ed or the freight charged by the Railwav on 
consignments moved-via dearer route be equi­
valent to the freight applicable for movement 
via the normal and the shortest route.”

The representative of the Ministry has stated during 
evidence that it has not been possible on account of ope­
rating difficulties to take coal from Karanpura coalfields 
to destinations on Metre Gauge of the North Eastern 
Railway through Garhara and that they have carried such 
traffic via the longer but straight route through Mandua­
dih. In response to another question, it has been stated 
that the difference in the freight rate between the con­
signments moved via Garhara and via Manduadih varies
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according to the source of ooal and the point of destina- 
tion, but roughly speaking, it is of the order of Rs. 3 to 
Rs. 6 per ton. The representative of the Ministry has 
concluded that “We are reviewing this. We will review 
the whole thing and try to reduce the difficulties of the 
consumers to the extent possible.”

The Committee would stress that the whole matter 
should be examined early and necessary relief afforded as 
far as practicable.

M o v e m e n t  of G oods

32. The tons carried and earnings by principal commo­
dities fcr the last two years are indicated in the table re­
produced in Appendix I.

In the following paragraphs, the movement of some of 
the principal commodities carried over the North Eastern 
Railway is discussed.

Sugarcane Traffic

33. Sugarcane constitutes the heaviest traffic on the 
North Eastern Railway. There has been a drcp in offer­
ing of this traffic in recent years as would be seen from 
the following table:

Year

No. of wagons 
Loaded

Total Tonnes 
Carried

(In terms of 
4 wheelers ;

(Figures in 
Thousand)

1961-62 1,90,505 1,725

1962-63 1,66,490 M 99

1963-64 1,14,621 1,033

It has been stated that the drop in offering of sugar­
cane traffic in 1962-63 as compared to 1961-62 was due
partly to a poor crop and partly to a fall in the acreage 
under sugarcane cultivation as a result of partial diver­
sion of the land to other crops. A cut in the supply of
cane to the Mills by 10 per cent in accordance with an
order cf the Government was another significant factor.

As regards the further fall in sugarcane traffic in 1963- 
64, it has been stated that apart from the 10 per cent cut 
in the production of sugar ordered by the Bihar and U.P. 
State Governments, there was a significant diversion of 
sugarcane for jaggery fgur) production owing to higher 
prices ruling for jaggery.
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34. The Ministry of Railways have stated that the fol- Measure* to _ 
lowing measures have been taken by them to encourage 
movement of sugarcane on the North Eastern Railway: nc a c#

(i) Prompt supply of wagons
(a) A programme of movement of cane by rail 

is drawn up annually in advance of the season 
in consultation with the Cane Commissioners 
and the Sugar factories. Wagons are supplied 
on demand as per the programme.

(b) The mcvement of Sugar ex-factories to various 
destinations is allowed in priority class fcC’ of 
the Preferential Traffic Schedule. This is a 
sufficiently high priority which ensures 
prompt supply of wagons.

(ii) Non-levy of Registration Fee
The registration fee hitherto levied on the indents 

registered in respect of sugar and sugarcane 
has since been withdrawn.

(iii) Grant of liberal free time
Free time for unloading of Sugarcane and loading 

of sugar wagons is generally allowed according 
to the pilot to pilot system which has been in­
troduced extensively having regard to local con­
ditions of working. According to this, the free 
time available for handling a wagon is not five 
hours, but the actual time interval between two 
successive pilots, which is more than five hours.

The Committee are concerned to note the inadequacy 
of the measures taken to attract sugar-cane traffic and the 
consistent fall in the sugar-cane traffic on the North 
Eastern Railway. The Committee would stress that all 
efforts should be made by the Railway to arrest this decline 
by offering better facilities and service for transport of 
sugarcane.

35. It has been represented to the Committee by a Supply of 
transport users’ association that “ In Saharsa district, lots for
of sugar cane were grown but due to movement difficulties traffic*1*  
people had to burn their crops.’*

The Ministry of Railways have stated that “No report 
was received bv the Railways about destruction/burning 
of sugarcane crops in Saharsa District due to transport 
difficulties. The Cane Commissioner, Patna, who was 
referred to, has stated that he also is not aware of any such 
case. There was adequate capacity for the movement of 
cane traffic on the sections from Mansi to Saharsa and 
Saharsa to Pumea."

The Committee desired to know the details of wagons 
indented for and supplied for sugarcane traffic during
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1962-63 and 1963-64, and the information supplied by the 
Railways is reproduced below:

Type of Wagons
1962-63 1963-64

Indented Supplied Indented Supplied

Open . . . . 99,597 1,01,364 1,27,569 1,30,765

Covered . 4,7oS 2,941 4,865 1,640

T otal . . 1,04,305 1,04,305 1,32,434 1,32,405

It would be seen from the above that while the total 
number of wagons supplied in 1962-63 was equal to the 
number indented, they were short by only 29 wagons in 
1963-64. The Committee are, therefore, inclined to agree 
that adequate number of wagons have been made available 
by the North Eastern Railway for movement of sugarcane 
traffic.

The Committee, however, note that the covered wagons 
supplied as compared to indents were short by 1,767 in
1962-63 and 3,225 in 1963-64. The Committee 
understand that covered wagons are asked 
for by the factories for despatch of sugarcane 
when it has to travel over a comparatively longer distance 
or where it is apt to suffer detention in yards like Mansi 
which are notorious for pilferage. The Committee feel 
that either the Railways should make efforts to supply 
wagons of the type required by the sugar factories or  
tighten up security measures en route so that safety of 
cane may be ensured and the necessity of covered wagons 
may be obviated.

36. It has been represented to the Committee by a lead­
ing association of sugar interests that cane loaded wagons 
brought to Mansi ‘are detained for long and lot of cane is 
pilferaged’. The Committee have been informed that 
wagons at Mansi are received from three sections—Mansi- 
Thanabilipur, Mansi-Khagarya and Mansi-Saharsa. The 
time interval between the arrival of these wagons and their 
being formed into separate pilots is about ten hour. It has 
been stated that the pilot leaves Mansi at about 05'00 hours 
in the morning and that ‘it cannot leave earlier because the 
arrival at an earlier time does not suit the sugar mills’.

The Committee consider that in the face of the persist­
ent complaints from the sugar interests about pilferage of 
sugarcane at Mansi, the Railway authorities should have 
effectively tightened security measures in that yard. The 
detention of wagons in Mansi yard should also be reduced 
to the minimum. The Committee have no doubt that the 
sugar mills will fully cooperate with the Railways in agree­
ing to receive the wagons in the earlier hours of the day
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i f  this would reduce the detention of wagons at Mansi. 
Incidentally, the elimination of pilferage in Mansi yard 
would also reduce the demand for covered wagons*, for 
movement of sugarcane, which the North Eastern Railway 
find at present difficult to meet.

37. It has been represented to the Committee that about Defective
169 K.C. type molasses tankers on the North Eastern Rail- X,ankcr 
way are either without marked carrying capacity or there *8°n*‘
is wrong marking on them. Consequently they are some­
times over-loaded while at other times they are not loaded
upto the capacity. In case of overloading the wagons are 
returned for draining out the excess quantity wnich leads 
to unnecessary delay in movement.

It has been admitted by the Railways that out of 169 
K.C. type molasses tank wagons, the carrying capacity of 
110 tankers had been incorrectly marked. It has been add­
ed that the complaint in this regard was received first in 
February, 1962 and that so far correct carrying capacity 
has been marked on 99 such tank wagons. The correct 
marking is expected to be completed on the remaining 11 
tank wagons very shortly.

The Committee are surprised that the Railways have 
taken an inordinately long time, nearly three years, to 
rectify incorrect markings. They consider that the mistakes 
in marking should have been rectified within a short period 
of their coming to notice. The Committee would suggest 
that the Railways should tighten up the checking arrange­
ments in the Workshops so that errors of this nature do 
not recur.

38. A complaint has been received by the Committee Placement oi 
from a leading association representing sugar interests that Empties.
placement of empties and leaded cane wagons are piled 

up at the stations and are placed at the mills’ sidings for 
clearance in bunches. Similarly, lot of empties are 
allowed to accumulate at the mills’ siding which causes 
jamming.”

The Ministry of Railways have stated that the complaint 
is without any foundation as wagons are either placed at 
the mills’ siding at the scheduled time as laid down under 
the pilot to pilot system or as and when they are available, 
without being held back in either case. It has been added 
that the running of sugar cane shuttles is carefully watch­
ed so as to ensure that they run to the scheduled timings.
It has been claimed that 97 per cent of the sugar cane shut­
tles ran to time during the last sugar cane season.

While the Committee appreciate the punctual running 
of sugarcane shuttles, they feel that there is room for

•Plea*e see pan 35.
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closer coordination between the station authorities and 
the sugar factories to obviate complaints of the nature 
referred to above.

39. It has been represented to the Committee by a lead­
ing association representing sugar interests that at the 
following stations of the North Eastern Railway sufficient 
facilities do not exist for loading of sugar cane:

Name of Station Remarks

(i) Mansi .
(ii) Begusarai
(iii) Lakho
(iv) Imli .
(v) Olapur

. 1

: f
■ J

Space provided in the shape of loading 
ramp is insufficient. Loading ramps 
should be constructed according to 
the number of wagons to he loaded 
simultaneously.

(vi) Paintepur No loading ramp has been provided.

(vii' Sarju.
:viii) Colonelganj 
'ix) Manipur 
x) Tahsil 

(x i1 Fatehpur 
(xii) Mahmudabad

■ 1 
• 1 

• . y  
■ j

Loading ramps at these stations need 
repairs.

(xiii) Dudahi
(xiv) Jalalpur

J

Loading ramps are not in the level of 
bullock cart lines causing hardship in 
easy plying of carts.

The Ministry of Railways have informed the Committee 
that only one complaint was received by North Eastern 
Railway in July. 1964 regarding extension and repair of 
loading ramp at Mansi. Repairs to the loading ramp have 
since been carried out while extension of the ramp was not 
found justified by traffic.

As the Railways are looking for traffic, the Committee 
would suggest that the North Eastern Railway authorities 
may on their own review the facilities and conditions of 
maintenance of the loading ramps for sugar cane so that 
the apprehensions expressed by sugar factories about their 
adequacy are removed.
Movement of Sugar

40. Sugar at present is under control and its movement 
is sponsored and regulated by the Union Government. 
The factories are required to despatch sugar to the nomi­
nees cf State Governments. On the issue of the release 
order by the Government these nominees send earnest 
money deposit to the factories who in turn are required 
to place indents for wagons for movement of sugar imme­
diately. If the sugar is not despatched within the validity 
period of the release order which is 45 days, the quota of
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the mills lapses and revalidation of the same has to be* 
obtained which takes considerably long time.

The areas in Assam and West Bengal get their supply of 
sugar from factories situated on stations on the North 
Eastern Railway and the same has to be despatched via 
Katihar. It has been represented to the Committee that 
this route mainly remains restricted with the result that 
factories are not able to despatch sugar against the release 
orders within their validity period. Consequently the 
registration for wagons has to be cancelled by the sugar 
mills which results in some cases in the forfeiture of regis­
tration fee.

It has been stated by the Ministry of Railways that 
clearance of traffic offered on the North Eastern Railway 
for stations on the Northeast Frontiter Railway situated on 
the east of Siliguri is limited by the quota allotted which 
is short of requirements. It has also been admitted that on 
account of these factors, there is time lag between the 
demand and supply of wagons for stations east of Siliguri 
and that there have been occasions where sugar factories 
had cancelled wagon registration on the gorund that the 
validity of the permit issued by the Union Government 
authorising the movement of sugar for these destinations 
had expired. The Ministry of Railways have added that 
as per Rules, if the consignor cancels the indent within 15 
days of the date of registration, the registration fee is 
forfeited. It has also been stated that there has been a 
partial relaxation in the matter of deposit of wagon regis­
tration fee and such fee is not demanded in respect of book­
ings from assisted/private sidings.

The Committee are glad to note the relaxation made by 
the Railways in respect of wagon registration fee for assist- 
ed/private sidings, bat feel that there is a case for recon­
sideration of the ride of forfeiture of registration fee where 
the registration has to be cancelled by a sugar mill for want 
of supply of wagon by the Railways within the validity 
period of the permit.

41. It has been represented to the Committee by a lead­
ing association representing sugar interests that sometimes 
defective wagons are supplied by the Railway at the mills1 
sidings for sugar loading thus causing unnecessary haulage 
and detenation of wagons.

The Committee called upon the association to substan­
tiate their complaint and the following information has

Placement o f
Defective
Wagons.



been supplied by them in support of their statement:
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Period—Calendar Year 1963

District

No. of 
empties 

placed for 
loading

No. of
empties
loaded

No. of 
empties 
rejected

Percentage 
o f Col. 4 

to 2

i 2 3 4 5

Samastipur . 1986 1911 75 3 8
Soncporc 3075 2180 895 29* 1
Gonda 2030 1683 347 17-00

Lucknow Jn. 5335 4539 796 14 9
Izatnagar 2796 239^ 402 14 3
Varanasi •

T otal . 15,222 12,707 2,515 165

It would be observed from the above that the overall 
percentage of supply of defective wagons in the above dis­
tricts was of the order of 16‘ 5 per cent.

Asked whether the Railways had received complaints 
regarding supply of defective wagons to sugar factories, 
the representative of the Ministry has stated during evi­
dence that “ there were coplaints one or two months ago 
from two or three factories which came to our notice. The 
xomplaint was about leaky wagons. We have now intro­
duced a system of pre-examination of wagons supplied to 
these factories and I hope there will be no more com­
plaints from these factories—  The normal practice is 
that before the rainy season starts the Railways take ac­
tion to make as many covered wagons as possible water 
tight.”

The Committee consider that the percentage of rejected 
■wagons is rather high and that the system 
of pre-examination of wagons for supply to sugar fac­
tories should have been introduced much earlier to obviate 
complaints. They would suggest that the system of pre­
examination may be extended, as far as practicable, to the 
supply of wagons required for loading of . commodities 
which are highly susceptible to 'wet'.



42. It has been represented to the Committee by the Supply of 
Indian Sugar Mills Association that the wagons supplied 
for loading of sugar at transhipment points are invariably 
very dirty and they are not properly cleaned and washed 
before the sugar bags are reloaded at the transhipment 
points. As a result the sugar bags are stained and they get 
very dirty. This is creating a considerable difficulty parti­
cularly with regard to export sugar. The buyers insist on 
clean bags and the contracts with them also provide for 
supply of clear bags. Consequently, very often the bags 
have to be changed at the ports at considerable cost. It has 
been added that out of 885,618 bags received during 1964, 
about 123511 bags were in stained and damp condition. The 
loss on shipment effected in bags works out to about 
Rs. 10 per 10 bags. The loss on quantities exported in 
bulk works out to about Rs. 3 per ten bags, as in this case 
the stained bags caused losses in the value of empty gunny 
bags only.

39

The Committee have been informed by the Ministry of 
Railways that the commercial staff at stations and trans­
shipment points have already been instructed to have the 
wagons thoroughly cleaned before loading, through a 
notification in February, 1960. On the receipt of a com­
plaint from the Indian Sugar Mills Association these ins­
tructions were reiterated and another notification was 
issued in September, 1963, followed by further references 
to the District officers from time to time. In June, 1964, de­
tailed instructions were repeated, emphasising the need to 
take special steps to avoid complaints of this nature.

It has, however, been admitted that a complaint from 
the Indian Sugar Mills Associated about supply of unclean 
wagon was received as late as September, 1964. The com­
plaint related to Lucknow Junction which is under the 
administrative control of the Northern Railway who have 
been asked to take suitable corrective action in the matter.

The Committee are informed that the Indian Sugar 
Mills Association have deputed a representative at Gar­
hara transhipment point to contact the Railway authori­
ties and to seek their co-operation and assistance in getting 
Wagons properly cleaned before loading sugar.

The Committee feel that the Railways should tighten up 
measures particularly at transhipment points, to ensure 
that thoroughly cleaned wagons are supplied for loading 
of sugar bags, specially those meant for export.
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Movement of Jute

43. It has been represented to the Committee that al­
though the jute crops become available for movement by 
beginning of August, the Railways have sometimes failed 
to move Jute crops upto June of the next year.

The Committee have been furnished the following in­
formation regarding details of Jute traffic carried by the 
North Eastern Railway during the last three years:

Year
No. o f 
wagons 

indented

No. of 
wagons 

supplied
Quantity 
o f jute 
moved 
(Tons)

Outstanding registra­
tions at the end o f 

the year

1962-63 20,929 20,045 1,69,648 134
19,864

(carried)

1963-64 I9>7M 19,181 1,59,533 79
(Oldest date o f 

registration being 
21-3-64)

IS,557 
(carried)

1964-65
(Upto

October,
1964)-

7,230
^loaded)

53*374

The Committee also note that the ‘Jute Meeting’ held 
on the 27th July, 1964, by the representatives of the North 
Eastern Railway with the representatives of the Govern­
ment of Bihar, the Jute Commissioner and other Jute in­
terests expressed satisfaction at the performance of Rail­
ways in carrying Jute in the following words:

“All the members present characterised the last 
year’s performance as very satisfactory and 
desired that whatever arrangements were made 
during the last year should continue this year 
also.”

The Committee, therefore, feel that the complaint made 
by the trad? is not substantiate1. N everthelessf they 
would like like to point out that the total tons of jute 
carried in 1963-64 has come down as compared to 1962-63. 
Now that the wagon position on the North, Eastern Railway 
has greatly eased, the Committee would suggest that efforts 
should be made to attract more Jute traffic to the Railways.



41
Movmeent of Perishables

44. The principal perishable commodities moving on the
North Eastern Railway are mangoes, lichis, jack fruit, Tnmsittine. 
cauliflower and potatoes. Mangoes from Sonepore and 
Samastipur area are despached to Calcutta and Lucknow.
Lichis from Muzaffarpur area move to Lucknow and Cal­
cutta. Cauliflower from Kasganj and Sonepure area moves 
to Calcutta, and potatoes from Farukhabad and Varanasi 
area move to Gauhati, Jorhat Tinsukhia and other adjacent 
areas.

It has been stated during evidence that the average time 
taken in moving perishables to Lucknow is one day while 
for Calcutta it is three days.

The average transit time to move potatoes from Faru­
khabad and Varanasi areas to Gauhati, Jorhat, Tinsukhia 
and other adjacent areas is of the order of 9 to 10 days.

45. It has been stated that in the beginning of the Planning 
season, the District Traffic Superintendent of the district Movement 
concerned holds a meeting at which are present the Dis-
trict Officials and the representatives of growers and mer­
chants. An estimate of the crop, the size of movement, the 
number of wagons required and the time of peak move­
ment etc. are ascertained. A programme is accordingly 
chalked out. Most of the movement is actually by the 
luggage and parcel vans or in the brake vans of the various 
trains. Extra luggage vans and extra parcel vans are 
attached to the trains and room is found in the brake vans 
also. It has been stated that there has been a notable im­
provement in the movement of perishables and there has 
hardly been any specific complaint on the subject.

The Committee are glad to know that systematic efforts 
have been made by the Railway to speed up movement of 
perishable traffic. They, however, feel that the time taken 
for perishables to move to Calcutta (3 days) and potatoes to 
Assam side (10 days) should be reduced. They would also 
stress that special care should be taken to cut down the 
delay in transit, ensure provcr loading at junction prints 
and sealing of inns so that the aoods reach the destinations 
not only speedily but also safely.

Petroleum (POL) Traffic

46. Bhagalpur, Garhara and Aishba^h are the three im­
portant stations on the North Eastern Railway where tran­
shipment of POL traffic takes place. It will baen seen fr^m 
the statement below that the number of tank wagons load-
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ed at Garhara and Aishbagh has been going down from 
year to year during the last three years:

No. of tank wagons loaded

1961-62 1962-63 1963-64

Garhara 5,5^6 4>M* 3*371
Aishbagh 1,506 958 235
Bhagalpur 52 b 5S8 561

Ithas been stated during evidence that previously the 
Metre Gauge areas were fed by the POL from  Calcutta 
Port. The POL came to the transhipment points at Gar­
hara, Aishbagh etc. by Broad Gauge and was transhipped 
and sent to metre gauge areas. With the commissioning of 
the Noonmati refinery, the requirements of the Metre 
Gauge areas are now met by the all Metre Gauge route, as 
a result of which the movement from Broad Gauge has 
considerably gone down.

Another significant development which has a bearing 
on the carriage of petroleum by the Railways is the com ­
missioning of the Gauhati-Siliguri products pipeline on 
the 1 1 th November, 1964. It has rendered 300 Metre Gauge 
tank wagons surplus on the Northeast Frontier Railway. 
The representative of the Ministry has stated in evidence 
that the movement of petroleum through pipelines was not 
originally envisaged in the Plan, but after some officials of 
the Ministry of Chemicals and Petroleum had gone abroad 
and seen the working of pipelines; they decided to have 
pipelines in India also. It has also been decided to have 
a pipeline from Barauni to Haldia/Calcutta and Barauni 
to K anpur/Lucknow which would start functioning some 
time in the middle of 1965. It has been stated that the 
effect of movement of petroleum through pipelines is to 
render surplus the Railway tank wagons in use at present. 
In this connection, the Committee would like to draw 
attention to the follow ing extract from the minutes of the 
meeting of representatives of the Railwav Board with the 
Railway Inland Petroleum Movement Committee held on 
the 7th December, 1964:

“ Item 2: All India tank wagon fleet position:
It was pointed out t^at prima fane, the exercise 

made by RIPMC* app^red  to be incorrect in as 
much as a shortfall of 2064 MG tank wacrcns had 
been envisaged on 1-1-1966. Such a state o f 
affairs could not Tvwiblv arise as currently a 
)ar**e number of MG tank wa«?ou«? were idling. 
During the course o f further discucsion, it came

• Railway Inland Pctro’cu-n M ovcujnt CommitTcir
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out that allowance had not been made for clear­
ance of products by pipelines, movement in 
ordinary wagons, movement within bridging 
zones, etc. Summing up, Shri Jagjit Singh 
(Director of Traffic, Railway Board) stated that 

while in the past, there was a big gap between 
the actual availability and the requirement of 
transport and as such, over-estimation did not 
cause any serious difficulties, the position now 
was very much different. Even very slight 
over-estimation could result in heavy idling of 
assets. All possible care had, therefore, to be 
taken to assure1 that there was no error in esti­
mation. He, therefore, requested the Trade to 
pool its wisdom and experience in making out a 
more realistic appraisal of their needs. The 
RIPMC agreed to undertake a fresh study. ’

The Com m ittee cannot too strongly emphasise the need 
for closer coordination be; ween the Petroleum interests' 
Ministry of Chemicals and Petroleum and the Zonal Rail- 
icays Ministry of Railwai . in estimating and planning 
correctly for the movement of Petroleum products.

As regards the 300 tank wagons rendered surplus on 
the Northeast Frontier Railway, these have since l>een 
transferred to the North Eastern Railway and based at 
Barauni. There is a proposal to utilise these Metre Gauge 
tank wagons for carrying petroleum products from Barauni 
to Shakurbasti through an all Metre Gauge route, but 
since the cost of the longer Metre Gauge route would be 
higher as compared to the Broad Gauge route, the question 
of sharing the additional freight is u ^ erstood  to be under 
the consideration of the Railways and the Indian Oil Cor­
poration Limited. The Com m ittee hope that a workable 
solution for the utilisation of the 300 surplus tank wagons 
would be found at an early date.

T r a i n  D e r a i l m e n t s

47. The Committee find that a study was conducted on 
the North Eastern Railway regarding train derailments in 
1963. The following table indicates the incidence of train 
derailments on North Eastern Railway as compared to 
train derailments on Metre Gauge Sections of other Rail­
ways:

Kailwav 1957-sS 195^-59 1959-60 1960-61 1961-62 Average

North Eastern . 20- 28q 241 208 I'M 224
Central IS 16 24 2S 39 2?
Northern. 5' 77 6 2 '  I 5c 62
Western . *5 -?2 *4 Q-' io 5 «5
Northeast Frontier 1 16 1*9 161
Southern 1 172 1 5 6 15* 181 159
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It would be seen from  the above that the derailments 
on the North Eastern Kailway for the period 1957-58 to
1961-612 averaged 224 as against 25 on the Central Railway,
62 on Northern Railway and 85 on the Western Railway. 
The Ministry of Railways have given the follow ing ex­
planation for the high incidence of derailments on the 
North Eastern Railway:

“ Derailments may be classified into tw o main cate­
gories, i.e. station derailments and mid-section 
derai'lments:

(a) (i) Station derailments on the North Eastern Rail­
way from  the bulk of the total number of de­
railments, their percentage being 79-3, 80‘ 7 and 
84-4 during the years 19(50-61, 1961-62 and 1962- 
63 respectively. As is obvious, derailments at 
stations are mostly attributable to the failure of 
staff in that either the points are not correctly 
set or signals are disregarded, etc.

(ii) In regard to incorrect setting of points, etc. it 
may be stated that the conditions obtaining on 
the North Eastern Railway are rather at 
ance with those obtaining on the other Railwaj’s. 
According to the Report of the Railway Acci­
dents Committee, while on the metre gauge sys­
tem of Central, Northern and Western Railways, 
out of a total of 126.243 and 564 stations res­
pectively, there are only 32 stations on the 
Northern and 16 on the Western Railways 
(there being no such stations on the Central 
Railw ay), which are purely non-interlocked, on 
the North Eastern Railway out of a total of 540 
stations, there are as many as 249 i.e., 46‘ 1 per 
cent of such purely non-interlnr-ked stations.

(iii) The pattern of traffic on the North Eastern Rail­
way is such that it entails much more shunting 
than on any other system, w hereby the chances 
of derailments during shunting correspondingly 
increase. It mav be mentioned that on the 
North Eastern Railway. thr> poods shunting en­
gine kilometres per hundred train kilom etre- are 
57-2 ps against 32:8, 39-2 and 34-5 on the C^ntrnl 
Northern and Western Railways respectively, in 
the year 1962-63.

(b) Mid-section derailments formed 20:7. 19:3 and
15-6 per rent of the to ’ nl train derailments dur­
ing the years 1960-61. 1961-62 and 1962-63 res­
pectively. The,?e derailments w ere m ainly due 
to track and rolling stock defects.”
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The Committee have been informed that the Ministry 

o f Railways have taken the follow ing steps to reduce the 
incidence of derailments:

(a) To ensure effective implementation of the ao- 
cepted recommendations of the Railway A cci­
dents Committee, a separate directorate under 
the title o f Safety Directorate has been set up 
in the Railway Board itself. This Directorate 
keeps a careful watch on the progress made by 
the Railways in implementing the recommenda­
tions and gives necessary guidance to the Rail­
ways’ Safety Organisations. The officers of this 
Directorate conduct spot checks on actual prac­
tice followed on the Railways in the observance 
of rules and regulations affecting safe operation 
of trains and equipment. This Directorate ana­
lyses accidents to locate trends or patterns 
leading to accidents and devises preventive 
measures based on such analysis.

(b) On the Railways also. Safety Organisations have 
been set up both at the Headquarters and the 
Division/Districts level.

(c) To arouse safety consciousness amongst Railway 
staff and to impress upon them the imperative 
need for realising that the best safety device is a 
careful man. the Railway Adm ini-tration have 
opened regular safety comps at important sta­
tions and are conducting safety propaganda 
through safety seminars and audio-visual media.

(d) Besides the above measures, increasingly great­
er stress is being lnid on intensive examination 
of ri lling stock, better maintenance of trark, im­
proved standards of signalling and interlocking 
etc.

(e) A  high-powered Committee consisting o. the 
Chief Operating Superintendent, North Eastern 
Rnihvny, Chief Mechanical E igineer, Northeast 
Frontier Railway and the Director, Research, 
Designs and Standards Organisation, has been 
set up to go further into this question and as 
soon as their report is received, it w ill be exa­
mined by the Government and further remedial 
measures will be adopted expeditiously.

The Committee are informed that the number of de­
railments on North Eastern Railways wa> 147 in 1962-63 
and 161 in 1963-64. It is claimed that there was consistent 
Improvement during the period 1959 60 to 1962-63, the de­
railments having com e down from  289 in 1958-59 to 147 in
1962-63. The Com m ittee are concerned to note that there
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has been such a large num ber of derailments on this Rail- 
way and that after some comparative improvement in 1962
63 the number of derailments in 1963-64 has again risen to 
161.

The Com m ittee are, how ever, informed that the Minis­
try of Railways are taking concerted measures to bring 
down the incidence of derailments and to effect im prove­
ment.

The Committee would stress that every effort should be 
made through audio-visual apparatus, refresher courses, 
intensii'e training, publicity campaigns, safety seminarsy
award of prizes etc. to make the staff safety coiiscious. 
These measures are all the more necessary as this Railway 
has inherited a large number of staff recruited during the 
company days. They also hope that the Report of the high 
powered Committee consisting of the Chief Operating 
Superintendent, North Eastern Railway. Chief Mechanical 
Engineer, Northeast Frontier Railway and the D irectort 
Research , Designs and StaJidards Organisation would be 
expedited and concerted measures taken in implementa­
tion of the recommendations to reduce the incidence o f 
accidents.



C H A P T E R  I I I
PLAN PROJECTS

48. The Railways constitute the chief means of transport 
in the country and naturally have been given the largest 
share in the transport and communication programmes in 
the Plans. The Railways were required to put through a 
massive programme of construction and rehabilitation for 
augmenting transport capacity to meet the demands aris­
ing out of the plan development of the country.

The original outlay in the first two Plan periods and 
the actual performance are given in the table below:

In crores ol rupees)

hirst Plan Second Plan

Original Actual Original Actual

Plan outlay for Railways 400 423-55 1106-5 1043-69

Railways’ contribution to the
Plan Programme 280 . 465

Foreign Exchange Component
o f the Railway Plan . 319'45

The table below indicates the progress of expenditure 
on the Railway development programme during the Third 
Five Year Plan:

In crores ot rupees

Cost o f the Pro- Hxpcndi- Hstimate Total 
gramme lure for tor

----------------------------  during 1964— 66 1961— 66
Original Revised 1961— 6 4

Rolling Stock 510 576 llO O 266 C 576 c

Line Capacity i *>3 28! 164 5 I 16 5 281 0

Electrification 70 9* 38 9 59 - 1 9$ 0

New Line* 14** 206 112 9 93 I 206 0
Track renewals and other 

work* 415 4*0 240 3 1 7 9 “ 420 c

T otai 1325 1581 866-6 714 4 1581 0

47
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Plan Outlay.

It would be seen therefrom that the progress of expendi­
ture on the whole has been satisfactory.

P l a n  W orks for  N orth  E astern  R a i l w a y

49. The allotment of funds to the North Eastern Railway 
for the First and Second Five Year Plans, together with the 
actual expenditure are given below:

(Amounts in lakhs of rupees)

Allotment Utilisation

First Plan 60,71

Second Plan . 70,8 x 73*74

The Ministry of Railways have explained that the plan 
for Railway development is an integral whole, in which 
works and iheir relative priorities are determined on an 
all-Rail way basis having regard to the trends of traffic 
daring the Plan period as assessed from time to time. The 
expenditure authorised fcr each Zoi-ial Railway adminis­
tration and produciion unit under the control oi' the Rail­
way Ministry are determined at the time of the annual 
Works Programme and the Railway Budget, and adjust­
ment of sources between the Railways from time to time 
according to cha ining relative priorities and patterns of 
traffic, is envisaged in the Plan itself. Shortfalls in per­
formance both in regard to expenditure and physical pro­
gress can more appropriately be judged only for the Indian 
Railway system a? a whole. The Ministry of Railways have 
gone on to explain that if a Railway is unable to take up, 
or takes up at a later stage, a paricular scheme or set of 
schemes (which may spill over to the next Plan period), 
because the traffic demand visualised is not in sight or has 
changed in pattern or because the proposals have been re­
legated to a lower position in the order of inter/intra rail­
way priorities, it does not follow that the particular zonal 
Railwav ha~ fallen short of its plan objective, as long as 
the funds allocated in aggregate over the Plan period have 
been expended and the works sanctioned have progressed 
as scheduled.

The Committee note that on the basis of the aggregate 
allotment for Plan period there was a shortfall of Rs. 13,94 
lakhs in the First Five Year Plan on the North Eastern 
Ra'lway. In the Second Plan, however, not only was the 
total allotment of Rs. 70.81 lakhs fully utilised, but in fact, 
after making adjustments for suspense, the utilisation was 
Rs 73,74 lakhs.

As regards the Third Plan period, the Committee find 
that the proposed outlay has been variously indicated by
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the General Manager, North Eastern Railway in the 
Annual Reports of the Railway. It is shown as Rs. 69,96 
lakhs in the Annual Report for 1962-63 and Rs. 73,86 lakhs 
in the Annual Report for 1963-64.

It has been stated during evidence by the representa­
tive of the Ministry that the Plan figures contained in the 
Annual Reports indicate the amounts which had been 
asked for by the North Eastern Railway and not the 
amounts actually sanctioned by the Ministry of Railways.

The Committee would suggest that the Ministry of Rail- 
ways may issue clear instructions on the subject so that 
uniform principles are followed by the General Managers 
in indicating the Plan outlay in the Annual Reports of the 
respective Zonal Railways.

50. The progress made in executing the works during Progirwi* 
the Third Plan under important headings is mentioned SSfSKLJ* 
below: w orn .

(i) Track Renewals
The Railway spent a little more than the programmed 

expenditure on track renewals during the First Plan. Snme 
First Plan works were carried over from tVie First Plan 
into the Second Plan nnd these were completed during the 
Second Plen. Similarly, all the works carried forward 
from the Second to the Third Plan have since been com­
pleted.

The programmed track renewal works during the Third 
Plan period are:

Complete track renewal 1035 KMs
Through rail renewal (new material) 320 KMs 
Through rail renewal (Second-hand

materia 1) 518 KMs
It has been staled that these works will all be complet­

ed, by and large, during the Third Plan period and no im­
portant items are likely to be thrown forward into the 
Fourth Plan.

(ii) Bridge Works
During the First Plan, 169 bridges were programmed out 

of which 150 were completed. During Second Plan, in­
cluding the throw-forward works frcm the First Plan, a 
total of 610 bridges were programmed, ngnir.st which 275 
bridges were physically completed. This was due tc 
serious shortage of steel and consequent diflficultv in get­
ting bridge girders. (Many standard girders ordered for 
replacement schemes were diverted to complete the 
strengthening of the Assam Link Route— a ton priority 
scheme taken un in the middle of the Second Plan). Dur­
ing the Third Plan, 450 bridges including throw-forwards
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from  the Second Plan have been programmed. W ork on 
393 bridges has already been completed. It is anticipated 
that the balance of the work wrill be completed before the 
end of the Third Plan, leaving only a nominal throw- 
forward into the Fourth Plan.

It has been stated that the regirdering of the Elgin 
Bridge between Chowkaghat and Ghaghraghat stations is 
estimated to cost Rs. 58:4 lakhs net and involves changing 
o f 17 spans of 200 feet affecting the daily quantum of traffic 
movement. The work was programmed in 1957-58 but the 
girders arranged earlier had to bo diverted to the North­
east Frontier Railway for higher priority works. Out or 
the 17 spans, regirdering of 8 spans has born completed and 
that of the remaining 9 spans is likely to be completed by 
1966-67, as the girders ore expected to be received only by 
March, 1966.
(iii) Structural and Engineering Works

The F’ rst Plan works. which were not completed dur­
ing that Plan and were thrown forward into the Second 
Plan, were completed in the early years of this Plan 
except the remodelling of the Gorakhpur marshalling 
yard, the scope of which was subsequently increased to 
handle a larger volume of traffic. 15 works of the Second 
Plan were carried forward to the4 Third Plan. So far, 8 o f 
these have already been completed and 3 more are expect­
ed to be completed before the end of the Third Plan. It 
has been stated that the remainint* 4 works of the Second 
Plan are not likely to be completed even in the Third Plan 
for the following reasons:

(SL\JCaseanj Facilities for The who me involves acquisition of w  
avoidance o f reversal m- acres o< land out of which i * : ! acres have* 
cJuding addition' and al- onl; been acquired so far. The entire 
terations to the \arJ lav- Jand is nor expected to he acquired during 
out. the current Plan, though the matter is

he mg pursued.

Delays . »ccurred in obtaining possession
of additional land required which wav 
taken over only recentJy. The work is 
now likely to he complered in 1965-66 or 
bv m id-1966 latest

{r'■ Santa>ttpur Remodelling of Work is not expected t<* be completed in the 
traffic yard. ''■* T'hird I:i\r Year Plan due to revision in

the Plan.

All except a lew ver\ minor works not 
taken uptiJ laie in the Plan; have been 
completed and commissioned, fiven the 
minor work* > .*. improved facilities 
for carriage washing) will be completed 
in the first year of the Fourth Plan.

Besides the above, 15 more works programmed during 
the Third Plan will have to be carried forward to the 
Fourth Plan.

fd) Baraum Jn Junction 
arrangement* m connec­
tion with Gang# Bridge 
Project.

ft '  iMhenu Sarai * lengthen ­
ing o f loops.
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(iv ) Passenger Am enities
It has been stated that works programmed in the first 

three years of the First and Second Plans were completed 
within each respective Plan period. Those programmed in 
the last two years were, however, carried over and com ­
pleted in the next Plan. In the Third Plan, all Second 
Plan works carried over have been completed and all Third 
Plan schemes will, by and large, be completed leaving little 
or no throw-forward into the Fourth Plan— barring any 
works commenced in the later half of 1965-66.

The Com m ittee are not happy about the heavy shortfall 
in the execution of bridge works in as much as only 275 
bridges were physically com pleted against the programme 
of 610 during the Second Five Year Plan. The Com m ittee 
note that due to failure to implement the programmes Of 
the Second Plan , a more modest programme has been taken 
up in the Third Plan. The Com m ittee feel that such fai­
lures may lead to lack of proper railway facilities being 
created.

T h ey , how ever, note that the progress during the 
current Plan period has been fairly rapid and that w ork  
on 393 bridges, out of the 450 bridges, including those 
brought forward from the Second Plan , has been com plet­
ed.

The Com m ittee urould like to emphasise that the 
regirdering of the Elgin Bridge, which was originally pro­
grammed for 1957-58," should be com pleted as early as pos­
sible within the current Plan period.

The Com m ittee are not happy about the delay in 
the remodelling of the Gorakhpur marshalling yard which 
was originally included in the works programme for 1956- 
57 and 1957-58, but was subsequently spread over a large 
number of years 071 the ground that r/ie sc >pe for rem odel­
ling had to be increased to handle larger volume o f traffic. 
The Com m ittee feel that in an important yard like Gorakh­
pur. which incidentally is also the headquarters o f the 
North Eastern Railway . work should have been carried out 
with speed .

The Com m ittee are unhappy about the delay in re­
modelling of Kasganj yard due to d^lay in the acquisition 
of the requisite land. They consider that since the current 
requirem ents of Kasganj yard estimated by the Ra;lways 
(450 ivagons) are far larger than the existing icorking  
capacity of 282 w agons, there is urqen* need to speed up the 
remodelling of the yard and for that purpose early  and 
effectw e measures should be taken for the acquis'tion of 
land. They would suogest that the Railway authorities 
should approach the State Governm ent for necessary assist- 
<ince in acquiring the land on a priority basis.

The Committee would sugoest that the remodelling 
plan for Samastipur yard should he finalised at an early
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date and that the work of Laheria Sarai should also* be 
completed within the Plan period.

The Committee feel distressed that the passenger 
amenities works programmed in the last two years of the 
First and Second Plans were carried forward and complet­
ed in the next Plan period. In view of the admitted need 
for augmenting the passenger amenities, every effort should 
be made by the Railways to utilise in full the Plan alloca­
tions for passenger amenities.

T r a n s h i p m e n t  P o in t s

51. A  peculiar feature of the North Eastern Railway 
is the large number— as many as 14— of break-of-gauge 
transhipment points between the Broad and Metre Gauge 
lines, of which Manduadih and Garhara are the most im­
portant. The traffic from  the Broad Gauge areas into the 
Metre Gauge areas and vice versa  has to flow through 
these transhipment pjints. Limitations on the capacity of 
transhipment at these points are bound to adversely affect 
the smooth flow of traffic.

In the succeeding paragraphs, the broad features of the 
important transhipment points, including the capacity 
available and the requirements in the foreseeable future, 
are discussed.

Manduadih

This is a road-side station on the Allahabad City— 
Varanasi Cantt. Section. It came into pr< minence in 1951 
with the creation there o f marshalling-cum-transhipment 
facilities, and replaced Varanasi Cantt. wh'.re break-of- 
gauge transhipment was being carried out previously.

The traffic handled at Manduadih consists of general 
goods including cement, foodgrains. textiles, salt and smalls, 
as well as coal, lime and limestone frnm Broad Gaug * to 
Metre Gauge. In the opposite direction, thr> traffic consists 
mostly of sugar and forest produce.

The existing transhipment facilities comprise one coal 
wharf, tw ) coverrd sheds for dealing* with general goods 
in full-Ioads. one shed for dealing with o ld  consignments 
and one shed for handling smalls traffic. The transhipment 
shed is served by a Metre Gauge marshalling vard, consist­
ing of three reception, 11  marshalling and four transfer 
lines for the shortage o f stock awaiting transhipment or 
materialising after transhipment in the transhipment 
sheds. The Broad Gauge yard consists of 4 reception-cum - 
marshalling lines.

It is claimed that as a result of the various measures 
taken to step up the transhipment capacity, the position
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has been progressively improving as would be seen from 
the following figures:

Year

Average number of 
wagons transhipped 

daily

Broad Metre
Gauge Gauge

1961

196a

1963

130 7 80 .7

130 8 89*3

140 1 79 9
1964 (upto Sept.)] 153 9 57 6

The Committee note that while the average number of 
Broad Gauge wagons transhipped at Mandu idih has gra­
dually risen to 153'9 in 1964, it is still considerably less 
than the target of 200 wagons fixed by the Railway Board.
The Committee also note that the average number of Metre 
Gauge wagons transhipped at Manduadih has come down 
from 89*3 in 1962 to 57*6 in 1964.

52. The Committee have been informed that the follow- Measurcsto 
ing measures have recently been taken to step up out-turn step up Out­
fit Manduadih: lunL

(i) One hundred labourers have been recently 
obtained from the Gorakhpur Labjur Depot to 
get over the chronic shortage of labour at 
Manduadih due to diversion of labour to con­
struction projects in progress at Varanasi and 
due to other reasons.

(ii) Action has been taken to increase the strength 
of Metre Gauge, shunting engines frcm 2 to 3 
so that regular and timely placement of Metre 
Gauge stock for transhipment is ensured. This 
has enabled a reduction in the loss of tranship­
ment capacity arising from irregular placements

(iii) In order to improve the coordination in the 
placement of Broad Gang? stock, the Broad 
Gauge shunting staff have also been brought 
under the direct control of the Yard Master,
(Metre Gauge) at Manduadih.

(iv) The work of Manduadih yard has been reorga­
nised by the provision of additional cross-ovor 
connections so as to enable quicker transfer of 
stock between the varijus transhipment sheds 
and the yard.
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53. No facilities exist at present at Manduadih for 
mechanical handling of transhipment traffic. There is, 
however, a proposal to provide gravity transhipment faci­
lities for the transhipment of coal and minerals, which 
would reduce the extent of dependence on labour, bring 
down the cost of transhipment and increase the capacity 
for transhipment of coal and minerals from 60 to 140 
wagons a day. The estimated cost of the work is about 
Rs. 14*5 lakhs and the estimated return 14’ 9 per cent, on 
the capital.

The Committee suggest that the proposal for providing 
a gravity transhipment yard near the Metre Gauge Loco 
Shed to meet the anticipated increase in coal and general 
goods traffic should be finalised at an early date.

They need hardly emphasise that close liaison should be 
maintained between the North Eastern Railway, Northern 
Railway and the Deputy Director, Rail Moiiejnents, Mughal- 
sarai in order to increase the number of transhipped wagons 
to 200 (B.G.), the target fixed by the Ministry of Railways.

Garhara
54. Garhara is the most important and in fact the 

biggest transhipment-ciim-marshalling yard cn the Indian 
Railways. After the commissioning of the Raiondra Pul 
across the Gsnga, marshslling-rum-transhipment facilities 
were created at Garhara to replace Mokameh Ghat, where 
previously break-of-gauge transhipment was b^ing car­
ried out after ferrying Metre Gauge wagons across the 
river. Besides transhipment, the facilities provided at 
Garhara cater for—

(i) Long distance marshalling of goods trains for 
stations on the North-east Frontier Railway;

(ii) Marshalling of goods trains for Darbhanga and 
other stations on the Samastipur District; and

(iii) The clearance of traffic for Gorakhpur and be­
yond in block loads.

55. There are 20 sheds for handling the entire tranship­
ment work, which include two sheds for dealing with 
“ smalLs” traffic, six sheds for general goods, heavy lift 
yards for hand’ing heavy lift consignments with the help 
of Golia'h and steam-cranes, two coal wharves for handl­
ing coal and minerals traffic and separate sheds for deal­
ing wjih such awkward consignments as kerosene oil in 
tins, non-crane iron, dolomite, bamboos, etc. The total 
capacity of the tranship sheds including that for empty 
wagons, is about 350 Broad Gauge wagons. General 
goods sheds and the heavy lift yards are worked round- 
the-clock whereas the other sheds are worked only during 
daj time. Recently, to enable Garhara to handle tht

54
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higher volume of traffic seeking movement from the Broad 
Cfauge to the Metre Gauge systems, the following measur­
es have been taken to step up the out-put at Garhara:

(i) Night working has been introduced in coal 
wharves Nos. 15 and 16, with a combined capa­
city of 1 1 0 Broad Gauge wagons.

(ii) A second Goliath crane with a capacity of 10 
tons was installed in July, 1964. Both the 
Goliath cranes work round the clock, in addi­
tion to the two steam cranes, of which one has 
a capacity of 20 tons. The break-down crane, 
with a capacity of 35 tons is also used to tackle 
consignments beyond the lifting capacity of 
the steam and Goliath cranes.

(iii) The working of the yard has been streamlined by 
making suitable changes in the nomination of 
the marshalling and sorting lines so as to accord 
with the latest trends of traffic, and by the pro­
vision of better supervision over the working 
of the three major marshalling yards, the sort­
ing yard and the tranship sheds.

56. It is claimed that the transhipment performance at Tnm*hq>- 
Garhara has been steadily stepped up to keep pace with 
the increasing requirements of the area served bv this 
yard, as will be observed from the following figures:

Daily average ol 
wagons transhipped

BroaJ Metre
Gauec Gauec
to Metre To Broad
Gauce Gauge

1961 232-6 i« i -

T962 242-9 190* 1

f9<>? 238 •- 206* ft

January. 1964 239-5 237 I

February, 1̂ 64 2?3 1 229 9

March, 1964 284 I 216 ?

April, 1964 32' - 213 2

May, 1964 2?Q 214 0

June, 1964 263 1 201 t

July, 1964 259-4 20S O

August. 1964 2*6 7 191*9
September, 1964 304 I 228 0

Qctobcr, ty$4 32Sl 204 1

J09O (Aii) LS—<
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It is stated that the transhipment performance set a 
new record of 328.1 Broad Gauge wagons a day, in Octo­
ber, 1964 improving on the previous record of 321.2 a day, 
established in April, 1964.

57. The following steps have been/are proposed to be 
■ taken to increase further the capacity of Garhara to cater

for the flow of general goods traffic, and heavy lifts:
(i) An additional shed is proposed to be provided 

with capacity for 50 wagons of general goods 
traffic at an estimated cost of Rs. 3.15 lakhs. 
North Eastern Railway’s proposals and plans 
for this work are being finalised.

(ii) Two roads mobile cranes have been secured and 
are under installation for stepping up of out­
turn of consignments requiring cranes. The 
total cost of this work is Rs. 3 0 lakhs. The 
additional capacity would become available 
during the current financial year.

The non-crane iron consignments for transhipment at 
Garhara continue to offer in excess of the handling capa­
city. and even though action has recently been taken to 
maximize utilisation of the available resources, the re­
quirements have been out-stripping the capacity. The 
present capacity of the shed handling non-crane iron con­
signments is 10 Broad Gauge wagons a day against the 
requirement of 12 to 15 wagons per day.

An additional platform for dealing with 10 Broad 
Gauge wagons of non-crane iron consignments at an esti­
mated cost of Rs. 20,000 is now being provided. The 
work is likely to be* completed during the current finan­
cial year.

The Committee are glad to note the energetic steps 
ichich have been taken by the Railways to improve the 
performance at Garhara to keep pace with the increasing 
requirements of the area served by this transhipment 
point. They would suggest that the provision of addi­
tional sheds and road mobile cranes should be expedited 
■>o that handling of consignments is facilitated

58. Statements showing the number of wagons tran­
shipped, number of wagons utilised and average detention 
(in hours) at Garhara (Broad Gauge and Metre Gauge 
and Metre Gauge and Broad Gauge) are reproduced in 
Appendices II and III. It would be seen therefrom that 
while the overall detention from arrival to desnatch in 
respect of Metre Gauge and Broad Gauge is well below 
the target laid down, the average detention in the case of 
Broad Gauge and Metre Gauge has been considerably 
higher than the target of 61 hours.
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The Committee would stress the need for taking effec­
tive action to reduce the average d^t^tion to goods stock 
(Broad Gauge and Metre Gauge) at this important tran­
shipment point.

Barabanki
59. Barabanki, the* connecting transhipment point bet­

ween Northern Railway and the North Eastern Railway- 
has at present the following transhipment capacity:

Broad Metre
Gauge m Gauge u>
Metre Rroad
Gauge Gauge

15 Wagons 
daily

40 Wagons 
daily

I'otai 55 Wa?ur.s 75 wagons
daih daily

The Railways anticipate that the transhipment capacity 
from Broad Gauge to Metre Gauge should be augmented 
from the present 55 to 80 Broad Gauge wagons per day 
in order to relax completely the restriction on the book­
ing of traffic rui Barabanki from Broad Gauge stations to 
stations facing within the Barabanki Zone. The break­
down (,f the overall capacity for 80 Broad Gauge wagons 
commoditv-wise will be as under:

Coal and minerals 25
General Goods 55

Total 80

60. The Committee understand that in order to deal 
with the additional anticipated traffic, the tollowmg 
works have already been completed by the Northern 
Railway.

(i) Extension of running lines; and
(ii) Provision of two cross-overs.

With the above works, adequate capacity has been 
created in the Broad Gauge portion to deal with the ad­
ditional anticipated traffic. However, the existing 
facilities in the Metre Gauge yard at Barabanki are re­
quired to be remodelled to deal with the higher level of

Coal and Minerals 

General G<kx1s

Tranship­
ment Capa­
city.

Work* under
execution.
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terminating as well as through traffic by providing addi­
tional reception and marshalling lines in the yard. The 
cost of the project is esiimated at Rs. 30.24 lakhs.

As the provision of these additional facilities at Bara­
banki is of vital importance from the point of view of 
elimination of restrictions on the booking of traffic via 
Barabanki from Broad Gauge stations to stations falling 
within the Barabanki Zone, the Committee would stress 
the desirability of completing the requisite works within 
the Third Plan period.

Covered Aieommodalion at Transhipment Points

61. The Committee have been informed during evi­
dence that there are three main transhipment points, vi:.. 
Garhara, Manduadih and Bareily where covered accom­
modation has not yet been provided.

The Committee uxmld suggest that the question of pro­
viding covered accommodation at these important tran­
shipment points may be examined with reference to the 
nature of commodities which are required to be tran­
shipped

Marshalling Yards

Working 62. There are 13 important Marshalling Yards on the
Capacity oi North Eastern Railway. The holding capacity, working 
Yank capacity and requirements of these yards at the com­

mencement of the Second Plan, and the Third Plan to­
gether with the position on 14-1963 and 1-4-19H4 are in­
dicated in the table below:
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It would be seen therefrom that at present the working 

capacity of all these yards, except the following is adequate 
to meet the requirements:

(i) Kasganj
(ii) Mailani
(iii) MuzafTarpur

Plans tor 63. The Committee have been informed that the Rail-
Remodelling wavs have drawn up plans for remodelling of the fore-men- 
ofYards. tioned yards with a view to increase the working capacity 

as per details given below:

Existing Capacity Require- Capacity Flanncd
----------------------------------m e n t s ------------— ------— --------------------

Holding Working Holding Working

Kasganj 470 282 450 I IOO 660

Mailani 65c 390 500 I ISO 690

MuzafTarpur 55c A 30 420 Soo 4S0
......... ....... .... ... . ____  __ ___-... ..._____... . ....... .

The Committee have already commented in para 5° 
earlier on the need for expediting the acquisition of land 
and completing the remodelling of Kasganj Yard. T hey  
would stress that ti:e remodelling oj Mailani and Muzafjar- 
pur Yards should also be completed at an early date so that 
they can cope not only with the requirements but there is 
also sufficient margin for m eeting any unforeseen increase.

The ComtuiU.ce would also like to ponu out that a* 
Manduadih and Aishbagh the working capacity is just equal 
to the requirem ent. The C o m m ittte  would suggest that wie 
question of increasing the working capacities of these tivo 
important yards should also be urgently examined and 
necessary action taken to increase the capacity.

Efficiency of Gorakhpur Yard

64. The Efficiency Cel] of the North Eastern Railway in 
Efficicnc? fheir Report on the Working of Gorakhpur Yard after 
Cell. Remodelling have stated inter aha that—

**It may be true that we are almost working to the 
targets in the matter of detention to wagons so 
far as the Gorakhpur Yard is concerned. Still 
we are very much behind when we compare 
with yards of similar capacity on other Metre 
Gauge Railways. A comparison of Gorakhpur
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Yard with other Metre Gauge Railway yards is 
given below:

M.G. Rly. Yard

No. o f 
wagons 
dealt

Detention to all 
wagons

Detention to 
through loaded 

wagons

Target Actual Target Actual

H.E. Rly. Gorakhpur 20446- 20.0 18 3 18.0 20. c

W . RIv. Gandhidham 200413 11.5 12 2 1 2 0 12.5

Bandiqui 183768 10.0 121 10.0 12 3

Surcndra
Nagar 26604̂ 10.0 13.1 10 c *3 9

Southern Rly. U B L 190272 9.0 8.2 9.0 11.9
M D l 185176 90 12 2 8.4 14 2

TPGY 21232 10.0 13 4 1 2 0 14 9
V M 225201 8.0 I O C S.c 10. 3

GTL 2̂ 6606 15.0 18.8 I I 0 *3-9

Conclusion .—The prnna facie conclusion which can be 
drawn from the above comparative data is that whatever 
local condition may be in diiferent yards on this railway 
or the other railways, the yards on other railways are func­
tioning m o r e  efficiently than what we are at Gorakhpur 
in spite of its remodelling. It is, however, encouraging that 
the targets recently proposed to the Railway Board for the 
Gorakhpur Marshalling Yard have been reduced as 16 from 
20 for all wagons and 17 from 18 for through loaded 
wagons ”

The Ministry of Railways have explained that the above 
■conclusion does not appear to be correct in view of the 
following facts:

4iIt is not quite correct to draw comparison between 
two marshalling yards in regard to their effici­
ency on the basis of the average detention to 
‘ through loaded’ and ‘all wagons’ . Reliance can­
not, therefore, be placed on the conclusions 
drawn by the Efficiency Cell as these basically 
emerge from the fact that a comparison has been 
made of the average actual detentions as between 
yards of other Railways rather than rts-a-ris the 
targets set for each yard. In fact, the wagons 
detention performance of Gorakhpur as compar­
ed to its own target is no les9 favourable than of



Detention
Through
Loaded
Wapnn*

other yards. This is clear from the following 
table which the Efficiency Cell itself has furnish­
ed in its report:
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Railway Station Detention to through
loaded wagons 

C in hrs.)

Target Actual
North Eastern Gorakhpur 18 0 20 0

'Western , Gandhidham 12.0 12 5
Bandiqui 10.0 12 3
Surendranagar 10.0 13 9

Southern . , . Hubli . 9-0 II y
Madurai S 4 I 2  4

It may be explained here that the relatively higher 
target for detention to through loaded wagons at 
Gorakhpur yard had to be laid on account of the 
existing pattern of traffic dealt with by this yard. 
A review made by the Efficiency Cell itself indi­
cated that nearly 49 per cent of all the through 
loaded wagons received in this yard are meant 
for road-side stations. These have necessarily 
to be cleared by the sectional work trains, which 
run only once in 24 hours. As far as these 
wagons are concerned, therefore, there is hardly 
any scope of attaining average detention of below 
24 hours ”

65. The Efficiency Cell in their Report have set out the 
following statistical table to bring out the extent to which 
detentions in Gorakhpur Yard have been reduced after 
remodelling:

No. of wagons Average detention 
dealt with to

Month ------------------------------------------------------------------------

1956-57 1962-63 All wagum Through loaded
uagon&

1956-57 *962-63 1956-57 1962-63

1 2 3 4 5 6 7

April
May

JtlDC

13503 I4668 27-fc 26.5 248 |ft-6

I 15OC I$271 23 7 l l «0 11 2 20 O

12691 I5334 30.5 19 0 15 5 21 O



6 3

I 2 3 4 5 6 7

July 12771 15K96 2 1 0 I7 -K 14 O 19 2

August 13710 1535 5 22 . 7 18 0 114 20 ■ O

Sepi ember ! 0861 16891 22- I 22 3 IO. 3 25 9

Octobcr IO874 179*9 18 1 17 3 [2 2 17  9

November I I 842 j 6292 19.X 4 13 O 19 1

December I I5S6 1K382 23 5 l-> 9 15 O 19 S

January I 1407 16742 19 0 ig ft 15 O 21

February I l8 I I 20f>< I 20 ■ 0 18 2 i6 0 20 ft

March 13524 20994 20 0 ift 9 16 G 1 7 - 2

T o  I Al I46050 2044^7 22 5 3 13 7 20 I

April, 1963 1988s I s 6 20 2

May, 1963 1 998c, 1? * 20 8

June. 1963 *8565 I 7 1 19 I

July, 1963 I7I22 : 6 < 19 O

„ . ........ ..... ..... ____  _ .. _ ____ _______

The Efficiency Cell have gone on to conclude:

“The average detention to through loaded wagons 
has increased after remodelling and that to all 
wagons has decreased. Reasons for this change 
in the reverse direction should be investigated 
bv the Transportation Department.”

The Ministry of Railway have given the following e x ­
planation for the increase m average detention to through 
loaded wagons after remodelling:

“ During 1956-57, it was the practice to clear road-side 
wagons by almost every through train instead of confining 
such clearance* as it should have been done, to the sectional 
work trains only. This was done because the scope for 
daily formation of the work train was limited in 1956-57 
and it was only with the availability of additional facilities 
that the daily running of sectional work trains in all d irec­
tions could be assured When it became possible to do so.
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a ban was imposed on the clearance of wagons for road­
side stations by through trains. The reasons for imposing 
this ban are indicated below:

(1) Shunting by every goods train at roadside 
stations on the section creates congestion and 
causes detention not only to the particular goods 
trains but also to the other trains including those 
carrying passengers.

(2 ) The speed of goods trains gets greatly reduced.

(3) The utilisation ol engines in terms of engine 
KMs per day per engine in use and on line be­
comes poor.

For these reasons, it is standard practice on all Railways 
to clear roadside wagons only by sectional wrork trains. 
Since such sectional trains run only once in 24 hours, the 
detention to wngons to be cleared by sectional working 
Trams is generally in the region of 24 hours

The decision taken by North Eastern Railway to con­
form to standard practice and limit the deroatch of road­
side wagons by sectional working trains wa* > wise one, a*- 
will be seen from the following figures:

Speed rf rriiir-

Speed i nKM. .

1956-5 '  1962-6?

Through Trains Work trains Through trains Work trains

Gonda— Gorakhpur 14 48 S . 84 20 .9 - fc. 30

Gorakhpur— ( hupra 10.45 X. 94 13 .oc V  1

•Along with the remarkable improvement in the speed of 
through goods trams, there has been an equally remarkable 
improvement in the utilisation of locom otives as can be 
seen from the follow ing figures:

1956-57 1962-63

Kngme KM* per engine day in u»c 

Hnginc KM* per engine day on line

90 167

53 109
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It was but inevitable that the insistence on clearance of 
roadside wagons only by the sectional work trains should 
result in an increase in the average detention to through 
ioaded wagons in Gorakhpur yard, more so because nearly 
49 per cent of the through loaded wagons entering this yard 
are meant for roadside stations.

The most important conclusion to be derived from a 
s t u d y  o f  Gorakhpur yard is that, despite an increase in 
detention to through loaded wagons, there has been an 
improvement in the overall detention to all wagons. The 
latter figure is necessarily inclusive of the former figure 
and it is, therefore, clear that, despite the unavoidable in- 
'■rcase in the detention t > 4hrough loaded wagons, the over­
all performance of Gorakhpur yard has improved to such 
an extent ns to reflect n saving in respect of detention to all 
the wagons entering the marshalling yard.”

06 The Committee find lhat the average detention to 
All Wagons'* and "Through Loaded Wagons” in the 

Gorakhpur vard has been as follows during the last 12 
months:

Morn c No. of 
wacons 
denh '.virl1.

Detenv^n Detention
T ’ tO

All Wairons Through 
I ‘ \i.icu 
Wagons

Target 16 r I7 ‘0

Nnvcmhci. I 96 ̂ iK,l6* 16 S 17 9
D ccm k r . Kjfn I S '79 IS 4 19*
Januur'.. 1̂ 64 20 7 22 O

February 1^4 I C»,0 JC !Q O 22  b

Maaii. itjfc.t 15»V)4 20 0 21 3

April ,  I9<>4 19,101 rO 23 O

Mh\. I" ,034 ro 0 1S.0

June, 1964 1 (> .4 16 16 0 179

July, imm 16,6 70 r S. 0 22 0

AuguM, 196.1 I- 20 1 22  7

Septem ber, 17*5 6̂ 19 0 20 9

Octohei, 1964 r ,M i IS ? l<*b

It would be seen therefrom that as fur as detention to 
All Wagons’ is concerned the performance equalled the
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i-atc Stan of 
Goods 
T  aim from 
Gorakhpur 
Yard

tatget of 16 hours only in two months namely May ahd 
June, 1964 but fot the other months the average was well 
above 16 hours.

As regards detention to ‘Through Loaded Wagons’, the 
actual performance has invariably been higher than the 
target of 17 hours. In fact, it was as high as 23*0 hours 
in April. 1964.

The Efficiency Cell in its Report have also pointed out 
that apart from the fact that w'agons for road side stations 
are cleared once in 24 hours by shunting van goods trains, 
the other reasons for the detention of wagons were “non- 
availability of power and putting back of trains which is 
not infrequent. On an average 8 trains were detained for 
non-availability of power and 35 trains were put back in 
a month. The position of non-availability of power has 
since improved considerably during the last six months of 
the year 1962-63.”

The Committee would suggest that the Railway should 
lake measure:- tn e l;rn:ncitp such causes as non-availability 
n* pn'rrr. nntiirig bad: of trains etc. ichich increase the 
detention in Gorakhpur Yard so that the performance con­
form* nn* only to the target hut excels it.

67 In the “ Report on the Working of the Gorakhpur 
Yard alter Remodelling" prepared by the Efficiency Cell 
of the North Eastern Railway in 1963, it has been 
inter alia stated that “ the main reasons for the late 
start of goods trains from the Gorakhpur yard are for wrant 
of passage and crossing and for late availability of crew 
and power. Steps should be taken to improve them ”

The Ministry of Railways have informed the Committee 
that a substantial improvement has b^en recorded in the 
matter of punctuality start of goods trains from Gorakhpur 
Factors contributing to late starts including detentions for 
passage, crossings and late turn-out of crew* and power have 
been controlled with the result that the percentage of goods 
trains leaving to time have improved The percentage ot 
goods trains leaving to time from Gorakhpur during 1964 
was as follows:

Percentage of Rood* 
tram s leavinr ?n lim e 
from G orakhpur

April, 1964 9K H
May, 1964 f/S 2
June. 1964 96 H
July, 1964 96 K
Augu*r, 1964 96 R
September, 1964 96 1
October, 1964 ¥> 4

Month
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The Committee find that the high percentage oj 98’ 8 per 
£*nt. for punctual start of goods trains which was attained 
in April, 1964 has not been maintained in subsequent 
months and fell to 96* 1 per cent in September, 1964. The 
Committee would stress that all possible measures should 
be taken, including rigid watch on the availability of crew 
and p o w e r  and crossings, to ensure that the goods trains 
leave to time from Gorakhpur.

C en tralised  T raffic  C ontrol  S y s t e m

fi'J. Th:: Es'limat*^ Committee had referred in para Y6 oi instillation 
:h^;r Forty-third Report on the Northeast Frontier Railway of Centralis 
(1964) to the suspension of the work relating to installa- ^  Traffic 
tion of the Centralised Traffic Control System over the 
/ingle line section between Siliguri Junction and Chenqsari 
fin the Northeast Frontier Railway and its transfer to the 
worakhpur-Chupra section of the North Eastern Railway.
This vstern of train working is being introduced for the 
first time* ,vi India over 179-83 kilometres of single line 
track on tru said section. The total cost of this work is 
exposed  to be Rs. 394 lakhs out of which the cost ol 
imported materials would be R> 146 lakhs.

The work was taken in hand nn the 1st November, 1863 
and t h C o m m i t t e e  have been informed that it is progress­
ing according to schedule and is expected to be completed 

v Maw 1905

69. 11 h a s  ueen s t a t e d  t h a t  w i t h  the installation of Ccn- Operating 
T ral ist 'd  Traffic Control [on Gorakhpur Cantt. (Exclusive) Inyfwaneo 
-Chupra (exclusive) Section] operating improvement in *^K̂ JnOBBIT 

the following phases of train working is envisaged, thus 
*eadinj:f to greater efficiency a n d  economy.

First, with the electric operation of points and signals of 
23 stations on the section (excluding Bhatni Jn. and Siwan 
Jn.) from a centralised traffic control panel at Gorakhpur 
instead of from the individual stations, the average time 
taken in station to station block working, including setting 
the route and taking ‘ofT signals, will be cut down from 
about 5 to 6 minutes to an average of about 2 minutes.

Secondly, with the provision of centralised traffic con­
trol over the setting of the route and clearing of signals, 
there would be better planning of crossings and precedence 
of trains, thus saving considerable time on such crossings.

Thirdly, by providing colour light signals, the same sig­
nal, aspect will be seen bv drivers during day and night, 
leading to quicker mental reflexes of the drivers, in addi­
tion to providing better visibility of the signals
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Against a maximum of 17 to 18 trains in each direction 

that it is possible to run on this single line section at pre­
sent, it should be possible to run upto 25 trains on Gorakh- 
pur-Bhatni and 22 on the Bhatni-Chupra Sections with the 
introduction of Centralised Traffic Control.

There would also be economy due to reduction in operat­
ing staff at wayside stations, as indicated by the following 
Figure-

No. of Stations 23

Hxisting 1'r**posed Hxpccfed
staiT staff saving in

stall

Class III staff 173 10S 65

Class IV staff 254 iSS 66

To 1 At  42" 296 131

Percentage of reduction in stat: < ’lass III anti IV *0 -7"

This represents an approximate saving of Rs. 2 4 lakh* 
per annum.

The Ministry of Railways have slated that the position 
will be reviewed after a year or so in order to take 
a final decision regarding the strength of staff required at 
such stations, in actual working conditions, in relation to 
traffic pecularities of the section, and overall functioning 
of Centralised Traffic Control and see if some more staff 
can bo reduced.

The Committee have also been informed that the anti­
cipated increase in the annual cost of maintenance on ac­
count of Centra!ised Traffic Control would amount to Rs 17 
lakhs.

The Committee hope that the increase in capacity on 
Gorakhpur-Chupra Section would be put to effective use by 
introducing additional passenger trains to relieve over- 
rrowding and for speedier clearance of goods.

The Committee would like to stress that a careful watch 
should be kept to ensure that the economy envisaged by 
reduction in operating staff on introduction of Centralised 
Traffic Control is actually realised.

They would also suggest that an evaluation of the bene­
fits expected to accrue from the Centralised Traffic Control 
vis-a-vis its recurring and non~ecurrinq cost should be made 
by an expert committee before extending it em Railways.



C H A P T E R  IV
PASSENGER AMENITIES 

B a s ic  A m e n it ie s

Amenities at Stations
70. The Committee have been informed that theie are 

still 30 stations on the North Eastern Railway when? full 
basic amenities are yet to be provided. The details of 
these? stations and the deficiency at each are given below:

SI. Same <*f rhc stations Amenities lacking
No.

1 Jalalpur Panwara Waiting Hal!
*» Singhi Rampur Do.
3 Garka Do.
4 Dibnapur Do.
5 Rich ha Road Do.
6 Mam ram Do.
*T Shukurullahpur Do.
s Kampi! R<>ad Do.
y Deoranian Do.

10 Phoolbagh Latrines
11 lVomadarn Waning Hall
12 r;n»wii D j.
13 Sandman) Do.
*4 Sat ha Jagai Do.
15 Kanti l\>.
16 Bhikhnathon Do.
17 Dharamimva Do
18 Thai wan Do.
19 Narhan Waiting Hall and Benches
20 Mtlhai 1 citrines
21 Ramaipur Waiting Hall
22 Lchra Wait tug Hall and Latrine*
** I’alczaghat l*airtncs
•*4 Nuziragant Waiting Hall
*5 Jiudhan* Do
26 Ghorasan Do.
17 Masnadth Do.
2H Rambhadrapur 1 \y
29 I mil Do
JO Dharmmghai latrines

68



The Ministry of Railways have stated that full basic 
amenities at all these stations are expected to be provided 
during the current finncial year. The Committee need 
not emphasise that the target date should be adhered to.

70

Amenities for Third Class Passengers

71. A  major portion of the Railways’ income from  pas­
sengers has all along been derived from third class passen­
gers. Amenities provided by the Railways to these passen­
gers are, therefore, of vital importance. In their Twenty- 
fifth Report on Passenger Amenities, the Estimates Com­
mittee of First Lok Sabha had observed that “ the facilities 
and treatment afforded by the Railways—the greatest 
national undertaking— to the third class passengers should 
be taken as a rough index of the progress of the country 
towards the socialist pattern of society” .

It has been represented to the Committee that the pas­
senger amenities existing at present at stations of the 
North Eastern Railway are inadequate to meet the demand, 
and that sanitary and cleaning arrangements need in parti­
cular to be improved. It has also been represented that 
water taps are sometimes located at one end or the plat­
form with the result that the travelling public find it diffi­
cult to obtain drinking water in the short time that the train 
stops.

The Committee have been informed that in implementa­
tion of the recommendations made in para 18 of the Forty- 
fifth Report of the Estimates Committee (1963-64) on Integ­
ral Coach Factory, a departmental committee has been con­
stituted to go into the question of amenities provid d in III 
Class coaches on the Indian Railways and to suggest im­
provements where necessary.

The Committee understand that the last comprehensive 
review regarding the standard of amenities to be provided 
in III Class waiting halls and waiting rooms etc. was made 
nearly 10 years ago. Now that the basic amenities have 
been provided at almost all stations, the Committee would 
suggest that a committee may be constituted to review the 
standard of basic amenities to be provided at stations parti­
cularly for III Class passengers.

Amenities in Steamers and Ghats

72. It has been represented to the Committee that the 
facilities for Third Class passengers in Steamers and at 
Ghats on the North Eastern Railway are most uasatisfcc- 
torv. In particular, it has been stated that the Third Class



passengers have to sit on their luggage or they have to re­
main standing due to lack of seating accommodation for 
them in the steamers.

The Railways had appointed a departmental committee 
to go into the question of amenities for third class passen­
gers in the Steamers and at Ghats which has recently sub­
mitted its report. The Committee hope that early action 
would be taken by the Railways to improve the standard 
of amenities on the ghats and in steamers in the light of 
recommendations made by the departmental committee.

71

C o m p o s it i o n  o f  P u n c t u a l it y  S t a t is t ic s

73. It has been represented to the Committee that while 
preparing the time-tables, the Railways allow a very high 
margin of time between the terminal station and the ear­
lier station. It has been represented that although a train 
runs late throughout the route, it would be reckoned as 
right i me on paper provided it starts and reaches the 
terminal station right time.

It has been admitted in evidence by the representative 
of the Ministry that though a close watch is kept on arri­
val of trains at all important intermediate stations, the 
punctuality statistics are calculated only on the basis of 
arrivals at destinations. It has been stated that some mar­
gin of time is allowed between the terminal station and 
the earlier station in order to make provision for the time 
lost in the way on account of engineering works on the 
track which have to be shifted from point to point and 
cannot be foreseen at the time of preparation of time-table.

As there is a feeling that the provision of a high margin 
of time between the terminal station and the next earlier 
station is only one of the statistical methods to show  im­
proved efficiency in the eyes of the public, the Committee 
would stress that a stricter watch should be kept on the 
arrival of trains at intermediate stations so that the trains. 
shown as right time in the punctuality chart, arrive in time 
not only at the terminal statimi 'but also at important inter­
mediate stations en route.

O v e r c r o w d in g

74. The North Eastern Railway passes through a thick- Amount 
ly populated area, the density of population in some o f the of 
districts it serves being the highest in the country. Traffic.



The Minister o f Railways have furnished the following 
statement indicating the trend o f passenger traffic on the 
North Eastern Railway during the period 1958-59 to 1963-64:

72

Year Passenger
Kilome­

tres
(In

Millions)

Number
of

Passengers
originating
(In
Millions)

Number Passenger 
of train Kilo- 

Passengers metres 
Carried excluding 
(In Depart- 
Millions) mental 

(In 
thousands)

Coaching
Vehicles

Kilome­
tres

(In
thousands)

1958-59 5293 94 98 15,529 283,555
1959-60 5677 96 99 15,681 298,969
1960-61 5175 96 98 15,784 308,070

1961-62 5958 97 104 15,777 310,137
1962-63 6314 101 110 16*158 3*1,950
1963-64 6669 103 116 I M 53 32'%377

The increase in passenger traffic by classes during this 
period is indicated in the table below:

Number o f Passengers carried

(Figures in thousands)

Year Air I'irst Second Clans Third Class
Condi- Class ------------------------ ----------------------------------- Total
tinned Mail/ Ordi- Mail/ Ordi-

Kxprcss nary Express nary

1958-59 2 334 34 1775 675 95*672 9H.492
1959-60 1 320 39 1301 710 96,730 99*ioi

1960-61 2 298 37 x 189 707 95.905 98*238

1961-62 2 310 53 » ' M 923 •01,375 103,812

1962-63 2 316 61 1206 *313 !06,697 109,595
1963-64 2 329 104 1279 3922 I 10,196 H 5,772

It has been represented to the Committee that the num­
ber of passenger trains run to clear this heavy traffic is 
inadequate resulting in heavy congestion and overcrowd­
ing in all passenger trains.



75. The Committee would like to recall in this context RooC 
the tragic loss of human lives among the roof travellers of T r a v e i -  

*67 Up Fast Passenger at Gogra Bridge on the Chupra- lin -̂
Varanasi Main line section of this Railway on the 11th 
November, 1962. The Ministry of Railways have stated 
that the problem of roof travelling has been constantly 
engaging their attention and the following precautionary 
measures have been adopted to prevent hazards to life and 
limb arising out of this evil:

(i) Railway Administrations were asked to take effec­
tive steps in coordination with the Police Authori­
ties to prevent passengers from travelling in an 
unauthorised and dangerous manner particularly 
during the mela days;

(ii) Since roof-travelling occurs mostly during mela 
days, the Railways wore advised that during melas 
or other occasions of rush, arrangements should 
be made for adequate Police help to control the 
passengers;

(iii) A special communication was also sent to the State 
Governments to issue necessary instructions to the 
Police officials to take steps in collaboration with 
railway officials to combat the evil of roof travel­
ling; and

fiv) Railways were further directed that during melas 
etc., in the event of passengers travelling on roofs 
of trains on sections with overhead structures 
ahead, trains should not be started from the station 
in rear of the fixed structure if efforts to get such 
passengers off the roof failed.

76. The Ministry of Railways have informed the Com- ^ ea3urea
mittee that in order to meet the progressive increase in pas- to cope 
senger traffic on the North Eastern Railway, the following with 
measures have been taken: I n c r e a s e d

Traffic
(i) Passenger trains running on sections where over­

crowding is found, on the basis of the Bi-annual 
Occupation Census, most prevalent, have been 
strengthened with additional coaches, subject to 
the limitations in the hauling capacity of the loco­
motives.

(ii) Additional passenger train services have been in­
troduced on various other sections on a program­
med basis, to the extent permitted by the available 
resources. The number of additional passenger

73



74

Loop­
holes in 
Reserva­
tion 
Facili­
ties

train services introduced on the North Eastern 
Railway since 1958-59 is given below:

Number of Addition-
Year al Passenger Trains

Introduced

1958-59 ......................................................... Nil
1959-6 0 ...........................................................  2

1960-61 . . . . . . . .  2

1961-62 . . . . . . . .  4

1962-63 ...................................................................... 4

1963-64 . . . . . . . .  6

1964-65 . . . . . .

• N o t f-:— O f these, 10 were introduced from 1-4-1964; 2 from 15-8-1964 
and 14 from 1-10-1964.

The Com m ittee are glad to note t)iat the Railways have 
introduced as many as 1*6 new passenger trains during the  
current year. It remains, h o w ev er , to be seen to what ex­
tent these prove adequate to meet the requirements. The  
Committee have no doubt that now that the goods traffic 
position has greatly eased , the Railways u-uuld pay close 
attention to the need for relieving oiiercrowding by intro­
ducing m cessary new services and opening seasonal ser­
vices as required.

R eservation  of S eats

77. It has been represented to the Committee that the 
existing reservation facilities on the North Eastern Rail­
way are very poor and there is scope for improvement 
therein.

The Committee desired to know whether the Railways 
had noticed any loopholes and other malpractices in the 
system of reservation of seats and the action taken hv them 
to check the malpractices. The reply received from the 
Ministry is reproduced below: —

“There have besn complaints of resale of rail tickets 
at a premium In this context, the Indian Rail­
ways Act has been amended declaring transfer 
of tickets on which reservations have been made 
as illegal. Instructions have also b^en issued to 
the effect that paper tickets should be issued for 
parties of more than 4 passengers so as to 
reduce the scope of resale of individual tickets.



Supervision has been strengthened at booking 
offices, particularly during rush periods, to elimi­
nate the possibility of staff conniving at any mal­
practices. In a few suspected cases, verification 
of the bonafides of the intending passengers is 
arranged either on the telephone or by sending 
out a person to the address given by the party 
at the counter. Public cocperation has also been 
sought through the Press and through frequent 
announcements to the effect that passengers 
should purchase tickets only from the booking 
windows and not from any unauthorised persons.

To eliminate the chances of spurious reservations, 
instructions have also been issued to the effect 
that the individual names of the passengers 
seeking reservation should be given instead of 
uM r A and Party/Family” .

In regard to the reservations made by telegram, it has 
been stated that a tost check of all telegrams received at 
the Reservation Offices during one or two days in each 
month is conducted by Senior Scale Officers with a view 
to ascertain: —

(i) whether the telegrams despatched from out- 
stations were received without undue delay;

(ii) whether these telegrams were dealt with 
promptly and appropriate action was taken on 
them;

(iii) whether the replies to out-stations were sent 
without delay; and

(iv) whether confirmation copies of the telegrams 
pertaining to reservations are being received 
and despatched.

78. The Ministry of Railways have informed the Com- Japanese 
mittee that from the literature published in Japan, it is System, 
gathered that the Japanese National Railways have been 
experimenting with a prototype model of an Automatic 
Seat Reservation Machine at Tokyo Central Station.

The Japanese National Railways claim that the system 
has brought about vast improvement in the quality of 
service rendered to the passengers. The waiting time in 
the queues has heen substantially reduced.

Further literature in regard to this machine has now 
been obtained and is being further studied with special 
reference to conditions obtaining in India.

The Manufacturers have also asked for information on 
various aspects of the reservation system obtaining in India 
to enable them to work out the financial implications of
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supplying a machine suitable for Indian conditions. Infor­
mation in this regard is being collected and will be furnish­
ed to the manufacturers.

The Committee cannot help feeling that if all the reme­
dies which are put down on paper are in effect enforced, 
there should before long be an elimination of all suspicion 
of malpractices in the matter of reservation of seats. It is 
clearly in the Railways9 own interest to spare no effort to 
make the reservation service efficient and free from all 
suspicion.

C atering

79. Passengers travellin g  by rail have generally to 
depend upon food Ferved at stations or on the trains dur­
ing the course of their journeys. Provision of cheap and 
wholesome food to the passengers is, therefore, a matter of 
considerable importance.
Departmental Catering

80. The Committee understand that on the North East­
ern Railway, departmental catering was introduced in 
1956 and has been progressively extended since then. 
During the year 1963-64, the following mobile and static 
units were under operation: —

Uni:s Date of Introduction
Mobile

(i) i Up'2 Down Dirirp Cars 1st June, 1959.
ii) 3*> Up "4 Dn Janta Fast

Passenger 2nd October, 1959

Static
(i) Kathgo.iam 1st January, I9>i.
(if) Lucknow Jn. (Vegetarian Re­

freshment Room and a part of 
vending) 1st August, 1958

(uY) Gorakhpur 1st February, 1956
(if) Sonepore 1st May, 1959
(v) Samastipur 1st March, 1957
(vi) Barauni Jn. 1st January', i960

81. The profits/loss incurred by the Railway in running 
departmental catering is indicated in the table below: —

Year Profit (+)/Lo»* (—)

Rv

1961-62 . . . .  C—) 51,000

1962-6 3 ...................................... (—) 1,19,000

1963-« 4 ................................  ( + ) 94»ooo
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The Committee note that as a result of various measures 
taken, such as procurement of raw materials in bulk, tight­
ening up of schedules of ingredients, economy in fuel, staff, 
etc. the losses have been eliminated and a profit of Rs. 94,000 
has been made in 1963-64.

The Committee would, however, like to emphasise that 
the aim of departmental catering should be to run it a I a 
‘no profit no loss’ basis. Now that the Railways have made 
some profit, concentrated attention should be paid to the 
task of improving the quality and efficiency of service so 
that the passengers may get wholesome food at reasonable 
prices.

In this connection, the Committee are glad to learn that 
a Catering School has recently been started at Gorakhpur 
to impart training to departmental cooks, bearers and other 
catering staff.

They should like that apart from giving training to new 
recruits, refresher courses should be held, particularly for 
cooks, so that they are kept abreast of the advances made 
in catering. The Committee would also suggest that the 
catering staff of private vendors should also be imparted 
refresher training in the Catering School at suitable inter­
vals.

Contract Catering
82. The number of refreshment rooms and restaurants 

on the Ncrth Eastern Railway is as under: —
Vegetarian . . . . . .  10
Non-vegetarian . . . . . . .  24
Restaurants . . . . . . . .
Tea Room . . . . . . . .  1
No. of trains on which Dining Cars are run . 2

The Committee understand that a conference of all the 
difficulties and elicit suggestions. The contractors were 
held at Gorakhpur about 4 months back to discuss their 
difficulties and elicit suggestions. The contractors were 
also given practical demonstrations in cleaning of utensils.

In view of the wide-spread feeling amongst the travel­
ling public that the standard of catering is still far from 
satisfactory, the Committee would stress the need for trict 
inspection and provision of adequate guidance to ensure that 
the vendors maintain satisfactory standards.

83. The Committee desired to know whether statistics Unsati*- 
were maintained by the Railways to indicate the number factory 
of cases where action had been taken against vendors for Cleaning

of
Utensife
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unsatisfactory cleaning oi utensils, but regret to learn that 
no such record is kept. They would suggest that the Ins­
pectors of catering establishments on the Railway should 
make a special point of checking the arrangements for 
cleaning utensils with detergent and boiling water and 
observance of hygienic conditions. A close watch should 
be kept both by the District authorities and Headquarters 
to see that corrective action is taken in all cases and that 
the vendors are not allowed to slip back to unhygienic 
ways.

Milk Bar

84. The Committee note that a Milk Bar has been func­
tioning at Pilibhit station on the North Eastern Railway. 
As the need for dairy development comes to be better 
recognised and more modern dairies are established in he 
country, the Committee would suggest that Railways should 
try to increase the number of modern Milk Bars at Railway 
stations.

The Committee would also stress the need for ensuring 
that wholesome milk is supplied at these Milk Bars in the 
interest of health of the travelling public.



CHAPTER V
CLAIMS AND OTHER COMMERCIAL MATTERS 

Cl a im s

85. The number of claim cases received and disposed of D1*!**8®1 
during the last three years on the North Eastern Railway of 
is indicated below:— claims.

Year Brought No. of Total No. of Amount
forward fresh number claims paid au

from claims of claims disposed compen­
previous received of sation

year and the 
No. of 
cases 

reopened

1 Q* I -•62 . . 2223 26294 2851- 26638
Rs.

iy,11,33s

19 62--63 . J 90S 26600 2S50S 26692 18.09,167

IQ6V64 . . 1S16 24268 2O0N4 24229 27.6? 035

k

SI.
No.

'(). The am ount of com ocnsation  paid in respect 
:-i r ’Tnimtdities this period is as fo llow s: —

Conr.nov-U; 1961-62 1962-63

of prin-

19C-3-64

Com pen. 
sation 
paid C om ­
modity- 
wise.

Amount in rupees

i Cement . . . . 7^109 26,054 36,131

- < .hemicals \ Medk ir.es including 
pharmaceutical'' 39«37* 45,100 “-9.229

/ Cirar.i and 1‘uNê  . . . . 86,092 99,06$ 1,18,708

4 Iron A Steel including machinery 2,01,95: i ,6S,!2~ 2.52,356

5 Coal and Coke . . . . 90,4” 96,136 1,03,328

e> M.Xor Cvcles, Bi-cycles and compo­
nent parts thereof 44-422 47-310 5 7 >664

- Perishables . 1,69,921 1,22,206 1,34,035

Piece gixKis . 6,47,533 6,52,Soo 10,30,254

Total 13,17,877 12,56,801 18,11,705

•On a census having been taken, the number of pending cases as on 31 
December, 1961 was found to be 1,948 against 1,919. This has cussed a van*' 
tion of 29 cases in the closing balance of cumulative figures.

9
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87. It would be seen front the above statistical tables 
that—

(i) the number of claims cases disposed of during 
1963-64 has come down as compared to the pre­
ceding two years, with the result that the number 
of cases carried forward at the end of the year 
is somewhat more than the number of cases 
brought forward;

(ii) the total amount of compensation paid in 1963-64 
has risen by Rs. 9 58 lakhs, representing an in­
crease of over 53%;

(iii) the break up of claims paid by principal com­
modities indicates that there has been marked 
increase in the payment of claims for the follow­
ing commodities: —

(a) Chemicals and medicines including pharma­
ceuticals.

(b) iron and steel including machinery.
(c) Piece goods.

The Ministry of Railways have explained that—
“The increase in compensation paid in respect of the 

principal commodities during 1963-64, has been 
due mainly to the settlement of a larger number 
of cases by payment. Comparative figures 
shewing (i) the percentage of claims settled by 
payment on all Indian Railways from 1961-62 to 
1963-64. and (ii) the claims preferred, the claims 
paid, the total amount paid, the suits instituted 
and the percentage of suits instituted to claims 
preferred on North Eastern Railway year by 
year from 1959-60 to 1963-64 are given below: —

(i) Percentage of Claims settled by payment to fresh in­
take.

Railway- 1961-620//o
1962-63

%
196 -̂64

%
Central 60 54 60

Eastern 47 40 46

Northern 53 4T 50

North East Frontier 60 54 36

Southern 54 58 60

South Eastern 54 53 54
Western 68 70 76

North Eastern • 38 40 53
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(ii) Preferment and Payment of claim and institution of 
suits on North Eastern Railway

Year No. of No. o f Percentage Total In sU u - 1 crtmtagc of
fresh claims of claims Amount tidn of s u n  in-
claims paid paid to paid suits stiiuitdto  

preferred claims cU in.s
preferred p r c lt m d

1959-60 26,980 14,630 54 26,15,815 2,582 9-6

1963-61 27.483 13,968 50 25>52>, 93 1.746 6-4

1961-62 25,580 J/.S45 3* iK, 11,335 W * 7 ’4

1962-63 25.547 10,451 4' ; 13,09,167 2,369 8 9

1963-64 23,076 12,236 53 27-67,035 1,684 6-9

88. It would be observed that in 1963*64, there was a rise 
of about 13 percent in the number of claims settled by 
payment, compared with 1962-63. This resulted in an in­
crease in the. amount of compensation paid during 1963-64 
on every commodity, as compared to the previous year. 
There was a more judicious disposal of claims, which is 
borne out by the fact that there was a considerable reduc­
tion in the institution of suits; the percentage of institution 
of suits was 8:9 in the year 1962-63 and 6* 9 in the year 
1963-64. Moreover, the amount and number of claims 
settled has gone up as a result of the acceptance of common 
carriers’ liability, general rise in prices and increase in 
traffic.

89. A statement showing the compensation claims paid 
by the North Eastern Railway during the last three years 
is reproduced below:

fcirrcnsi 
tier paid 

cause-wise
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90. It would toe seen from this statement that ‘Pilferages 
account for the highest percentage of claims paid. The 
percentage of claims paid on account of pilferage has risen 
from 66 per cent in 1962-63 to 68 per cent in 1963-64.

The following factors are stated to contribute towards 
the increase in percentage of claims paid on account of 
‘pilferage1: —

(i) The general reduction in the number of claims 
paid or claims preferred during the year 1963-
64 as compared to 1962-63. without a correspond­
ing reduction in the number of claims on ac­
count of pilferage.

(ii) Increase in the traffic handled during 1963-64, 
including traffic received t'ia break of guage 
transhipment points. This increase in the quan­
tum of traffic has affected the incidence of 
claims.

(iii) The rise in the price index of consumer goods 
and shortages of all commodities, including 
such basic items as foodgrains.

<iv) The implications of the common Carriers' Lia­
bility are being increasingly appreciated by the 
trading public

(v) The rising prices have cieated a tendency to 
prefer claim?, even in regard to losses of small 
quantities, which would have been ignored in 
the past

M easures*
91 The Ministry of Railways have stated that the tol- 

lowing measures are being adopted to prevent thefts and prevent 
pilferages:- claimS.

(i) Escorting of goods trains and parcel trains carry­
ing valuable consignments particularly in the 
night and on the affected sections.

(ii) Posting of R.P.F. personnel, round the clock, at 
important goods sheds, platforms and yards.

(in) Posting of armed patrols in the vulnerable yards 
and sections.

(iv) Deputation of plain clothes squads for collecting 
intelligence in crime affected sections

(v) Provision of boundary walls at stations where 
there are possibilities of criminal interference.
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(vi) Provision of strong rooms and cages to safe­
guard the consignments while awaiting despatch 
or delivery.

(vii) Maintenance of Deficiency Registers at all sta­
tions to fix responsibility in case of consign­
ments moving under open charge.

(viii) Taking up of individual cases of bad nature.

(ix) Conducting of joint checks at transhipment 
points by Claims Prevention Inspectors/Divi­
sional Commercial Inspectors/Senior Claims Ins­
pectors in co-ordination with their counterparts 
on the contiguous Railway.

(x) Various claims prevention drives are launched 
with a view to educating the staff engaged in 
handling of goods so that incidence of loss is 
minimised. Close liaison is maintained with 
trade at the commercially important stations, 
and the importance of proper packing labelling 
and marking is impressed upon them so as to 
minimise the pilferage of consignments in tran­
sit.

The Committee have been further informed that the 
following measures have be i taken by the Railways to 
keep claims in check: —

1. Checking of seals at specific points and commer­
cially important stations.

2 E. P. Locking of wagons loaded with valuable 
commodities,

3. Padlocking of parcel vans. SQT vans and brake-
vans.

4. Follow up action in cases of commercial irregulari­
ties. thefts and substitution.

5. Conducting of routine checks by District Commer­
cial Inspectors and Claims Prevention Inspectors.

6 . Increased frequency of inspection of important
stations by District Officers as well as Officers of 
the Headquarters.

7 Claims Prevention drives.

8 . Holding of meetings of various committees with a 
view to exchanging views on claims prevention 
measures and to afford guidance to staff re­
garding commercial working.

92. The Committee are concerned to note that the per­
centage of claims paid on account of pilferage has increaM- 
ed from 66 per cent in 1962-63 to 68 per cent in 1963-64.
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This obviously indicates the need for tightening 

up further the security measures with a view to re­
duce the claims. The Committee would, in particular, 
stress the need for taking concerted measures to check pil­
ferage of costly commodities like piece-goods for which 
the amount paid as compensation claim has risen percepti­
bly from Rs. 6.52 lakhs in 1962-63 to Rs. 10.30 lakhs in
1963-64.

The Committee would also like to draw special atten­
tion to the high percentage of claims arising out of non­
receipt of complete packages or consignments and delay in 
transit. They note that the percentage of claims paid on 
account of ‘loss of complete packages or consignments' rose 
from 18*48 per cent in 1961-62 to 21*03 per cent in 1963-64.

In this connection, the Committee would like to draw 
attention to the following observation made by the Railway 
Corruption Enquiry Committee (1953—55):

“We might add that, apart from gross negligence, 
there is also an element of deliberate mischief in 
damaging the packages while handling, so that 
the contents of the same can be conveniently 
pilfered” , (p. 59).

The Com m ittee have an impression that the Railways 
have not taken adequate steps after this Report to eliminate 
either negligence or collusion on the part of Railway staff 
in the handling of packages, which is obvious from the fact 
that the claims on account of “ non-receipt of complete pack­
ages or consignments' hat'e been rising. The Committee  
would like the Railways to fix responsibility for the loss of  
goods and take appropriate steps against the staff who are 
found responsible for the losses.

93. The percentage of claims paid on account of ‘delay in 
transit’ rose from 1*83 per cent in 1961-62 to 2*57 per cent 
in 1962-63 but has come down in 1963-64 to 186 per cent. 
The Committee desired to know whether the Railways 
had undertaken any special study regarding Transit 
Delays’ and have been informed that although no study 
has been undertaken regarding transit delays which result 
in claims, the question of delay in the movement of con­
signments (smalls) has been constantly engaging the 
attention of the Rai lwa y Board and the Railway adminis­
trations. To tackle this problem in all aspects, the Rail­
ways have set up standing committees consisting of two 
senior scale officers, specially to watch and take appro­
priate action to avoid delays to consignments.

For a Railway like the North Eastern, which has a num­
ber of important transhipment points, it is of the utmost 
importance that goods are not only transhipped promptly 
but are also handled safely and carefully.

Transit
Delays.



86

Court
Cases.

If these two steps are strictly ensured the Com­
mittee feel sure that the Railway would be able to effect 
substantial reduction in claims compensation arising out of 
delay in transit or loss of packages or consignments in 
transit. The Committee would stress that performance in 
this behalf should be closely watched by the Railway au­
thorities at the highest level to ensure that no slackness 
creeps in.

94. The following table indicates the number of suits 
filed in courts against the North Eastern Railway for 
claims compensation, and their disposal during 1963-64: —

Norrh hasicrn Railway
JC 63

?»v5°5<,S
t.t -ys 

1,636

It would be seen from the above that out of the 1,646 
cases decided by the courts, as many as 1,175 (about 70'i ) 
were decreed against the Railway. Asked about the rea­
sons for the Railway losing in such a high percentage ol 
cases, the: representative of the Ministry has stated in 
evidence that there was delay in the settlement of claims 
by the Railway and the parties went to the courts in 
order to save themselves from the possibility of limitation.

It has been added that an appreciable improvement has 
been effected during the currcnt year in the disposal of 
claims and in their settlement by payment. The Ministry 
havi* furnished the following statements in support of the 
above:

(i) Average time taken in days for settlement ol claims 
during the years 1962-63 to 1964-65: —

M >nT h 1'.>62-63 iq6vi*4 i< 64 * 5

Aprd *6 54 4*1
M y 4*
J v-i (*.' 41
July <6 < 1 37
August 5 l 54 ' 5
S-ro’ cmber 47
Oc*>bcr <6 17
November *57
Dc.crnbcr 56
Tmiar v *2
}->bruarv sR 5 4
March 5K

MiunbCT of u liicj ;n c 'art or pending frorr. picv mis
y.ai . . . .

Number of suits setiled out of court and paid 
Number cv'su'ts J smis^cd . . . .  
Njmber 'f viits d^crccd .**nd paid . . . .  
Number of s;Ms pending

Average 54 54
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(ii) Percentage of the total number of claims paid to 
the number of claims settled.

Month
By payment By repudiation

1962-63 1963-64 1962-63 1963-64

April . . 29 48 45 44
May . 3i 52 44 34
June 37 42 46 43
July . 37 5° 47 38
August * 35 48 53 39
September 34 54 56 33
October 37 46 5* 42
November 42 51 46 34
December 42 49 47 38
'January 48 48 45 39
^February 52 59 39 29
March 48 60 43 26

.While the Committee are glad to note that the time 
taken in disposal of cases has been appreciably reduced 
during the current year, they consider that a sustained 
drive is necessary to maintain this tempo. They would 
also stress the need for judicious disposal of claims cases 
so as to avoid litigation on the one side and payment of 
inflated amounts on the other.

T ic k e t l e ss  T ra ve llin g

95. The expenditure on the maintenance of Ticket Check­
ing Organisation (including Police) and the dues (in­
cluding fines) realised on the North Eastern Railway 
during the year 1963-64 are as follows: —

‘Category of staff Total Amount realised

Railway
dues

Fines Total

Rs. Rs. Rs. Rs.

(0 Travelling Ticket Exami­
ners 15,06,732 > 0.55.566 20,55,566

(n) Ticket Collectors 10,07,499 6,95,259 6,95»*59
(Hi) Special Railway Magis­

trates 46,600 36.204 3. i4.*93 3,5**097
(k>) Police . 1,92,000

T otal 27*52,831 27.87.029 3*14,893 31,01.92*

Inci­
dence
of
Traffic.
t o
Travel­
ling.

2090 (A ii)LS— 7



In this connection the Ministry of Railways have stated 
that strictly the amount of collections should be viewed 
only in relation to the cost of Special Ticket Examining 
Staff (viz. TTEs), as distinct from the normal Ticket Col­
lectors utilised for checking at stations who will be re­
quired in any case. Viewed from this aspect, the percen­
tage of cost of TTEs to the earnings realised by them works 
out to 73'73%; the amount realised in relation to the cost 
excluding those pertaining to Ticket Collectors, but in­
cluding Special Railway Magistrates, Police etc. works 
out to 68:3%.

A  statement showing the number of passengers detec­
ted travelling without tickets or with improper tickets on 
the North Eastern Railway and the amounts realised from 
them during the last two years is reproduced below:

1962-63 1563-64 r c i c c r ’ i f c
increase

1. Total number of passengers detected 
travelling without tickets or with
improper tickets 10,87,328 12,77,225 17-5

a. Amount realised as—
(a) Fare . . . . Rs.  18,28,785 Rs.  22,33,290 2 2 1

(b) Excess charges Rs. 2,68,369 Ra. 3,62.93? 35 *
3. No. of passengers who paid the fare 

and excess charge on demand 10,65,285 12,54,162 17 7

4. No. of passengers prosecuted 22,043 23,063 4*6

3- (<i) No. of cases of unbooked and 
improperly booked luggage 47,690 54»04I 13 3

Cb) Amount realised Rs. 1,49,542 Rs. 1,90,807 2 7 5

6. Government fine realised Rs- 2,66,817 R». 3,14,893 i8*o

In this connection the Ministry of Railways have ex­
plained that the increase in the number of persons detect­
ed travelling without tickets should not be construed as 
indicating an increase in the level of ticketless travelling 
but should be taken partly as a measure of the greater suc­
cess attending the efforts of the Railway and partly as a 
reflection of the increase in passenger traffic.

Asked as to how the extent of ticketless travelling Is 
determined by the Railways, the representative of the 
Ministry has stated during evidence that once in every 
three or four years a special organisation with a large 
number of Travelling Ticket Examiners Is appointed? 
directly under the Railway Board. All the trains ar* 
checked by them section by section with a view to know
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the extent of ticketless travelling in each and every section 
of the Indian Railways. These checks are continued for 
about six months or a year and overall statistics of the 
extent of ticketless travel are drawn up- It has been ad­
ded that according to the figures prepared on this basis, 
the incidence of ticketless travelling on the North Eastern 
Railway was 5*S per cent in 1959-60 as compared to 7' 7 per 
cent during 1958-59.

Measures
96. The Committee have been informed that in addi- to

tion to the normal ticket checking arrangements, the fol- prevent 
lowing special measures are employed by the North Eastern ticket- 
Railway to control ticketless travelling: less

travel*
(i) Surprise and special concentrated checks at im- img 

portant stations as well as roadside stations or 
in-between stations by stopping trains out of 
course, through flying squads, the checking 
party moving by road to ensure an element of 
surprise;

(ii) checks by specially selected ticket checking 
squads with the assistance of Special Railway 
Magistrates for trying cases on the spot;

(iii) incognito checks by officers;

(iv) non-official members of the National/Regional 
Zonal Users' Consultative Committee are autho­
rised to call upon any Station Master or Travel­
ling Ticket Examiner, to check, in their presence 
tickets of passengers in a carriage or a compart­
ment where they have reason to believe that pas­
sengers are travelling without tickets;

(v) grant of cash awards and commendation certi­
ficates to Travelling Ticket Examiners, showing
outstanding performance.

97. It has been suggested to the Committee by a non- Russia*
official organisation that “the introduction of ‘Russian Pat- Pattern 
tern' checking, viz. posting of one Travelling Ticket Exa- anc* the 
miner per carriage in place of one Travelling Ticket Exa- proposed 
miner per train, will go a long way to reduce ticketless P*10* 
travel”. Schema.

The representative of the Ministry of Railways has stat­
ed during evidence that on the recommendations of the 
Indian Railway Delegation to Soviet Russia in 1954, the 
scheme of posting one Travelling Ticket Examiner for two 
coaches on the Russian pattern was tried on one train on 
each Railway. The number of trains being very large, 
the effectiveness of this method could not be judged on 
the basis of checking of one train only. It has been added
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that the Railways are now considering a proposal to intro­
duce a pilot scheme on all Indian Railways for conducting 
regular checks over sections which are notorious for ticket- 
less travelling. Under this scheme there would be on* 
Travelling Ticket Examiner for each Third class coach, 
assisted by one Railway Protection Force Sainik.

The Committee would suggest that the feasibility of 
introducing the pilot scheme on a selective basis may be 
gone into urgently. They would also suggest that as the 
last comprehensive census of ticketless travelling was taken 
nearly five years ago, it is time that a fresh census was 
undertaken without further delay. They need hardly stress 
that in the light of the census, measures against ticketless 
travelling should be intensified on sections where the inci­
dence is found to be high. The Railways should enlist the 
cooperation of the State Governments concerned, the edu­
cational institutions and non-official organisations, specially 
transport users' associations, to combat the evil of ticket- 
less travelling. They would also suggest that the Central 
and State publicity organisations should be used to bring 
home to the public the antisocial nature of ticketless 
travelling which deprives a national undertaking of its 
rightful earnings.

Loading and Unloading or Goods

98. There are three systems in vogue on the North 
Eastern Railway for carrying out the loading and unload­
ing of goods:

(i) by having contractors;
(ii) by having station masters as contractors; and

(iii) by having departmental labour.
The details of stations where the work is entrusted to 

the station masters together with the quantum of traffic 
handled and the remuneration paid to them during the 
years 1962-63, 1963-64 and 1964-65* are furnished in Appen­
dix IV.

The Committee have been informed that "the question 
of the effect of such contracts on the postion of Station 
Masters as whole-time employees was examined some years 
ago. The Ministry of Law who were consulted in regard 
to the legal aspects of this matter had expressed the opinion 
that a Station Master who works as a contractor is not guilty 
of an offence if he does the work with the consent of the 
Railway Administration. Since the quantum of work in­
volved and the time required for supervision of loading 
and unloading of a few wagons at these stations does not 
impair the efficiency of the Station Master as a whole-time 
Government employee and as the quantum of traffic handl­
ed is not large enough to attract private contractor, the 
system has been allowed to continue.”
•A* far is available with the Railwy».



91

The Committee feel that the existing practice is at 
beit an expedient to get over the difficulty of handling of 
goods at small stations. They have, no doubt, that if the 
traffic handled at these stations increases the Railway 
would consider having either departmental or contractor 
labour at these stations.

P o s it io n in g  o f  N a m e  B oards o f  S t a t io n s

99. The Study Group of the Estimates Committee which 
visited some sections of North Eastern Railway in July, 
1964 noticed that at some stations the advertisements dis­
played in neon light tended to over-shadow the display 
of name of the station.

The representative of the Ministry of Railways has 
agreed during evidence that the name boards of stations 
should be given proper position and that neon lights, which 
yielded a good revenue to the Railways, should be judi­
ciously displayed keeping in view the overall public 
interest.

The Committee would suggest that the name boards of 
railway stations should be displayed prominently and well 
lighted so that the travelling passengers may have no 
difficulty in finding their whereabouts. The advertise­
ments which bring in revenue should be judiciously posi­
tioned, keeping in view the overall public interest.
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C H A P T E R  VI 

WORKSHOPS AND STORES 

W orkshops

100. There are three workshops on the North Eastern 
Railway, namely:—

(1) Gorakhpur— Locomotive, Carriage and Wagon
Workshop

(2) Izatnagar— Locomotive, Carriage and Wagon
Workshop

(3) Samastipur— Carriage and Wagon Workshop.

In addition to undertaking repairs and maintenance 
and new coach construction for the replacement program­
mes where planned, the Workshops also undertake the 
manufacture of various items, the broad details of which 
are given below:

(i) Manufacture of rolling stock

Gorakhpur Workshops:

(a) Conversion of six-wheeler wagons inton hopper 
Wagons

An order for 150 six wheeler hopper wagons has been 
placed on this Railway by the Railway Board in 
1962-63. The manufacture is being programmed 
from year to year according to the capacity 
available. 83 have been completed upto 31-7-1964.

(b) Manufacture of M.G. Goods Brake Van on old 
under-frames

An order for 104 Brake Vans was placed on the Ratt- 
way in the year 1962-63, out of which 68 have 
been completed upto 31-7-1964.

Izatnagar Workshops:

(a) Manufacture of 10-ton Steam Cranes

An order for 104 Brake Vans was placed in the Rail* 
by the Railway Board on this Railway- 11 have 
been completed, and considerable progress has 
been made in the manufacture of 15 more crane*.

91
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( b )  Manufacture of two-ton steam cranes

A  further order for 25 two-ton cooling steam cranes 
was placed on the Izatnagar Shops. Planning 
and preparation of materials scheduled for the 
series manufacture has been taken in hand. The 
manufacture of the prototype is also under way; 
when it is ready, the series production will be 
progressed with the manufacture of 10 ton steam 
cranes.

(ii) Meanufacture of components etc.—Rolling Stock 
Maintenance

Capacity also exists in the Workshops of this Rail­
way to meet the requirement of components for 
revenue works. This is reflected in the out­
turn figures given below:

Out-turn in the year 1963-64

Serial
No.

Unit Gorakhpur Izatnagar

1 2 3 4

1 Iron Foundry 
(in M. tons)

2940*66 628*09

2 Brass Foundry 
(in. M. tons)

1678•10 2*7*43

3 Smithy
(in M. tons) *353*75 721-61

(iii) Alternative Lines 0} Production
Quite apart from the capacity given (above, the fol­

lowing are the alternative lines of production 
which can be undertaken as and when span  
capacity becomes available:

Gorakhpur Workshops
M. C. Wagons.
10 Ton steam cranes.
Motor Trollies.
Grease containers.
Rocker Bars.
Swing Links.
Axle PullieSj
Coil springs (Buffer).
Copper Joint rings.
Buffer Shanks.
Follower Plates.
Metal Pockets.

Izatnagar Workshops 
M. C. Type wagons.
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Om- 101. A statement showing the capacity for overhaul of
tail of rolling stock in each of the Workshops and Carriage and
Soiling Vagon establishments of the North Eastern Railway tris-fr
Stock, vis the requirements (i) at the commencement of the Third 

Five Year Plan and (il) on 30th September, 1964 and (iii) 
as expected on the conclusion of the Third Plan, is re-
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Effi­
ciency
Bureau
Study.

It would b e  s e e n  from the a b o v e  t h a t  while t h e  p r e s e n t  
capacity of the Workshops is adequate for periodical o v e r ­
haul of locomotives and wagons, it is short b y  52 for in ­
termediate overhaul of locomotives.

The representative of the Ministry has stated during 
evidence that on the North Eastern Railway the practice 
heretofore had been to deal with both periodical and in­
termediate overhaul of locomotives in workshops while 
running repairs were attended to in the loco sheds. The 
Ministry of Railways have now decided as a matter of 
policy that while periodical overhaul should be done in the 
Workshops, intermediate overhaul should be done in 
selected loco sheds, so that the repairs could be attended 
to close to the home shed and the engine made available 
for traffic as quickly as possible. This principle would be 
gradually applied on the North Eastern Railway and capa­
city developed for giving intermediate overhaul at selected 
loco sheds.

The Committee need hardly stress that adequate capa­
city should be developed in time in the selected loco sheds 
so that the intermediate overhaul of locomotives does nc* 
suffer.

H ig h  c o s t  o r  S t a n d a r d  R e p a ir s  t o  L o c o m o t iv e s

102. The Efficiency Bureau of the Ministry of Railways 
in their Analysis of the Ordinary Working Expenses of the 
North Eastern Railway (Study No. 3 of 1961) had pointed 
out that there was scope for reduction in the average unit 
cost of workshop repairs to locomotives on the North Eas­
tern Railway as the same was high when compared to 
other Railways.

The average standard unit cost of workshop repairs to 
Metre Gauge steam locomotives on the workshops of the 
North Eastern Railway during the last three years as 
compared to the average cost on all Indian Metre Gauge 
Railways is shown below:

Avenge co»t, in rupees, per 
Standard Unit Repair

1961-62 1962-63 1963-64

Gorakhpur . . . . . 30,840 29,610 *9.140
Izatnagar . . . . . . 43.5** 39339 39.673
Average for the N.E. Railway Workshop* 32.46* 3*»505 31.74*
All-Railway Average (MG) 2&,fOO 33.351 34.15*
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The Committee are concerned to note that the AE 

Railway average cost per standard unit of repair has rises 
from Rs. 28,100 in 1961-62 to Rs. 33,351 in 1962-63 and 
Rs. 34,156 in 1963-64.

The Committee would like the Ministry of Railways 
to go into the reasons for this marked increase in the 
average cost and take remedial measures to bring it down.

103. It is also seen from the above that although the Hlgher 
average cost per standard unit repair on the North Eastern Cost 
Railway Workshops has been less than the All-Railway Repa11* 
average during 1962-63 and 1963-64, the average cost at ** 
Izatnagar Workshop has been higher as compared to Irat* 
Gorakhpur and All-Railway average. This is stated to be 
due to the fact that Izatnagar Workshop deals with repairs Vorlt- 
to 13 types of locomotives, of which as many as 11 types ■•“ P- 
are of non-standard and pre-Indian Railway Standard (IRS) 
classification. These locomotives, because of their higher 
age (average age 45 years), small numbers of each type 
and non-standard character are comparatively ccwtlier to 
repair.

Another reason for the comparatively higher cost of re­
pairs per standard unit in Izatnagar Workshop is the fact 
that the locomotives repaired there are of a comparatively 
lower tractive effort than those repaired at Gorakhpur 
Workshops. As the repair out-turn of locomotives from a 
workshop is expressed as equated standard units ‘standard 
unit locomotive’, the out-turn in Izatnagar gets depressed 
as compared to Gorakhpur Workshop.

It has been added that because of the multiplicity of 
classes and with a large proportion of the locomotives be­
ing of a higher age group, it has not so far been possible 
to build up a reserve of spare parts to any appreciable ex­
tent, and this has resulted in certain unavoidable delays ia 
repairs to and the reconditioning of the components of the 
locomotives to be over-hauled, with consequential increase 
in the repair days as also the cost of repairs.

Another reason for the comparatively higher cost of 
repairs at Izatnagar is that a start could be made with the 
introduction of the incentive scheme of working only with 
effect from October, 1962, i.e., nearly two years later 
than at Gorakhpur, due to which the productivity of labour 
at Izatnagar Workshop has not yet reached parity with 
that obtaining at Gorakhpur Workshop.

The delay in extending incentive scheme to Izatnagar 
k due to the fact that the workshops at Izatnagar were 
being extensively remodelled. While under remodelling, it 
was not possible to introduce the incentive system of work­
ing because of the unsettled conditions prevailing dur­
ing that period, in respect of workshop facilities, layout, 
etc.
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101 The following measures have been taken by the 
North Eastern Railway to reduce the cost of repairs to 
locomotives in Izatnagar Workshop:

(i) Reclaiming important spare components and sub- 
assemblies to the maximum extent possible from 
locomotives which are condemned and with­
drawn from service.

(ii) Introduction of incentive system of working.
The experience of the Railways has amply demonstrat­

ed that the key to increased production and reduction in 
unit cost of repairs lies in the extension of the wage in­
centive scheme of working. The Committee find that 
though the remodelling cf the Izatnagar Workshop was 
completed by the end of 1961 and it was envisaged to bring 
1,589 members of staff on the incentive scheme, only 744 
men engaged in 34 sections have so far been brought on the 
incentive scheme. Of these 34 sections coverage has been 
completed in 27 sections, but only partial in respect of 
seven sections owing to temporary shortage of materials. 
Proposals for three sections covering 34 men have been 
recently approved by the Ministry of Railways. Proposals 
for the remaining 37 sections consisting of 811 men are 
being processed. The Committee are informed that all the 
sections are expected to be covered by the end of March, 
1965.

The Committee are not happy at the slow and hailing 
progress made so far in extending the incentive scheme in 
Izitnagar Workshop and would stress that more expediti­
ous action should be taken in this behalf as it has a direct 
bearing on productivity and cost of unit standard repair.

W age In c en tive  S c h e m e

105. As regards the extension of the Wage Incentive 
Scheme to other Workshops of the North E a stern  Railway, 
the position is stated in the succeeding paragraphs.

103. Gorakhpur: In the Gorakhpur Workshop, having a 
total , ’ aff strength of 6,710, a decision was taken to intro­
duce tli: incentive scheme in suitable stages. Preparatory 
steps, i ̂ eluding the setting up of production control orga­
nisation, were taken in the later part of 1959. The iirst 
section was brought under the incentive scheme on 3rd 
January, 1961.

As p.T original programme, 2,569 men were scheduled to 
be brought under the incentive scheme. Of this number, 
1,845 were covered by 30th June, 1963 leaving a balance of 
724 men. In November, 1963 the position was reviewed 
and it was eventually decided to extend the scope of the 
scheme to 3,776 men (direct, essentially-indirect and super­
visory) . Out of this number, 2,825 men working in 83 sec­
tions have been brought under the incentive scheme upto



30th June, 1964. The balance still to be covered by the 
scheme is 951. Proposals for extension of the scheme to 
these men have also been framed and are being finalised.
All these men are expected to be covered by the end of 
March, 1965.

107. Samastipur: The Samastipur Workshop was exten- Wage 
sively remodelled in 1962 to undertake the manufacture of Incen- 
M.C. type wagons. Owing to difficulties like non-a\ailabi- tives 
lity of essential materials such as steel sections, non-avail- in 
ability of adequate and suitable technical staff, etc. the ori- Samasti- 
ginal production schedule could not be achieved. A revis- pur
ed schedule was drawn up in September, 1963, envisaging Work, 
production in three stages; and it was decided to introduce shop, 
the incentive scheme at the beginning of the 2nd stage 
planned for 1st January, 1965 which was later advanced to 
1st September, 1964. Preparatory steps have been com­
pleted; out of 260 different operations, 50 have been time 
studied. The incentive scheme will be extended gradually, 
beginning with the Component Section; target dates will 
be set fcr the other sections when the work has progressed 
further.

108. The Committee would stress that the remaining 951 Commit- 
me/i in the Gorakhpur Workshop should be covered by the 
incentive scheme by March, 1965 and that efforts to extend views. 
the incentive scheme to the Samastipur Workshop 
should be intensified. They would also stress that the diffi­
culties of materials which are hampering the introduction
of the incen tive  sch em e should be removed on priority 
basis.

H igh  c o s t  o f  P e rio d ic a l O v e r h a u l o r  co a ch in g  v e h ic le s

109. A statement showing the average cost of periodical
overhaul per coaching vehicle (in terms of 4 wheelers)— parative 
Metre Gauge, on the various Railways for the last three Coat 
years is given below: Railway-

wise.
Periodical O.crfiaul—l*cr coaching vehiclc

Rni]ua\
Average cost in rupees

1962-63 I963-64
North Ka&iern 211:.‘ 2102 2048

Cent ml 1838 2128
Northern I 1873

Northeast l;ron:cr 2̂  I * 2700 24^9
Southern 1̂ 04 1522 1639
W etccrn 2156 1829
All R*Uw*> average 1897 1931 1890
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110. The average cost of periodical overhaul per coach­
ing vehicle (in terms of 4 wheelers)—Metre Gauge work­
shop-wise for the last three years is as follows:

Railway Workshops Average cost in rupees

1961-62 1962-63 1963-64

North Eastern

Central
Northern

Northeast Frontier 

Southern

^estem

Gorakhpur
Samastipur
Izatnagar
Lallaguda
Bikaner
Jodhpur
Dibrugarh
Bongaigaon
Golden Rock
Hubli
Mysore
Ajmer
Udaipur
Bhavnagar
Gondal
Junagar h
Morvi

2435 2333 2232
2126 1979 1618
1293 1513 1692
1990 1838 2128
1927 1828 1831
2004 1910 1867
3083 2996 2727
2270 2444 2288
2069 2039 2018
1080 1179 1407
1106 1059 1257
2093 2466 1946
1515 1918 1656
1264 1245 M17
1585 1508 1309
374 46 107

1795 1685 1784

Scop*
for
Redtae-
teg
Coat of 
Bepaira 
to
Coach.
ing
▼ehfelts.

The average cost in the Gorakhpur Workshop of the 
North Eastern Railway was higher in 1963-64 than all 
other Railways except the Northeast Frontier and Central 
Railways.

111. The Efficiency Bureau of the Ministry of Railways, 
in their study on the working expenses of the North Eas­
tern Railway, had observed that “there is scope for re­
duction in the average unit cost of workshop repairs to 
coaching vehicles on the North Eastern Railway”.

The Ministry of Railways have stated that the higher 
cost on the North Eastern Railway is due to the fact that 
the interval between workship overhauls to coaching vehi­
cles (other than main line Mail and Express Rake Coaches) 
on this Railway is on an average six months more than on 
most other Railways, as would be seen from the table 
below: —

Interval between shop overhauls

Main line Passenger Other
Mail and coaching coaching
Express vehicles vehicles 

rake other
coaches than

main 
Line 

rakes

North Eastern Railway schedule 9 months 18 months 24 months
Standardise schedule . 9  months 12 months r8 month

As a long term and progressive measure, the Ministry 
of Railways have laid down the standard repair schedule 
and the North Eastern Railway are building up the work-
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ahop capacity bo as to adopt the standardised schedules by 
the end of the current Plan period.

It has been added that the cost of repairs to coaching 
vehicles at Gorakhpur workshop is somewhat higher than 
that obtaining in Samastipur and Izatnagar workshops of 
the same railway and the workshops on other railways as 
in Gorakhpur workshop, all main line and principal rake 
carriages as well as special stock are attended to-

The Committee are not convinced with this reason as 
they find that the interval between the shop overhaul of 
main line Mail and. Express rake coaches on the North 
Eastern Railway is 9 months, which is exactly the same 
as laid down in the standard schedule. There is, therefore, 
no reason why the cost of periodcal overhaul to Mail and 
Express rake coaches should be higher in Gorakhpur work­
shop. The Committee would, therefore, stress that inten­
sive measures, such as the incentive scheme of working, 
standardisation of repair operations and laying down of ra­
tional yardsticks for undertaking various operations, should 
be taken to increase productivity and bring down the cost.
N o n -U t il is a t io n  o f  M a c h in e s  in  th e  W o r k sh o p s  of  N orth  

E astern  R a i l w a y

112. The number and approximate value of machines Machine*; 
lying unutilised in the workshops and sheds of North lying 
Eastern Railway on 1st April, 1964 and at present are in- Unuti- 
dicated below: liaed.

North Eastern Railway—Machines lying unutilised

Workshop
As on 1 -4-1964 As at present

No. of I 
Machines

Approx.
Cost

No. of Approx. 
Machines Cost

Gorakhpur Workshops
Samastipur Workshops
Izatnagar Workshops U 14
Running Sheds and CAW. 

Depots 2 40,000 30,000

The table above excludes 24 United States War Depart­
ment surplus machines and 4 other old machines, released 
from Gorakhpur shops after remodelling, which have been 
kept stored (un-installed) at Izatnagar as being, at present, 
surplus to the requirements of the North Eastern Railway 
as a whole. These machines have been kept stored at 
Izatnagar with a view to finding use for them either on 
the North Eastern Railway or on other Railways in the 
future:

•Six of these 14 machines are US surplus machines which were made 
available to the Indian Railways free of cost and the Government had to 
incur only the expenditure relating to packing, inland freight and the ocean 
height from USA to India, which was of the order of about Rs. 3,000 per 
machine.

As regards the remaining 8 machines, these are very old ones and the 
present«day depreciated value is insignificant. Their approximate coat 
however, at the time of their purchase years ago was Rs. 4 lakhs.
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Six other machines have been received in the last few 
months at Izatnagar for the proposed Steel Foundry shop 
which is under construction. These will be installed and 
commissioned as soon as the Steel Foundry shop struc­
tures which are under construction, are ready.

Besides these, there is also one machine in Kasganj 
shed awaiting installation and commissioning. The 
foundation work has been completed and the installation 
work has been taken in hand. The machine is expected 
to be commissioned shortly.

113. The Ministry of Railways have furnished the fol­
lowing reasons for the non-utiiisation of the 14 machines 
at Izatnagar:

"Of these 14 machines, 6 are U.S.A. War Depart­
ment surplus machines obtained free of cost 
and awaiting commissioning. The balance 8 
machines are old machines rendered surplus at 
Gorakhpur Workshop as a result of the re­
modelling of that workshop and transferred to 
izatnagar workshop where they have been in­
stalled but are awaiting commissioning.

These 14 machines have been placed on foundation 
in Izatnagar workshops and are awaiting full 
commissioning on receipt of certain spare parts 
and fixures as well as electrical modification 
for conversion from Direct Current to Alter­
nating Current. Action in each respect has 
been taken and is being followed up. They 
will be put into operation progressive^ as soon 
as full commissioning is complete. There has 
been difficulty in the expeditious procurement 
of the parts required for the commissioning of 
these machines as the parts for these old 
machines are now non-standard. However, 
sources of supply have been located and the 
spare parts nave been indented and are 
awaited”

114 As regards the 24 U.SA. War Department surplus 
machines stored at Izatnagar, the reasons for their non- 
utilisation are stated to be as follows:—

“Under the T.C.M. Aid, a large number of used 
U.S. Department of Defence surplus machines 
were acquired by the Indian Railways as a 
whole. The machines were made available to 
the Indian Railways free of cost and the Gov­
ernment had to incur only the expenditure re­
lating to packing, inland freight and ocean 
freight from the United States to India. When

102
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the offer for making available these United 
States Surplus machines free of cost to 
the Government of India was received 
from the T.C.M. authorities the Ministry 
of Railways (Railway Board) decided 
to avail of this offer and select as many 
machines as possible, which could be made use 
of by the Indian Railways as a whole. A quick 
selection had to be made in the United States 
and this was done by two officers who were 
deputed to United States for this purpose, on 
behalf of Indian Railways as a whole. In tak­
ing this decision, the Railway Board had in 
m. nd their allotment to the Itailways not only 
a£ainst the requirements that had been sub­
mitted by them in their annual Machinery and 
Plant Programme till then, but also against 
future requirements of Railways both on addi­
tional and replacement account. The selection 
and acquisition of these machines were there­
fore made in bulk and not wholly a gains', de­
mands for individual machines from Railways. 
The allotment of these machines to the Rail­
ways and various manufacturing units was 
m;ide from time to time as and when machines 
wt?re made available in progressive stages. 
Most of the machines were set off against the 
Railways’ requirements which had been sanc­
tioned and which were pending procurement 
at that time. Over and above these require­
ments, the Railways were allotted the balance 
of the available machines also having regard to 
their likely future requirements against which 
they would be set off.

The selection of the machines was thus based on an 
overall assessment of the requirements of Rail­
ways as whole for the entire Second Five Year 
P an and even beyond. Considering the des­
criptive literature of the U.S. excess machines 
and the facilities available at the time of their 
selection, it was envisaged that a portion of the 
nucnmes would require overhaul, recondition­
ing and modifications to utilise them effective­
ly in the environment of our workshops. A  
certain number of machines which were not 
considered directly usable in Railway work­
shops were also selected with the object of 
utilising the e ectric motor and other units, 
sui h as spindle heads and gear boxes etc. sep­
arately in the fabrication of other fixtures and 
equipment.

Even at the time of their acquisition, it was envi­
saged that it may become necessary to effect 
adjustment of U.S. excess machines between 

2090 Ai) LS—8.
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various Railways and manufacturing units. In 
fact, over the last few years, such redistribu­
tion as between different Railways and as bet­
ween different Railway Workshops has been 
effected."

115. The Committee are distressed to note that 14 ma­
chines have remained uncommissioned /or several years 
for want of spare parts and other fixtures as well as elec­
trical modifications. They feel that it should have been 
possible for the Railways, with their vo.at resources and 
experience, to locate the sources of supply much earlier. 
Thay hope that these machines would now be brought 
into use without further delay either in this Railway or 
in any other.

The Committee would also strets thit if the U.S. sur- 
plus machines stored in Izatnagar Workshop are not re­
quired by the North E'istern Railway, they may be trans­
ferred to Workshoos Loco Sh^ds of n'her R'l'hrays or 
other Public Undertaking where they could be put to 
effective use.

E lectrical  S ig n a l l in g  E q u ip m e n t

116. The Commi‘ te~ note from the Annual Report of 
the North Eastern Railway for 1963-64 that the demands 
of that Railway for imported electric-tl signari-if? mate­
rials required for the Third Five Year Plan signalling rnd 
tele-communication works are not b îng met in lull. 
This would be clear from the details given b2lL>\v:—

Buffer III
Imported e!ec‘ rical signalling materials worth ap­

proximately Rs. 20,11,003 w re indented of 
which materials worth Rs. 18,00,003 only were 
received and used up.

Buffer IV

Imported electrical signalling material indented— 
Rs. 24.95000. Materials worth Rs. 17,00,000 
only received and being consumed.

Buffer V

Imported elec'rical signalling materials indented— 
Rs. 33,00,000.
Received—Rs. 3,50.000.

A  further demand of imported electrical items to 
the tune of Rs. 13,00,000 was sent to the Board.

Buffer VI
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The Ministry of Railways have intimated that the 
latest position regarding procurement of imported electri­
cal signalling equipment for the North Eastern Railway is 
as follows:—

“The demands for imported electrical signalling 
equipment for 1963-64 were included in NE.
Railways indent No. P13/Sig/NER/Works/
63-64, dated 15-11-1962 and some items, which 
could not be anticipated by the Railway earlier, 
were included in their inden4 No. P.13/NER/
Works 64-65, dated 10-12-1963. Against the 
former indent, referred to as “Buffer V” by the 
Railway, there are on y two imported items 
outstanding—one of the items (electric points 
machines) on order with a firm in Japan has 
since been shipped and the c/her item is ex­
pected to be supplied by August, 1965. Re­
garding the second indent (Buffer “ Y l” ), this 
includes two items which are to be immrted.
This indent was included in Board’s Tender 
Sig. 8 (Part II) and contracts for these items 
have since been placed.

Against an earlier indent No. P h n /S :g/NER 42/60- 
61 da4ed 8-7-1960 ( ‘Buffer III’ ), supplies lor all 
imported items have sincc b?en completed, and 
against indent No. Plan/Sig/NER 1 62-63, dated 
8-11-1961 (‘Buffer IV') there is on:v one import­
ed item outstanding on order in U.K. and this 
is expected to be shipped by 31-1-1963.

Time is taken in the supply of the imported items 
as the foreign suppliers have heavy bookings 
from their parent and other countries, and as 
the manufacture of railway signal ing equip­
ment of Specialized nature to Indian Railway 
Standards Drawings or other adopted sp cifica- 
tions is undertaken bv the tenderers onlv on 
receipt of firm orders and import licence.”

117. Asked about the measures taken to develop indi- Measures 
genous capacity for supply of electrical signalling ana to 
telecommunication equipment the Ministry of Railways develop 
have stated that a proposal for setting up a Central Signal Indi- 
Workshop on Railways for production of mode"n signal- genous 
ling equipment has been approved and tenders have been Capacity. 
Issued for setting up the workshop in collaboration with 
reputed manufacturers of signalling equipment. The 
tenders are expected to be received in March, 1955. It 
has been stated that the indigenous capncitv developed in 
the private sector coupled with the capacity to be deve­
loped in the proposed Central Signal Workshop for specia­
lised modem signalling equipment wou'd help to meet
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gradually almost all the requirements for electrical sig­
nalling equipment. Spme import of specialised raw 
materials, special components and patented articles is, 
however, likely to continue until indigenous substitutes 
become available;

The Committee hope that Government will take early 
steps to set up the proposed Central Signal Workshop and 
thus to\make the country self-sufficient in the field of sig­
nalling and telecommunications which play a vital part in 
modern transport.
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T h eft  of E lectrical  E q u ip m e n t

118. The value of thefts of, and damages to, carriage 
and electrical fitting,s on the North Eastern Railway during 
the last three years has been as follows: —

Year Value (in rupees)

1 9 6 1 * 6 2 ........................................................  4*52,448

1962-6 3 ......................... 3.46.567

1963-6 4 ..............................................................  3.77,95*

It would be seen from the above that while the losses 
on this account had come down by over Rs. 1 lakh in 1962- 
63, there has since been an increase of over Rs. 30,000 in 
1963-64.

The Efficiency Bureau of the Railway Board, in their 
Study No. 3/1961 on the ordinary working expenses of the 
North Eastern Railway, had stated that one of the factors 
responsible for substantial increase in the expenditure on 
maintenance of electrical services on the North Eastern 
Railway was theft of electrical materials. The Efficiency 
Bureau had, suggested that vigorous steps should be taken 
by the Railway to reduce thefts of electrical equipment.

119. It has been stated during evidence by the repre­
sentatives of the Ministry that joint checks are conducted 
by the Electrical Department and the Railway Protection 
Force in order to locate the place where the deficiency haa 
taken place. Raids are sjmetimes made on suspected 
stolen property receivers and such raids have given sig­
nificant clues. It has been admitted that on the North 
Eastern Railway the joint checking has not been 
tightened up to the extent that it has been done on other 
Railways.
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The Committee desired to know the losses on account 
of thefts of electrical fittings on the North Eastern Rail­
way during the last three years, but reconciled figures could 
not be furnished as the Electrical Department and the 
Chief Security Officer of the North Eastern Railway are 
maintaining separate sets of figures-

The Committee need hardly emphasise that reconciled 
figures of losses of equipment, whether electrical or oj 
other Departments, should be maintained. They would 
also stress that these statistics should be carefully compiled 
and analysed with a view to take remedial measures to 
cJiec\ the losses.

S tock V e r ificatio n  S heets

120. In their 28th Report on the Ministry of Railways 
(Stores and Printing) the Estimates Committee (1955-50) 
of First Lok Sabha had observed as follows: —

“The Committee note that the stock verification 
work is in arrears in the North Eastern and the 
Northern Railways and suggest that the arrears 
should be cleared immediately. The Committee 
observe that the North Eastern Railway is not 
only in arrears in respect of posting and re­
conciliation of price ledgers but also in respect 
of stock verification. A special investigation 
appears necessary with a view to ascertaining the 
circumstances in which the arrears have accu­
mulated and to fix responsibility on the staff con­
cerned.^

In implementation of the above recommendation, the 
Ministry of Railways had informed the Committee that—

“ Stock verification work on Railways (and parti­
cularly on the North Eastern and Northern 
Railways) had gone into arrears because the 
general increase in work could not be handled 
adequately for want of sufficient qualified staff 
for the purpose .............  With the recent allot­
ment of one of the higher prescribed scales ric.
Rs. 160— 250.................. a solution to the main
difficulty has been found and the arrears on the 
Northern Railway have already been over­
taken.” **

The present position regarding disposal of stock verifi­
cation sheets prepared after verification of stores
by the Accounts Stock Verifiers on the 
North Eastern Railway is indicated in the following State­
ment:

•2Sth Report of the Estimates Committee (First I ok Sabha), para 82-83.
••43rd Report of the Kftiimatcs Committee (Second Lok Sabha), pp. 39-^o.
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The Com m ittee have been informed b y  the M inistry o f  
R ailw ays that the following measures have been taken to 
speed up the finalisation of outstanding stock verification 
6heets:

“Apart from routine chasing through correspondence 
with the District Officers concerned, Inspectors 
of Stores Accounts personally contact the Dis­
trict Officers in their jurisdiction in order to ob­
tain their remarks on the discrepancies reported 
in the Stock Verification Reports. In addition 
the matter is taken up officially with the Heads 
of the Departments from time to time, sending 
them lists of outstanding slock sheets. The posi­
tion of outstanding stock sheets is reviewed at 
the monthly meeting of the Principal Officers in 
respect of any special features requiring atten­
tion at Heads of Department level. Targets are 
also fixed every half year for the clearance ol 
outstanding stock sheets of different age-groups 
and the progress watched with reference there­
to.”

It has been added that these efforts are bearing fruit 
•find the pace of clearance is progressively improved upon.

The CommiUe? note that whfle the number of stock 
verification shores cleared in 1962-63 had risen to 3317 as 
compared to 2280 in 1961-62, the number has aspin fallen 
to 2763 in 19H3-S4. It is further observed from the state­
ment that while the clearance of rt >ck verification sheets 
pertaining to a particular year within that year was 74% 
in 1961-62, it rose to 81% in 1962-63. The rate of clearance 
however, fell to 68-5% in 1963-64.

The Committee cannot, therefore, accept the compla­
cent conclusion of the Ministry of Railways that the 
“efforts arc bearing fruit and the pace of clearance is pro* 
gresslvely improved upon.” They cannot too strongly em­
phasise the need for prompt clearance of the stock verifica­
tion sheets. They see no reason as to u-hy the stocJ: veri­
fication sheets should not be cleared within the target 
period fixed 'by the authorities if all the departments con­
cerned were to give it the attention and prior;ty that it 
deserves. They hope that the M nistry of Railways and 
the North Eastern Railway would take concerted measu­
res to improve the position and at least sustain the rate of 
•clearance which was attained in 1962-63.



C H A P T E R  V II

Accom­
moda­
tion 
avail­
able on 
North 
Eastern 
Railway.

Compa­
rative
Position
Railway-
wist.

STAFF
Residential A ccommodation for Staff

121. After the bifurcation of the North-eastern Railway 
into two zones, the (bifurcated) North Eastern Railway 
had 23,921 quarters as against a staff strength of 82.836 on 
31st March, 1958. In 1958-59, 690 quarters were built bring­
ing the total to 24,611, the corresponding staff strengths 
being 82,230. Thereafter, the progress of construction 
of staff quarters has been as under:

No. of No. of Total Percen- 
Staff new quarters No. of tage of 

Year construc- quarters column
ted available at (4) to

during the end of column
the year the year (2)

1959-60 83,643 1.197 26,665 31 88

1960-61 83.448 830 27.495 32'95

1961-62 84,764 380 27,875 32'89

1962-63 84,892 832 28,707 33-82

1963-64 85.775 1,185 29.892 34 85

122. It has been stated during evidence by the repre­
sentative of the Ministry that the position on the North 
Eastern Railway compares favourably with other Railway* 
as would be seen from the following table: —

Percentage of Rail­
way staff provided 
with Residential 

Railway accommodation

Essential Non-
essential

North Eastern Railway 52 135

Central Railway • • • - 48-3 7 8

Eastern Railway . 599 17 1

Northeast Frontier Railway 62 49

Southern Railway 5t -5 5 2

South Eastern Railway 53 13

110



123. The Committee desired to know the details of Ptoiwb* 
quarters constructed/programmed on the North Eastern mad* ia 
Railway during the TTiird Five Year Plan, the allotments Third 
made and actual expenditure incurred during each year, Fiv* 
along with the reasons for variations between allotments Year 
and actual expenditure, if any. The information furnished Pla». 
by the Ministry of Railways is reproduced below:

I ll

Progress in Third Five Year Plan

No. of Original Final Actual 
Year quarters Budget allotment expendi-

construc- allotment ture
ted 

program­
med

i Figures in lakhb of rupees;

1961-62 380 102 51 51
1962-63 832 86 6? 70

1963-64 1185 69 74 73@
1964-65 764* 67 *• **

1965-66 1 3 7 5 * 90 • • »*

(^Provisional. 
•Programmed figures, 

known.

From the above statement it will be seen that, during
1961-62, there was a shortfall of Rs. 51 lakhs between the 
original and final allotments which was mostly due to non­
availability of building materials and land etc., affecting 
the progress of expenditure during the year. The actual 
expenditure during the year, however, was equal to the 
final allotment. In 1962-63. the final allotment was less, by 
Rs. 19 lakhs, than the original allotment, as the work during 
that year was somewhut slowed down due to diversion of 
materials for Civil Defence and other urgent works. The 
actual expenditure was, however, in excess of the final 
allotment by a nominal amount of Rs. 3 lakhs. In 1963-64. 
advantage was taken of the improvement in the availability 
of materials and additional funds to the extent of Rs. 5 
lakhs were obtained through the ftnal allotment. The 
progress of work was also more vigorous during this year 
than in the previous year; the actual expenditure is ex­
pected to corespond to the allotment.”



Short­
falls in 
filling 
ol
Reserved
Vacan-
«ie «.

The Ministry of Railways have added that during th# 
remaining two years of the Plan, namely, 1964-65 and 1965- 
66, the allotments are expected to be fully utilised.

While the Committee are unhappy that in 1961-62, 
the final allotment and actual expenditure were 50% of 
the original budget allotment, they note that the perfor­
mance in subsequent years has improved. They tu&uid sug­
gest that advance action, particularly for ensuring avail­
ability of land and cement for construction of quarters, 
should be taken so that it does not hold up planned pro­
gramme.

The Committee hope that the original budget allotments 
for construction of quarters in 1964-65 and 1965-66 would 
not only be allowed to stand but also fully utilised.

S hortfalls  in  R e c r u it m e n t  of  S cheduled T ribes C an d i­
dates

124. The Committee note from the following tables that 
there has been a continued shortfall in filling the vacan­
cies reserved for Scheduled Tribes in Class III and Class 
IV posts on the North Eastern Railway: —

Clars III

112

Previous Appoiii!n:cnt Firjh
Year s h o r t f a l l --------------------------------------------- rescrvnticni

SC* ST* SC* ST* Others Total SC* ST*

1959 254 99 35° 3 594 947 96 24
i960 120 219 11 23^ 460 36 9
1961 (—)rS3 ir8 39 6 119 164 24 4”
1962 (—>198 29 85 15 194 294 46 9

1963 <—>=37 23 74 7 553 634 98 24

Class IV

*959 335 249 654 6 IC63 1723 175 5°

i960 * (— m 293 481 27 1371 1879 239 6 2|

1961 (—>336 326 200 1 470 671 106 2S@

1962 <—)430 *37 226 1019 1245 201 49

1963 <—)455 186 »34 748 832 142 36

•SC indicates ScheduleJ Castes and ST indicate* Scheduled Tribe*. 
•*87 posts of ST (Cla« III) lapsed owing to efflux of time limit. 
£2 pojti of ST 'C 'm  IV) lapicd owing to efflux of time limit.
@216 post* o f  ST (Clan IV) lapsed owing to efflux o f time limit
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125. The representative of the Ministry of Railways has Reasons 

stated during evidence that the main reason fcr the short- for 
falls in making recruitment of Scheduled Tribes is their short- 
backwardness and their unwillingness to go out of their falls, 
villages to unfamiliar surroundings. Despite concessions 
given to them, such as free passes for travel for the pur­
pose of interview and relaxations in age limits, the Rail­
way authorities have not been able to recruit the requi­
site number of Scheduled Tribes for the reserved vacan­
cies.

The Committee note that while the recruitment of Sche­
duled Castes has been proceeding apace—in fact the 
total number of appointmems in 1930, 1961 and 1962 was 
more than the reervsd  quota—there has been a marked 
shortfall in the recruitment of Scheduled Tribes against 
vacancies reserved for them. They are constrained to note 
that as many as 87 posts in Cla's ill and 216 poFts in Class 
IV reserved for Scheduled Tribes lapsed in 1951 owing to 
efflux of time limit. The Committee are not convinced 
with the reasons advanced by the Railway authorities and 
feel that if strenuous efforts are mads to publicise the 
existence of reserved quota for Scheduled Tribes in the 
cren.T inhabited by them and in the e bicntional centres 
where Scheduled Tribes students are getting educa'ion, it 
shou7d be possible to fiH up the quota of vicxncles reserved 
for the"i. They would al n suggest that the good oKtccs 
of the Csmm'u'sioner for Scheduled Ca'tes and Scheduled 
Tribes, the Directorate of Employment Exclnrtges, and the 
State Government authorities may be utilised to fill up 
vacancies reserved for Scheduled Tribes.

P a y m e n t  of  P e n s io n , P rovident  F u n d  and  G r a t u it y

126. The Committee are informed that on 30th Novem- Measures 
ber, 1964, 63.808 employees of the North Eastern Railway E 
were governed by the Contributory Provident Fund 
scheme and 22,876 employees by the Pension scheme.

The Ministry of Railways have stated that they ha\’e 
taken the foHowing measures to ensure the expeditious 
disposal of Pension/Provident Fund cases:

Pension Cases: A  close watch is kept by the Railway 
Board over the disposal of such cases and Railways are 
required to submit half-yearly reports showing the pro­
gress in the finalisation of the pension cases. The position 
is reviewed at the Board’s level and the Railways are 
addressed, where necessary, to expedite the disposal of the 
outstanding cases.

Provident Fund Cases: Quarterly statements of outstand­
ing cases submitted by the Railways to the Railway Board 
are reviewed and features requiring attention are pointed
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out to the Railways; the endeavour being to reach a posi­
tion of no arrears as soon as possible.

It is claimed that as a result of these measures there 
has been a steady improvement in the position on the 
North Eastern Railway as will be seen from the following
tables: —

Pension cases :

No. of cases outstanding at the end of June, 1962 . 84

No. of cases outstanding at the end of June, 1963 . . .  60

No. of cases outstanding at the end ol June, 1964 . . .  55
Provident Fund cases:

Total number of eases pending as on 30-9-1962 360

Total number of cases pending as on 30-9-1963 267

Total number of cases pending as on 30-9-1964 233

127 The Committee desired to have a break up of the 
Pension and Provident Fund cases pending disposal for 
more than six months along with the reasons holding up 
their disposal, and the information furnished bv the Min­
istry is reproduced below:

(i) Pension cases: There were 33 cases over 6 months 
old on 30th September 1964 in which payment of pen­
sionary benefits had not been arranged. Out of these, pay­
ment has since been arranged in 10 cases and oniv 23 
cases are outstanding at present. The break up of these 
cases age-wise is indicated below:

Cases over two years old—2
In one case some irregularity about the retention of 

the employee in service beyond the age of 60 years has 
come to notice as a result of which the pensionable status 
of the employee is in doubt. The Railway is proposing 
to refer the matter to the Railway Board for a decision.

In the other case, the personal record of the employee 
had been lost in transit and the same has been reconstruc­
ted and submitted to accounts.

Cases over a year old but less than two years—4
In 3 cases, the Service records of the employees are 

either missing or incomplete. As it has not been possible 
to complete the Service record otherwise, these cases are 
being submitted to a committee consisting of Deputy 
Heads of Departments to arrive at a decision in the matter.

One case was pending on account of same irregularity 
in regard to adjustment of leave salary etc. This case is 
expected to be finalised very shortly.



115

Cases over six months old but less than one year—17

The reasons for which the above 17 cases are outstand­
ing are indicated below:

(1) Pending on account of missing and incomplete records . 5

(2) Legal documents awaited from the parties concerned 2

(3) Pension papers prepared and passed on to Accounts
Office for verification and payment etc. . . .  5

(4) Pension papers under preparation . . .  3

(5) Pending for regularisation of some irregularities 2

17

(ii) Provident Fund cases

There were 81 cases on 30th September 1964 in which the 
payment of Provident Fund dues had not been paid. Out 
of these in one case payment has since been made and in 
12 other cases arrangements have since been made for pay­
ment to the parties. The break up of the remaining 68 

rases age-wise as well as reasons for delay in their dis­
posal are indicated below:

Cases over two years old—1

In this case the employee was retained in service be­
yond the age of superannuation. The question of regu­
larising his service beyond the age of superannuation is 
under consideration. However, part payment of Special 
Contribution to Provident Fund has already been made 
in this case.

Cases over a year but less than two years—19 

These cases are pending finalisation for the following
reasons:

(1) Vcrifirvion of commercial debits . . . .  6
(2) Lcgi! documents awaited . . . . .  ft
(3) Correct fixition of 'ay under rxamination . 2

(4) Sanction to extension of service awa ted . . .  1
(5) Date of birth under d i s p u t e .....................................  I
(6) Nan-vacttion of q u a r t e r s ....................................  I
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Cases ove* six mmrhs old but less than one year : 48

(1) Verification of commercial ard other debits 15

(2) Legal documents awaited . . .  13
(3' Sanction awaited for extension of service . . .  10
(4) Correct fixation of pay under examination . 4
(5) Service records beirg ccrrplcicd . . . .  2
(6) Non-vacation of quajtcrs . . . . .  2
(7) Papers under preparation . . . . .  2

4*T

Il6

128. The above analysis indicates that in 21 out of 23 
cases, pension could not be sanctioned for administrative 
reasons such as missing and incomple’ e rccords, aelsy in 
obtaining sanction of competent authority for retention 
in service beyond superannuation age, delay in preparation 
of papors etc. Only in 2 cases legal documents were 
awaited from the parties concerned.

The Committee consider that as all these matters are 
well with'n the administrative purview of the Railways 
there should not be such long delay in finalising t^e eases. 
They would stress that keeping in view the pecuniary con­
dition of the staff, who retire from service, every effort 
should be made 'by the Railways to tettle pension coxes 
within six months of retirement of an employee.

129. Similarly, the analysis of Provident Fund cases 
brings out clearly that out of 68 cas:s, 44 are pending for 
verincation of commercial debits, sanction of extension in 
service, fixation of pay, completion of service records etc- 
which are again matters for administrative acticn. Only 
in 21 cases legal dsnuments were awaited from the em­
ployees’ families and in 3 cases quarters had not been 
vacated.

The Committee would suggest that one year before an 
employee is due to retire his service records and other 
documents should be checked up to see that they are com- 
plete in all respects before he retires. Similarly, all con­
cerned should be informed in advance to finalise and in­
timate in time commercial and other debits so that for 
want thereof the Provident Fund claims are not kept pend­
ing. The Committee feel sure that if earnest and concerted 
efforts are made by the various administrative wings of 
the Railway it should be possible to pay Provident Fund 
dues within six months of the retirement of an employee. 
The Committee hope that the Railway Board and the 
Railway would take special interest in this matter of staff 
welfare.



The Committee would suggest that the Ministry of Rail­
ways should keep a closer watch over the disposal of pen­
sion and provident fund cases. They would also suggest 
that detailed reasons because of which payments are held 
up for more than six months should be investigated in each 
case and responsibility for delay fixed. If deterrent action 
is taken against the persons who are held responsible for 
causing avoidable delay, it would have the wholesome effect 
of ensuring expeditious disposal of provident fund and pen­
sion cases.
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C H A P T E R  V I I I

CONCLUSION
130. North Eastern Railway largely consists of a system 

which was built up in the Company days. It has some in­
herent limitations, such as too many branch lines of com­
paratively smaller length, too many shunting and van 
trains, very large number of transhipment points and track 
conditions which are far from ideal. The peculiarities in 
the lay out of this Railway hinder the smooth flow of traffic 
and are partly responsible for the low utilisation of engines, 
slow speed of goods trains, etc. The Committee feel that 
some steps should be taken to remove these inherent limi- 
tations of this Zonal Railway and then we may expect a 
parity of efficiency with other Railways.

The Committee are, however, glad to note that conti­
nuous efforts have been made by the Ministry of Railways 
and the Railway, specially since its bifurcation into two 
Zones in January, 1958, to bring down the operating ratio 
and reduce the losses. The Committee have already com­
mented in para 8 on the recent tendency for the expendi­
ture to rise again. The Committee consider that with a 
vigorous drive for carryinq goods, introduction of addition­
al passenger trains and shuttles where justified, improved 
services and amenities, elimination of delays enroute and 
prevention of claims, and in general by effecting economy 
in staff and operating costs, it should be possible for the 
Railway to maintain consistent improvement and join the 
ranks of other Zonal Railways who have been making sig­
nificant contribution to the Exchequer for planned develop­
ment.

ARUN CHANDRA GUHA, 
Chairman,
Estimates Committee.

N e w  D e l h i;

The 18th February. 1965.
Magha 29, 1886 (Saka).



APPENDIX I
(Vide Para 32)

Tons Carried and Earnings by Principal Commodities 

North Eastern Railway

(Figures in thousands)

S.
No.

Commodity
1962-63

Tons Earnings 
carried

1963-64

Tons Earnings 
carried

1 2 3 4 5 6

1 Coal and coke for the public (inclu­
ding non-Govt Railways) 912 67,95 984 74,31

2 G r a i n s .................................. 13,23 1,46,26 13,93 1,60,5*
3 O il-seeds.................................. 1,12 IM9 MO I3>9*
4 Cotton, raw.................................. 7 1,92 10 2,67

5 Cotton—manufactured . 61 24,96 54 22,86

6 Marble and Stone 5 >07 47,53 7>°4 71,72
7 S a l t ........................................... 3,33 68,15 3,51 70,94
8 Manganese Ore . . . . • • • • .. • •
9 Iron O r e .................................. 1 8 3

10 Other O res.................................. 2 21 3 28

11 Oil, F u e l .................................. 39 5,65 58 8,45
12 Oil, Kerosine . . . . 1 >44 16,09 1,46 17,63
13 Petrol ( o i l ) .................................. 60 I3,3i 69 15,37
14 Other Mineral Oils 7i 12,29 57 IM9
15 Sugar........................................... 8,55 1 >34*07 6,97 1,1241
16 C e m e n t .................................. 4 >43 40,47 4.71 45,45
17 Cement manufactured . 18 2,07 15 1,84

18 Iron and Steel, wrought 1,96 36,31 2,74 53,98
19 Wood wrought . . . . 4,32 59>45 4^3 61,69
20 Jute R a w .................................. 1,70 34,75 l,6o 34,10
21 Vegetable Oil . . . 4i 15>78 44 16,57
23 Freah fruits . 1,07 17,73 88 15.13
23 Other commodities 41.56 4,70,78 38,56 5,02,71
24 Total Revenue Earnings traffic 99*90 12,27,30 99.97 13,14.33
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Statement showing actual traj 
station toasters are doing

(Vide Par*
handled and amount paid in respect of stations where 

work on the North Eastern Raliway

APPENDIX IV

S.
No.

Stations

1962-63 1963-64 1964-65
Traffic Amount Traffic Amount Traffic Amount 

handled handled handled

Qntls. Rs. Qntle. Rs. Qntli. Rs.

1 Aurahi

2 Banmankhi

3 Rarhara K othi.

4 Bchariganj

5 Jankinagar

6 Krityanandnagar

7 Murliganj

8 Purnea Court .

9 Ragbubansnagar

10 Sani . . . .

Nil Nil Nil Nil Nil Nil
(upto 

Sept *64)

50230 755*51 47140 708*86 20248 3*3*72
(upto 

Oct *64)

15444 239’ 8i 1067° 158*94 47*8 72*69
(upto 

Sept *64)

28164 433*18 Nil Nil Nil Nil
(upto 

Sept *64)

4079 62*06 3458 5266 183 2*80
(upto 

Apr *64)

Nil Nil Nil Nil Nil Nil
(upto 
Aug ’ 64)

38274 58*'4* 15583 394*27 Nil Nil
(upto 

Apr ‘’64)

13576 204-50 8849 134*4 *J44 4046
(upto 

Am **4)
Nil Nil 464 7*02 7*1 11-to

(upto 
Aug *64)

NO Nil Nil Nil NU Nil
(upto

Sept. *64)
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APPENDIX V
Statement showing the summary of Conclusions! Recommendations of the 

Estimates Committee contained in the Report

Reference 
Serial No. to

para No. 
in the 

Report

Summary of Conclusions/Recommendations

1 2 3

1 2 The Committee would like the Railway Board to 
examine whether it can be economical to 
maintain Broad Gauge establishments and roll­
ing stock etc. for only 52 -47 Kilometres.

2 3 The Committee note that while the operating-cum-
efficiency index of the North Eastern Railway 
had declined in 1958-59 immediately following the 
bifurcation, there has been sustained improve­
ment since then. The Committee are glad parti­
cularly to note that the improvement in overall 
operating-cum-efficiency index in 1963-64 has 
been of the order of 5 .6%. They hope that this 
rate of improvement would be maintained till the 
Railway is able not only to meet all its 
working expenses but also to pay its share of 
contribution to the General Revenues.

3 4 The Committee note that the total working expen­
ses continued to exceed the gross traffic receipts 
till 1961-62 and that only in one year (1963-64) 
the net railway revenue registered a positive figure 
of -96 crores

4 8 (i) The C-ommincc note that the operating ratio, indi­
cating the percentage of total working expenses 
to gross earnings, which stood at 142 ■ 6 in 1959-60 
has been progressively brought down to 93 • 87 in 
1963-64. 'I'hcy are, however, concerned to note 
that the operating ratio is expected to rise to 99*4 
in 1964*65-

The Committee would like to draw attention to the 
study made by the Efficiency Bureau of the 
ordinary working expenses of the North Eastern 
Railway and suggest that sustained efforts should 
be made to control the expenditure so as to appre­
ciably reduce the losses and arrest the rise in oper­
ating ratio.

(il) The Committee note that the last study of the work­
ing expenses of the North Eastern Railways 
was made by the Efficiency Bureau nearly four 
yam ago. They would suggest that a fresh study 
may b« made by the Efficiency Bureau so that

U5
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I 2 3

effective action can be taken to improve efficiency 
and effect, economy.

5 8 The Committee feel that effective measures should
be taken to reduce expenditure on North Eastern 
Railway by economising in staff, effecting 
reduction in cost of standard repairs to loco­
motives and carnages, cutting down losses in 
running ferry services etc. and by positive measures 
designed to attract more traffic particularly for 
sugarcane, sugar and jute. They also feel that 
there is scope for improving the utilisation of 
engines increasing the speed of goods trains, 
reducing detention to wagons in marshalling/ 
transhipment yards etc. thereby improving 
efficiency and effecting economy in operations.

6 ii The Committee are constrained to note that the net
losses on running of ferry services on the North 
Eastern Railway continued to be very high despite 
the closure of the ferry service at Mokameh on 
the opening of the Rajendra Pul, in 1959. They 
feel that there is scope for reducing the number of 
steamers and vessels on the North Eastern Railway 
and for bringing down the staff strength. Now 
that all the outstanding repairs to the crafts have 
been carried out, they would like to see a substan­
tial reduction effected in the cost of repair and 
maintenance of the flotilla.

7 11 The Committee feel that concerted efforts are called
for to effect reduction in coal consumption on ferry 
services on the North Eastern Railway.

8 11 (i) The Committee view with concern the increase in the
losses on the running of ferry services on die North 
Eastern Railway from Rs. 46*90 lakhs in 1962-63 
to Rs. S3*93 lakhs in 1963-64. They would like 
the Ministry of Railways to urgently look into the 
matter and devise measures to check the rise in 
losses in running the ferry services. They feel 
that it may be worthwhile to constitute an expert 
committee to go into the matter and suggest mea­
sures for reducing the losses.

(ii) The Committee note with regret that the net 
loss on running the ferry services on the 
North Eastern Railway has been more than 
Rs. 50 lakhs during each of the last six yean; 
and it is apprehended that the ferry services 
will continue to incure loss. It is also recognised 
that ferry services are causing delay in transit 
and great inconvenience to passengers. The 
Committee would suggest that the economics of 
having bridges across the two points (Mahendiu



1 2 7

Ghat— Paleza Ghat and Barari Ghat— Mahadeo- 
pur Ghat) may be examined.

9 13 The Committee feel that greater vigilance should
have been exercised in sanctioning increased staff 
on the North Eastern Railway in 1963-64, parti­
cularly for Signals Department.

10 17 The Committee cannot help concluding that the
Railways have not given any serious consideration 
to the Report of the Efficiency Bureau on the 
staff strength of the Signals and Telecommunica­
tion Department of the North Eastern Railway, 
and that in spite of the remarks and recommenda­
tions of the Efficiency Bureau, due care 
has not been exercised in sanctioning additional 
staff for that Department of the North Eastern 
Railway. They would like the Financial 
Adviser of the North Eastern Railway to exercise 
a special check in this behalf and to see that no 
additional posts for Signals and Telecommunica­
tion Department are sanctioned unless he has 
satisfied himself that all avenues of rational and 
economic utilisation of existing staff have been ex­
plored. The Committee agree with the Efficiency 
Bureau that while advanced forms of signalling 
may be necessary- to meet the increasing demands 
of line capacity combined with safety, facilities 
to be provided should match the needs of transpor­
tation and, the Committee would add, should not 
be extravagant or greatly in excess of requirement.

11 24 The Committee find that the hours worked per day
per engine available for use on the North 
Eastern Railway increased from 10.3 in 1961-62 
to 10.5 in 1962-63 but again fell to 10.4 in 1963-64. 
Engine utilisation on this Railway continues 
to be the lowest as compared to other Metre 
Gauge Railways. The Committee would stress the 
need for taking concerted measures to improve 
engine utilisation.

12 24 Since larger number of branch lines and their
shorter average length are stated to be mainly 
responsible for the low utilisation of engines on the 
North Eastern Railway, the Committee would 
suggest that the Railways may 
the feasibility of extending some of the branch 
lines and of inter-connecting them, keeping in 
view the traffic requirements of the areas served 
and the availability of funds.



The Committee note that there has been slight 
improvement in the speed of goods trains on 
the North Eastern Railway in 1963-64—the speed 
of through goods trains being 15 0 kilometres and 
of all goods trains being 11 • 1 kilometres.

The Committee, however, feel that there is scope 
for improving the performance specially in view 
of the planned programme of replacement of old 
engines, rehabilitation of track, modernisation of 
signal and telecommunication facilities, develop­
ment of line capacity etc.

The Committee would like the Railway Board to 
ensure that the North Eastern Railway are given 
their full quota of new locomotives in replacement 
of the overaged ones and that the percentage of 
overaged stock is reduced to the extent feasible.

The Committee are glad to note the relaxations which 
have lately been made in Rationalisation Scheme 
on the North Eastern Railway and they hope 
that it would help the Railway to attract the much 
needed increase in goods traffic.

The Committee understand that on account of the 
Rationalisation Scheme of movement on the North 
Eastern Railway, consignments to certain direc­
tions from some points are allowed to be moved 
only via longer and dearer routes to suit the opera­
tional convenience of the Railway with the result 
that the users have to pay more than the freight 
charged for the shorter route. The Committee 
have been informed that theRailways are review­
ing the whole thing to reduce the difficulties of the 
consumers. The Committee would stress that 
the matter should be examined early and necess­
ary relief afforded as far as practicable.

The Committee are concerned to note the 
inadequacy of the measures taken by the North 
Eastern Railway to attract sugarcane 
traffic and the consistent fall in sugarcane traffic 
on that Railway. The Committee would stress 
that all efforts should be made by the Railway to 
arrest this dcriine by offering better facilities and 
service for transport of sogarcmne.



The Committee note that the covered wagons sup­
plied by the North Eastern Railway 
for movement of sugarcane, as compared to in­
dents, were short by 1,767 in 1962-63 and 3,225 in 
1963-64. The Committee understand that cov­
ered wagons are asked for by the factories for des­
patch of sugarcane when it has to travel over a 
comparatively longer distance or where it is apt 
to suffer detention in yards like Mansi which are 
notorious for pilferage. The Committee feel that 
either the Railways should make efforts to supply 
wagons of the type required by the sugar factories 
or tighten up security measures en route so that 
safety of cane may be ensured and the necessity 
of covered wagons may be obviated.

The Committee consider that in the face of the per­
sistant complaints from the sugar interests about 
pilferage of sugarcane at Mansi, the Railway au­
thorities should have effectively tightened security 
measures in that yard. The detention of wagons 
in Mansi yard should also be reduced to the mini­
mum. l'he Committee have no doubt that the 
sugar mills will lull) cooperate with the Railways 
in agreeing to receive the wagons in the earlier 
hours of Uit day if this would reduce the detention 
of wagons at Mansi. Incidentally, the elimination 
of pilferage in Mansi yard would also reduce the 
demand for covered wagons, for movement of 
sugarcane, which the North Eastern Railway find 
at present difficult to meet.

The Committee are surprised that the Railways 
have taken an inordinately long period of nearly 
three years to rectify incorrect markings an the 
110 K.C. type molasses tank wagons, which had 
come to notice in February, 1962. They consider 
that the mistakes in marking should have been 
rectified within a short period of their coming to 
notice. The Committee would suggest that the 
Railways should tighten up the checking arrange­
ments in the Workshops so that errors of 
nature do not rccur.

While the Committee appreciate the punctual run­
ning of sugarcane shuttles on the North Eastern 
Railways they fed that there is room for closer co­
ordination between the station authorities and the



sugar factories to obviate complaints of piling up 
of empties and loaded cane wagons at stations and 
their placement at the mills’ sidings for clearance 
in bunches.

As the Railways are looking for traffic, the Committee 
would suggest that the North Eastern Railway 
authorities may on their own review the facilities 
and conditions of maintenance of the loaded ramps 
for sugarcane so that the apprehensions 
expressed by sugar factories about their adequacy 
are removed-

The Committee are glad to note the relaxation made 
by the Railways in respect of wagon registration 
fee for assisted/private sidings, but feel that there 
is a case for reconsideration of the rule of for­
feiture of registration fee where the registration 
has to be cancelled by a sugar mill for want of 
supply of wagon by the Railways within the validi­
ty period of the permit for release of sugar granted 
to the mill by the Government.

The Committee consider that the percentage of re­
jected wagons supplied by the North Eastern Rail­
way for loading of sugar during the calendar year 
1963 is rather high and that the system of pre-ex­
amination of wagons for supply to sugar factories 
should have been introduced much earlier to 
obviate complaints. They would suggest that 
the system of pre-examination may be extended, 
as far as practicable, to the supply of wagons 
required for loading of commodities which are 

hignly susceptible to ‘wet*.

The Committee feel that the Railways should tight­
en up measures particularly at transhipment 
points, to ensure that thoroughly cleaned wagons 
are supplied for loading of sugar bags, specially 
those meant for export

The Committee feel that the complaint made 
by the trade to the effect that although jute 
crops become available for movement by beginn­
ing of August, the Railways have sometimes failed 
to move jute crops up to June of the next year, is



not substantiated. Nevertheless, they would like 
to point out that the total tons of jute carried in 
1963-64 has come down as compared to 1962-63. 
Now that the wagon position on the North Eastern 
Railway has greatly eased, the Committee would 
suggest that efforts should be made to attract more 
jute traffic to the Railways.

The Committee are glad to know that systematic 
efforts have been made by the Railway to speed up 
movement of perishable traffic. They, however* 
feel that the time taken for perishables to move to 
Calcutta (3 days) and potatoes to Assam side 
(10 days) should be reduced. They would also 
stress that special care should be taken to cut 
down the delay in transit, ensune proper loading 
at junction points and sealing of vans so that 
the goods reach the destinations not only speedily 
but also safely.

The Committee cannot too strongly emphasise the 
need for closer coordination between the Petro­
leum industries/Ministry of Chemicals and Petro­
leum and the 'Zonal Railways/Ministry of Rail­
ways in estimating and planning correctly for the 
movement of Petroleum products.

The Committee note that the 300 tank wagons ren­
dered surplus on the Northeast Frontier Railway 
as a result of the commissioning of the Gauhati 
Siliguri products pipeline in November, 1964 have 
since been transferred to the North Eastern Rail­
way and based at Barauni. They also note that 
there is a proposal to utilise these Metre Gauge 
tank wagons for carrying petroleum products from 
Barauni to Shakurbasti through an all Metre 
Gauge route, but since the cost of the longer Metre 
Gauge route would be higher as compared to die 
Broad Gauge route, the question of sharing the 
additional freight is under the consideration of the 
Railways and the Indian Oil Corporation Limited. 
The Committee hope that a workable solution 
for the utilisation of 300 suplus tank wagons 
would be found at an early date.

The Committee are concerned to note that there has 
been a.large number of derailments in the North
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Eastern Railway and that after some comparative 
improvement in 1962-63 (147 derailments in
1962-63 as against 289 in 1958-59) the number of 
derailments in 1963-64 has again risen to 161.

The Committee are, however, informed that the Minis­
try of Railways are taking concerted measures to 
bring down the incidence of derailments and to 
effect improvement.

The Committee would stress that every effort 
should be made through audio-visual apparatus, 
refresher courses, intensive training, publicity 
campaigns, safety seminars, award of prizes, etc. 
to make the staff safety conscious. These mea­
sures are all the more necessary as this Railway 
has inherited a large number of staff recruited 
during the Company days. They also hope that 
the Report of the high powered committee con­
sisting of the Chief Operating Superintendent 
North Eastern Railway Chief Mechanical En­
gineer, Northeast Frontier Railway and the 
Director, Research, Designs and Standards Or­
ganisation would be expedited and conccrted 
measures taken in implementation of the recom­
mendations to reduce the incidence of accidents.

49 The Committee find that the proposed outlay for 
the Third Plan has been variously indicated by 
the General Manager, North Eastern Railway in 
the Annual Reports of the Railway. It is shown 
as Rs. 69,96 lakhs in the Annual Report for 1962-
63 and Rs. 73,86 lakhs in the Annual Report for 
1969-64.

The Committee have been informed that the Plan 
figures contained in the Annual Reports indicate 
the amounts which had been asked for by the North 
Eastern Railway and not the amounts actually 
sanctioned by the Ministry’of Railways.

The Committee could suggest that the Ministry 
of Railways may issue clear instructions on the 
subject so that uniform principles are followed by 
the General Managers in indicating the Plan outlay 
in the Annual Reports of the respective Zonal 
Railways.
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32 5°  The Committee are not happy about the heavy short­
fall in the execution of bridge works on the North 
Eastern Railway in as much as only 275 bridges 
were physically completed against the programme 
of 610 during the Second Five Year Plan. The 
Committee note that due to failure to implement 

the programmes of the Second Plan, a more modest 
programme has been taken up in the Third Plan 
The Committee feel that such failures may lead 
to lack of proper railway facilities being created.

They, however, note that the progress during 
the current plan period has been fairly 
rapid and that work on 393 bridges, out of the 450 
bridges* including those brought forward from 
the Second Plan, has been completed.

33 50 The Committee would like to emphasise that the
regirdering of the Elgin Bridge on the North East­
ern Railway which was orignally programmed for 
1957- 58, should be completed as early as possible 
within the Third Plan period.

34 50 The Committee are not happy about the delay in the
remodelling of the Gorakhpur marshalling yard 
which was orignally included in the works program­
me for 1956-57 and 1957-58,but was subsequently 
spread over a large number of years on the ground 
that the scope for remodelling had to be increased 
to handle larger volume of traffic. Hie Committee 
feel that in an important yard like Gorakhpur, 
which incidentally is also the headquarters of 
the North Eastern Railway, work should have 
been carried out with speed.

35 50 The Committee are unhappy about the delay in re­
modelling of Kasg&nj yard due to delay in the ac­
quisition of the requisite land. They consider that 
since the current requirements of Kasganj yard 
estimated by the Railways (450 wagons) are far 
lacfer than the existing working capacity of 282 
wagons, there is urgent need to speed up the 
remodelling of the yardand for that purpose early 
and effective measures should be taken for the 
acquisition of land. They would suggest that 
the railway authorities should approach the 
State Government for necessary assistance in acq­
uiring th* land oa a priority basis.

36 50 T^e Committee would suggest that the remo­
delling plan for Samastipur yard should
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be finalised at an early date and that the work 
of Laherai Sarai should alsd be completed within 
the Plan period.

37 50 The Committee feel distressed that the passenger
amenities works programmed in the last two years 
of the First and Second Plans were carried forward 
and completed in the next Plan period. In view 
of the admitted need for augmenting the passen­
ger amenities, every effort should be made by the 
Railways to utilise in full the Plan allocations for 
passenger amenities.

38 51—53 The Committee note that while the average number
of Broad Gauge wagons transhipped daily at 
Manduadih has gradually risen to 15.39 in 1964, 
it is still considerably less than the target of 200 
wagons fixed by the Railway Board. The Commi­
ttee also note that the average number of Metre 
Gauge wagons transhipped at Manduadih has 
come down from 89.3 in 1962 to 57.6 in 1964.

The Committee suggest that the proposal for provid­
ing a gravity transhipment yard near the Metre 
Gauge Loco Shed at Manduadih to meet the anti­
cipated increase in coal and general goods traffic 
should be finalised at an early date.

They need hardly emphasise that close liaison should 
be maintained between the North Eastern 
Railway, Northern Railway and the Deputy Dir­
ector, Rail Movements, Mughalsarai in order 
to increase the number of transhipped wagons to 
200 (B.G.), the target fixed by the Ministry of 
Railways.

39 57 The Committee are glad to note the energetic steps
which have been taken by the Railways to im­
prove the performance at Garhara to keep pace 
with the increasing requirements of the are 
served by this transhipment point. They would 
suggest that the provision of additional sheds and 
road mobile cranes should be expedited so that 
handling of consignments is facilitated.

40 58 The Committee would stress the need for taking
effective action to reduce the average detention 
to goods stock (Broad Gauge and Metre Gauge) 
at Garhara transhipment point.
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41 60 The Committee note that the existing facilities in
the Metre Gauge yard at Barabanki are required 
to be remodelled to deal with the higher level o f 
terminating as well as through traffic by 
providing additional reception and marshalling 
lines in the yard, at an estimated cost o f Rs. 30 24 
lakhs.

As the provision o f these additional facilities at 
Barabanki is o f vital importance from the point 
o f view of elimination o f restrictions on the book­
ing o f traffic wa., Barabanki from Broad Gauge 
stations to stations falling within the Barabanki 
zone the Committee would stress the desirability 
o f completing the requisite works within the Third 
Plan period.

42 61 The Committee have been informed that there are
three main transhipment points on the North 
Eastern Railway viz., Garhara, Manduadih and 
Bareilly, where covered accommodation has not 
yet been provided.

The Committee would suggest that the question of 
providing covered accommodation at these 
important transhipment points may be examined 
with reference to the nature of commodities 
which are required to be transhipped.

43 63 The Committee would stress that the remodelling
o f Mailani and Muzaffarpur Yards should be 
completed at an early date so that they can cope 
not only with the requirements but there is also 
sufficient margin for meeting any unforeseen 
increase.

44 63 The Committee would like to point out that at Man­
duadih and Aishbagh marshalling yards the work­
ing capacity is just equal to the requirement. 
The Committee would suggest that the question 
o f increasing the working capacities o f these two 
important yards should be urgently examined and 
accessary action taken to increase the capacity

45 66 The Committee would suggest that the North East­
ern Railway should take measures to eliminate 
causes like non-availability o f power, putting back 
o f trains etc., which increase the detention to 
wagons in Gorakhpur Yard so that the perfor­
mance there conforms not only to the target fixed 
but excels it.
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46 67 The Committee find that the high percentage of
98-8% for punctual start of goods trains from 
Goralchpur Yard, which was attained in April, 
1964, has not been maintained in subsequent 
months and fell to 96*1% in September, 1964. 
The Committee would stress that all possible mea­
sures should be taken, including rigid watch on 
the availability of crew and power and crossings, 
to ensure that the goods trains leave to time from 
Gorakhpur.

4 7  69 The Committee hope that the increase in capacity
expected on Gorakhpur-Chupra Section of the 
North Eastern Railway as a result of installation 
of the centralised traffic control on that section 
would be put to effective use by introducing addi­
tional passenger trains to relieve overcrowding 
and for speedier clearance of goods.

48 69 The Committee would like to stress that a careful
watch should be kept to ensure that the economy 
envisaged by reduction in operating staff on in­
troduction of Centralised Traffic Control on the 
Gorakhpur-Chupra Section of the North East­
ern Railway is actually realised.

49 69 The Committee would suggest that an evaluation of
the benefits expected to accrue from the Centrali­
sed Traffic Control (being installed on the Gorakh­
pur-Chupra Section of the North Eastern Railway) 
vis-a-vis its recurring and non-recurring coat 
should be made by an expert committee before 
extending it on Railways.

$o 70 The Committee have been informed that there are
still 30 stations on the North Eastern Railway 
where full basic amenities are yet to be provided. 
They note that the Railways expect to provide 
full bask amenities on all these stations during 
the financial year 1964-65. The Committee 
need not emphasise that the target date should 
be adhered to.

51 71 The Committee understand that the last compre­
hensive review regarding the standard of ameni­
ties to be provided in III Class waiting halls and 
waiting rooms, etc. was made nearly 10 years 
ago. The Committee would suggest that 
committee may be constituted to review 
the standard of basic amenities to be



provided at stations particularly for III Clam 
passengers.

The Committee have been informed that the Rail­
ways had appointed a departmental committee 
to go into the question of amenities for III Class 
passengers in steamers and at ghats, which has 
recently submitted its report. The Committee 
hope that early action would be taken by the 
Railways to improve the standard of amenities on 
the ghats and in steamers on the North Eastern 
Railway in the light of recommendations made 
by the departmental committee.

As there is a feeling that the provision of a high 
margin of time between the terminal station and 
the next earlier station is only one of the statisti­
cal methods to show improved efficiency in the 
eyes of the public, the Committee would stress 
that a stricter watch should be kept on the arrival 
of trains at intermediate stations so that the trains 
shown as right time in the punctuality chan 
arrive in time not only at the terminal station 
but also at important intermediate stations en 
route.

The Committee are glad to note that the Railways 
have introduced as many as 26 new passenger 
trains during the current year on the North 
Eastern Railway to relieve overcrowding on that 
Railway. It remains, however, to be seen to 
what extent these prove adequate to meet the 
requirements. The Committee have no doubt 
that now that the goods traffic position has 
greatly eased the Railways would pay close 
attention to the need for relieving overcrowding 
by introducing necessary new services and open­
ing seasonal services as required.

The Committee cannot help feeling that if all the 
remedies which are put down on paper are in 
effect enforced, there should before long be an 
elimination of all suspicion of malpractices in the 
matter of reservation of seats. It is clearly in the 
Railways’ own interest to spare no effort to make 
the reservation service efficient and free from all 
suspicion.
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56 81 The Committee note that as a result of various mea­
sures taken, such as procurement of raw materials 
in bulk, tightening up of schedules of ingredients, 
economy in fuel, staff, etc., the losses on the work­
ing of departmental catering on the North East­
ern Railway have been eliminated and a profit of 
Rs. 94,000 has been made in 1963-64.

The Committee would, however, like to emphasise 
that the aim of departmental catering should be 
to run it at a ‘no profit no loss’ basis. Now that 
the Railways have made some profit, concentrated 
attention should be paid to the task of improving 
the quality and efficiency of service so that the pas­
sengers may get wholesome food at reasonable 
prices.

57 81 The Committee are glad to learn that a catering
school has recently been started by the North 
Eastern Railway at Gorakhpur to impart training 
to departmental cooks, bearers and other catering 
staff.

They would like that apart from giving training to 
new recruits, refresher courses should be held, 
particularly for cooks, so that they are kept abreast 
of the advances made in catering. The Commit­
tee would also suggest that the catering staff of 
private vendors should also be imparted refresh­
er training in the Catering School at suitable in­
tervals.

58 82 The Committee understand that a .Conference of all
the Catering contractors on the North Eastern 
Railway was held at Gorakhpur about 4 months 
bade to discuss their difficulties and elicit sug­
gestions. The contractors were also given practi­
cal demonstrations in cleaning of utensils.

in view of the wide-spread feeling amongst the travel­
ling public that the standard of catering it still 
far from satisfactory, the Committee would stress 
the need for maintaining strict inspection and 
provision of adequate guidance to ensure that the 
vendors maintain satisfactory standards.

59 83 The Committee regret to learn that no record is
kept by the North Eastern Railway to indicate 
the number of cases where action had been taken 
against vendors for unsatisfactory cleaning of
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utensils. They would suggest that the Inspectors 
of catering establishments on the Railway should 
make a special point of checking the arrangements 
for cleaning utensils with detergent and boiling 
water and observance of hygienic conditions. A 
close watch should be kept both by the District 
authorities and Headquarters to see that correct­
ive action is taken in all cases and that the vendors 
are not allowed to slip back to unhygienic ways.

60 84 The Committee note that a Milk Bar has been
functioning at Pilibhit station on the North Eas- 
ternRailway. As the need for dairy development 
comes to be better recognised and more modern 
dairies are established in the country, the Com­
mittee would suggest that Railways should try to 
increase the number of modern Milk Bars at 
Railway Stations.

The Committee would also stress the need for ensur­
ing that wholesome milk is supplied at these Milk 
Bars in the interest of health of the travelling 
public.

61 92 The Committee are concerned to note that the per­
centage of claims paid on account of pilferage on 
the North Eastern Railway increased from 66% 
in 1962-63 to 68% in 1963-64. This obviously in­
dicates the need for tightening up further the 
security measures with a view to reduce the claims. 
The Committee would, in particular, stress the 
need for taking concerted measures to check pil­
ferage of costly commodities like piece goods for 
which the amount paid as compensation claim 
has risen perceptibly from Rs. 6*52 lakhs in
1962-63 to Rs. 10 30 lakhs in 1963-64.

The Committee would also like to draw special 
attentionto the High percentage of claims on the 
North Eastern Railway arising out of non-re­
ceipt of complete packages or consignments and 
delay in transit They note that the percentage 
of claims paid on account of ‘loss of complete 
packages or consignments' rose from 18.48% in 
1961-62 to 21.03% in 1963-64. The Committee 
have an impression that the Railways have not 
taken adequate steps after the Report of the 
Railway Corruption Enquiry Committee (1953- 
55) to eliminate either negligence or collusion on 
the part of Railway staff, which is obvious from 
the rise in claim on account of 'non-receipt of 
complete packages or consignments*. The com­
mittee would like the Railways to fix responsibi­
lity for the loss of goods and to take appropriate 
steps against the staff responsible for the losses
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62 93 The Committee note that the percentage of claims
paid by the North Eastern Railway on account of 
‘delay in transit’ rose from i • 83% in 1961-62 to 
2’57% in 1962-63 but has come down in 1963- 
64 to 1 • 86 %. They feel that for a Railway like tne 
North Eastern, which has a number of important 
transhipment points* it is of the utmost importance 
that goods are not only transhipped promptly 
but are also handled safely and carefully.

If these two steps are strictly ensured the 
Committee feel sure that the Railway would be 
able to effect substantial reduction in claims 
compensation arising out of delay in transit or loss 
of packages or consignments in transit. The 
Committee would stres s that the performance in 
this behalf should be closely watched by the 
Railway authorities at the highest level to ensure 
that no slackness creeps in.

63 94 While the Committee are glad to note that the aver­
age time taken by the North Eastern Railway in 
disposal of claims cases has been appreciably 
reduced during 1964-65 (the average from 
April to October 1964 being 39 days as against the 
average of 54 days for the years 1962-63 and 1969- 
64), they consider that a sustained drive is necess­
ary to maintain this tempo. They would also 
stress the need for judicious disposal of claims 
cases so as to avoid litigation on the one side and 
payment of inflated amounts on the other.

64 97 The Committee understand that in order to prevent
ticketless travelling, the Railways are considering 
the introduction of a pilot scheme on all Indian 
Railways for conducting regular checks over 
sections which are notorious for ticketless travell­
ing. Under this scheme, there would be one 
Travelling Ticket Examiner for each III Class 
coach, assisted by one Railway Protection Force 
Sainik. The Committee would suggest that the 
feasibility of introducing the pilot scheme 
on a selective basis may be gone into ur­
gently. They would also suggest that as the last 
comprehensive census of ticketless travelling was 
taken nearly five years ago, it is time that a fresh 
census was undertaken without further delay. 
They need hardly stressed that in the light of 
the census, measures against ticketless travelling 
should be intensified on sections where the inci­
dence is found to be high. The Railways should 
enlist the co-operation of the State Govemtnen t
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concerned* the educational institutions and non­
official Organisations, specially transport users’ 
associations* to combat the evil of ticketless trav­
elling . They would also suggest that the Central 
and State Publicity organisations should be used 
to bring home to the public the anti-social nature 
of ticketless travelling which deprives a national 
undertaking of its rightful earnings.

65 98 The Committee feel that the existing practice of
having station masters as contractors for loading 
and unloading of goods on some stations of the 
North Eastern Railway is at best an expedient to 
get over difficulty of handling of goods at small 
stations. They have, no doubt, that if the traffic 
handled at these stations increases the Railway 
would consider having either departmental or 
contractor labour at these stations.

66 99 The Study Group of the Estimates Committee
which visited some sections of the North East­
ern Railway in July, 1964, noticed that on some 
stations the advertisements displayed in neon 
light tended to overshadow the display of the 
name of the station. The Committee would 
suggest that the name boards of railway stations 
should be displayed prominently and well lighted 
so that the travelling passengers may have no diffi­
culty in finding their whereabouts. The adver­
tisements which bring in revenue should be judi­
ciously positioned, keeping in view the overall 
public interest.

67 roi The Committee have been informed that the Ministry
of Railways have decided as a matter of policy 
that while periodical overhaul of locomotives 
should be done in the Workshops, intermediate 
overhaul should be done in selected loco sheds, 
so that the repairs could be attended to close to the 
home shed and the engine made available for tra­
ffic as quickly as possible. This principle would 
be gradually applied on the North Eastern Rail­
way and capacity developed for giving inter­
mediate overhaul at selected loco sheds.

The Committee need hardly stress that aCcquatc 
capacity should be developed in time in the 
selected loco sheds so that the interirediate 
overhaul of locomotives does not suffer.
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68 102 The Committee are concerned to note that the All
Railway (Metre Gauge) average cost per standard 
unit of repair to locomotives has risen from 
Rs. 28,100 in 1961-62 to Rs. 33,351 in 1962-63 
and Rs. 34*156 in 1963-64.

The Committee would like the Ministry of Railways 
to go into the reasons for this marked increase in 
the average cost and take remedial measures to 
bring it down.

69 104 The Committee are not happy at the slow and halting
progress made so far in extending the incentive 
system of working to Izatnagar Workshop and 
would stress that more expeditious action should 
be taken in this behalf as it has a direct bearing on 
productivity and cost of unit standard repair.

70 108 The Committee would stress that the remaining
951 men in the Gorakhpur Workshop should by 
covered by the incentive scheme of working be 
March, 1965 and that efforts to extend the incen­
tive scheme to the Samastipur Workshop should 
be intensified. They would also stress that the 
difficulties of materials which are hampering the 
introduction of the incentive scheme should he 
removed on priority basis.

71 in The Committee haive been informed that one of the
reasons for higher cost of repairs to coaching 
vehicles in the Gorakhpur Workshop is the fact 
that the interval between workshop overhauls to 
coaching vehicles (other than main line Mail and 
Express Rake Coaches) on the North Eastern 
Railway is on an average six months more than 
on most other Railways. The Ccirmittee are 
not convinced with this reason as they find that the 
interval between the shop overhaul of main line 
Mail and Express rake coaches on the North 
Eastern Railway is 9 months, which is exactly 
the same as laid down in the standard 
schedule. There is, therefore, no reason why 
the cost of periodical overhaul to Mail and 
Express rake coaches should be higher in 
Gorakhpur Workshop. The Committee 
would, thereforê  stress that intensive mea­
sures, such as the incentive scheme of working, 
standardisation of repair operations and laying
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down of rational yardsticks for undertaking various 
operations, should be taken to increase productivi­
ty and bring down the cost.

72 115 The Committee are distressed to note that 14 mach­
ines have remained uncommissioned in Izat­
nagar Workshop for several years for want of spare 
parts and other fixtures as well as electrical modi­
fications. They feel that it should have been 
possible for their Railways, with the vast resources 
and experience, to locate the sources of supply 
much earlier. They hope that these machines 
would now be brought into use without further 
delay either in this Railway or in any other.

The Committee would also stress that if the 24 U.S. 
surplus machines stored in Izatnagar Workshop 
are not required by the North Eastern Railway 
they may be transferred to Workshops/Loco 
Sheds of other Railways or other Public Under­
taking where they could be put to effective use.

73 T17 The Committee have been infonr.ed that a proroftl
for setting up a Central Signal W'orkshop on Rail­
ways for production of modem signalling equip­
ment has been approved and tenders have teen 
issued for setting up the workshop in collaboration 
with reputed manufacturers of signalling eq­
uipment. The tenders are expected to be receiv­
ed in March, 1965. It has been stated that th e 
indigenous capacity developed in the private 
sector coupled with the capacity to be developed, 
in the proposed Central Signal Workshop for 
specialised modem signalling equipment would 
help to meet gradually almost all the requirements 
for electrical signalling equipment. Some im­
port of specialised raw materials special compo­
nents and patented articles, is , however, likely 
to continue until indigenous substitute* become 
available.

The Committee hope that Government will take 
early steps to set up the proposed Central Signal 
Workshop and thus to make the country self- 
sufficient in the field of signalling and tele-coir- 
munications which play a vital part in modem 
transport.



144

74 119 The Committee desired to know the losses on ac­
count of thefts of electric al fittings on the North 
Eastern Railway during the last three years, 
but reconciled figures could not be ftimished as 
the Electrical Department and the Chief Security 
Officer of the North Eastern Railway are maintain­
ing separate sets of figures.

The Committee need hardly emphasise that recon­
ciled figures of losses of equipment, whether elect­
rical or of other Departments, should be maintain­
ed. They would also stress that these statistics 
should be carefully compiled and analysed with 
a view to take remedial measures to check the 
losses.

75 120 The Committee note that while the number of stock
verification sheets relating to North Eastern 
Railway cleared in 1962-63 had risen to 3317 as 
compared to 2280 in 1961-62, the number 
has again fallen to 2766 in 1963-64. Th< Com­
mittee also note that while the clearance of stock 
verification sheets pertaining to a particular year 
within that year was 74% in 1961-62, it rose to 
81% in 1962-63. The rate of clearance, however, 
fell to 68-5% in 1963-6*4.

The Committee cannot, therefore, accept the 
complacent conclusion of the Ministry of Rail­
ways that the “efforts to speed up the finalisation 
of' outstanding stock verification sheets are 
bearing fruit and the pace of clearance is pro­
gressively improved upon.” TTiey cannot too 
strongly emphasise the need for prompt clearance 
of the stock verification sheets. They see no 
reason as to why the stock verification sheets 
should not be cleared within the target period 
fixed by the authorities if all the departments 
concerned were to give it the attention and 
priority that it deserves. They hope ihat the 
Ministry of Railways and North Eastern Railway 
would take concerted measures to improve the 
position and at least sustain the rate of clearance 
which was attained in 1962-63.

76 123 While the Committee are unhappy that in 1961-62
the final allotment and actual exrendituie rn 
construction of quarters for staff on the North 
Eastern Railway were 50% of the original budget
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allotment, they note that the performance in 
subsequent years has improved. They would 
suggest that advance action, particularly for 
ensuring availability of land and cement for 
construction of quarters, should be taken so 
that it does not hold up planned programme.

The Committee hope that the original budget 
allotments for construction of quarters in 1964-65 
and 1965-66 would not only be allowed to sund 
but also fully utilised.

7 7  125 The Committee note that while the recruitment
of Scheduled Caste candidates against vacancies 
reserved for them on the North Eastern Railway 
has been proceeding apace—in fact the total 
number of appointments in i960, 1961 and
1962 was more than the reserved quota—there 
has been a marked shortfall in the recruitment 
of Scheduled Tribes against vacancies reserved 
for them. They are constrained to note that 
as many as 87 posts in Class III and 216 posts 
in Class IV reserved for Scheduled Tribes 
lapsed in 1961 owing to efflux of time limits. 
TTie Committee are not convinced with the 
reasons advanced by the Railway authorities 
namely the backwardness of the Scheduled 
Tribes and their unwillingness to go out of 
their villages in unfamiliar surroundings, and 
feel that if strenuous efforts are made to publicise 
the existence of reserved quota for Scheduled 
Tribes in the areas inhabited by them and in the 
educational centres were Scheduled Tribes 
students are getting education, it should be 
possible to fill up the quota of vacancies reserved 
for them. They would also suggest that the 
good offices of the Commissioner for Scheduled 
Castes and Scheduled Tribes, the Directorate of 
Employment Exchanges, and the State Govern­
ment authorities may be utilised to fill up vacan­
cies reserved for Scheduled Tribes*

78 128-129 (i) The Committee note that 21 out of 23 Pension
cases, pending for more than six months, could 
not be sanctioned by the North Eastern Railway 
for administrative reasons such as missing and 
incomplete records, delay in obtaining sanction
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of competent authority for retention in service 
beyond superannuation age, delay in preparation 
of papers etc. Only in 2 cases legal documents 
were awaited from the parties concerned.

The Committee consider that as all these matters 
are well within the administrative purview of the 
Railways there should not be such long delay 
in finalising the cases. They would stress that 
keeping in view the pecuniary condition of the 
staff, who retire from service, every effort should 
be made by the Railways to settle pension cases 
within six months of retirement of an employee.

(ii) The Committee note that out of the 68 Provident 
Fund cases pending for more than six months 
on the North Eastern Railway, 44 are pending 
for verification of commercial debits, sanction 
of extension in service, fixation of pay* comple­
tion of service records etc. which are matters 
for administrative action. Only in 21 cases legal 
documents were awaited from the employees* 
families and in 3 cases quarters had not been 
vacated

The Committee would suggest that < ne year before 
an employee is due to retire his service record 
and other documents should be checked up to 
see that they are complete in all respects before 
he retires. Similarly, all concerned should be in­
formed in advance to finalise and intimate in 
time commercial and other debits so that for 
want of it the Provident Fund clairrs are not 
kept pending. The Committee feel sure that if 
earnest and concerted efforts arc mace lythe 
various administrative wings of the Railuty it 
should be possible to pay Piovic'cnt Fund c ues 
within six months of the retirement of an em­
ployee live Committee hope that the Railway 
Board and the North Eastern Railway would take 
special interest in this matter of staff welfare

(iii) The Committee would suggest that the 
Ministry of Railways should keep a closer 
watch over the disposal of pension and pro­
vident fund cases. They would suggest that 
detailed reasons because of which payments are 
held up for more than six months should be
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investigated in each case and responsibility for 
delay fixed. If deterrent action is taken against 
the persons who are held responsible for causing 
avoidable delay, it would have the wholesome 
effect of ensuring expeditious disposal of 
provident fund and pension cases.

79 130 North Eastern Railway largely consists of a system
which was built up in the Company days. It 
has some inherent limitations, such as too many 
branch lines of comparatively smaller length, 
too many shunting and van trains, very large 
number of transhipment points and track condi­
tions which are far from ideal. The peculiarities 
in the lay out of this Railway hinder the smooth 
flow of traffic and are partly responsible for the 
low utilisation of engines, slow speed of goods 
trains, etc. Hie Committee feel that some steps 
should be taken to remove these inherent limita­
tions of this Zonal Railway and then we may 
expect a parity of efficiency with other Railways.

80 130 The Committee are glad to note that continuous
efforts have been made by the Ministry of Rail­
ways and the North Eastern Railway, specially 
since its bifurcation into two Zones in January, 
1958, to bring down the operating ratio and 
reduce the losses. The Committee consider 
that with a vigorous drive for carrying goods, 
introduction of additional passenger trains and 
shuttles where justified, improved services and 
amenities, elimination of delays enroutc and 
prevention of claims, and in general by effecting 
economy in staff and operating costs, it should 
be possible for the Railway to maintain consistent 
improvement and joint ranks of other Zonal 
Railways who have been making significant 
contribution to the Exchequer for planned 
development.



APPENDIX VI

Analysis of recommendations in the Report.

I. Classification of Recommendations :

A. Recommendations for improving the Organisation and working :

S. Nos. 8(ii), II, 12, 13, 14, 19, 20, 21, 22, 24, 25, 27, 28, 29, 30, 32,
33- 34. 35» 36, 39. 4°. 4i> 4 2 . 43. 44> 45» 46, 47, 53. 54. 55. 5$,
57. 58, 59. 63, 67, 70, 75, 78 and 79.

B. Recommendations for effecting economy :

S. Nos. 1, 4, 5, 6. 7, 8, 10, 38, 48, 61, 62, 64, 68, 69, 71, 72, 73, 74, 
and 80.

C. Miscellaneous Recommendations :

S. Nos. 2, 3, 9, 15, 16, 17, 18, 23, 26, 31, 37, 38, 49, 50, 51, 52, 60, 65, 
66, 76 and 77.

E  Analysis of 
towards

more important recommendations directed 
economy :

S. No. as per Sum­
mary of Recom­
mendations 

(Appendix V)

Particulars

(0 (2 )

1 The Railway Board should examine whether it 
can be economical to maintain Broad Gauge 
establishments and rolling stock etc. for only 
52-47 Kilometres.

4 Sustained efforts should be made to control the 
expenditure so as to appreciably reduce the losses 
and arrest the rise in operating ratio.

The Efficiency Bureau should undertake a fresh 
study of the working expenses of the North 
Eastern Railway.

148
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(X) (2 )

6 There is scope for reducing the number of 
steamers and vessels on the North Eastern Rail­
way. Also a substantial reduction should be 
effected in the cost of repair and maintenance o f 
the flotilla.

7 Concerted efforts are called for to effect reduction 
in coal consumption on ferry services.

8 A Committee should be constituted to examine the 
rise in losses in running the two ferry services 
on the North Eastern Railway and to suggest 
measures for reducing the losses.

The Railways should also examine *he economics 
of having bridges across these w o  points.

12 Since larger number of branch lines and their 
shorter average length result in low utilisation of 
engines and low speed of trains, the feasibility 
of extending some of the branch lines and of 
inter-connecting them should be examined.

6 i In view of the high percentage of claims paid by 
the North Eastern Railway on account of 
‘pilferage’ and ‘non-receipt of complete packages 
or consignments’, there is need for tightening 
up further the security measures. Responsi­
bility for the loss of goods should also be fixed 
and appropriate steps taken against the Railway 
staff concerned.

68 Remedial measures should be taken to bring down 
the All Railway (Metre Gauge) avenge 
cost per standard unit of repair to locomo­
tives.

69 The higher cost of unit standard repairs to loco­
motives in Izatnagar Workshop of the North 
Eastern Railway should be brought down.

71 The higher cost of repairs to coaching vehicles 
in the Gorakhpur Workshop should be brought 
down.

72 The machines lying unutilised in Izatnagar 
Workshop should be brought into use without 
further delay either in the North Eastern 
Railway or any other Railway or other Public 
Undertaking.
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79 Steps should be taken to remove the inherent
limitations of this Zonal Railway (such as too 
many branch lines of comparatively smaller 
length, too many shunting and van trains, very 
large number of transhipment points and track 
conditions which are far from ideal) and then 
we may expea a parity of efficiency with other 
Railways.
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